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LOK SABHA DEBATES

LOK SABHA

Tuesday, November 26, 1991/Agrahayana
5, 1913 (SAKA)

The Lok Sabha met at
Eleven of the Clock

[MR. SPEAKER in the Chair]
MEMBERS SWORN
[English]
SHRI B. M. MUJAHID (Darwad South)
SHRI NITISH KUMAR ( Barh)

11.02 hrs
OBITUARY REFERENCE
{English}

MR. SPEAKER: Honourable Member,
I have to inform the House of the sad demise
of one of our former colleagues Shri T.V.
Chandrashekharappa.

Shri T.V. Chandrashekharappa was a
Member of the Fifth, Seventh, Eighth and
Ninth Lok Sabha during 1971-77 and 1980-
91, representing the Shimoga and Davangere
" constituencies of Karnataka. He was also a
Member of Rajya Sabha between 1978 and
1979. :

An active social and political worker,

Shri Chandrashekharappa took keen inter-
est in agriculture and rural development. He
was associated with several boards consti-
tuted by the State Government from time to
time in connection with the development of
agriculture.

An able Parliamentarian, he took keen
interest in the proceedings of the House and
also served on various Parliamentary Com-
mittees.

Shri Chandrashekarappa passed away
on 18 November, 1991 at Banglore at the
age of 57.

We deeply mourn the loss of this friend
and | am sure the House will join me in
conveying our condolences to the bereaved
family.

The House may now stand in silence for
a short while as a mark of respect to the
deceased.

(The Members then stood in silence for a

short while)
11.05 hrs
ORAL ANSWERS TO QUESTIONS
[English}

Privatisation of Alr india, Indian Alrlines
and ITDC

‘6. SHRIMORESHWAR SAVE:
SHRI SHRAVAN KUMAR
PATEL:
Will the Minister of CIVIL AVIATION
AND TOURISM be pleased 1o state:



3  Oral Answers

(a) whether the Government propose to
partially privatise the Air India, Indian Air-
lines and India Tourism Development Cor-
poration;

(b) if so, the reasons therefor and the
details of the scheme;

(c) whether the Government have re-
ceived any representation against such
move; and

(d) ¥ so, the details thereof and the
action taken by the Government thereon?

THE MINISTER OF STATE OF THE
MINISTRY OF CIVILAVIATION AND TOUR-
ISM (SHRI M.O.H. FAROOK): (a) to (d).
Some representations have been received.
No specific decisions have sofarbeentaken
in respect of Air India, Indian Airlines and
mbe.

SHRI MORESHWAR SAVE: Hon.
Speaker, Sir, here the hon. Minister has
stated that no specific declsion is taken. But
it is a fact that the Cabinet Committee on
Economic Affairs, CCEA, at its meeting two
days back considered the issue and ap-
proved a list of 41 select PSUs for disinvest-
ment to the extent of even 49 per cent
against the statement of the hon. Finance
Minister for 20 per cent of it? And Air India
and the ITDC are among that List.

My second supplementary is...

MR. SPEAKER: Only one supplemen-
tary at a time.

SHRI pHRMAL KANTI CHATTERJEE:
You can say part ‘B’ and not the ‘second
supplementary’.

MR. SPEAKER: You are putting your
words in his mouth.

THE MINISTER OF CIVIL AVIATION
AND TOURISM(SHRIMADHAV RAOSCIN-

DIA): Mr. Speaker, Sir, in answer to the '

question put by the hon. Member, | would
like to say that all these three organisations
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are considering the issue and we will be

putting up our proposal separately if we have
any such.

SHRI MORESHWAR SAVE: Is it a fact
that these undertakings are suffering be-
cause of huge pilferage and n'nisappropria-
tion and whether the Minister is aware of it
and , if yes, *vhether he is planning to plug
and chock this?

SHRI MADHAV RAO SCINDIA: One
always keeps reviewing such matters and as
and when such complaints come, action is
taken from time to time. | would not say that
any large scale scandal has come to our
knowledge in recent times.

SHRI INDERJIT SINGH: Policy guide-
lines regarding the public sector undertak-
ings have been enunciated recently by the
hon. Finance Minister, although he took the
oppoitunity to do so not while he was in this
country but abroad in Bangkok. However, he
madeitclearand he repeated itthe other day
in this House that only those public sector
undertakings which, according to him, are
unviable or running continually in losses
may be considered for being closed down. |
want to know whether it is not a fact that the
ITDC form its very inception has been run-
ning with profit. Iin that case, firstly, how does
the question of closing it down arise? Sec-
ondly, why does the Government itself not
take active steps to improve the efficiency
and working of the ITDC which, at the
moment, has got no full-time Chairman or
Managing Director and whose Board of Di-
rectors is composed of people, most of whom,
1 think, are not at all active in their duties?
And why are the efforts being made to rope
in the name of some foreign hotel chain in
order to attract tourists or something from
abroad? It is a decision which is really a
misadventure because recently that deci-
sion has had to be scrapped again. Why did
they go in for all this spending crores of
rupees? This Raddison Hotel Chain was
brought in because they felt that its name
would attracttourists from abroad and crores
of rupees had been spent. And now that
decision has had to be abandoned. May we
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know who is responsible for it? Are these
things going to be gone into or are there just
going to be taks everyday about closing
down public sector undertakings?

SHRIMADHAVRAO SCINDIA: Atpres-
entwe havonomembnofdosingdwnthe
ITDC. There are several options under con-
sideration. But at present the question of
closing down of ITDC is not being contem-
plated.

SHRISHRAVAN KUMARPATEL : From
the answer tabled, it is obvious that the
Government is seriously considered of in-
volving private equity participation in the
three Government Undertakings. | would
like to know whether it is to improve the
management or to broaden the capital base
or to make them viable and efficient.

Since Air India is still making profits,
presumably owing to intemational competi-
tion and the domestic Airlines are incurring
losses, | would like to know whether the
Government proposes to promote paralle!
private sector airlines in domestic sector to

introduce heavy compatition with or without
foreign collaboration.

SHRI MADHAV RAO SCINDIA: Vari-
ous proposals are under consideration and
the reasons cettainly are to make the organi-
sations more accountable. Rather than use
the word ‘Privatise’. What is really being
considered is the matter of going public. Also
by having a very large number of sharehold-
ers, they can hoid the management more
accountable and thereby create more alert-
ness to the management. One of the consid-
erations could aiso be the widening of the
capital base for the sake of fieet renewal
programme or expansion programmes. Since
an organisation, for instance, like Air India
would not ike o be a burden on the genral
exchequer and to raise her own financing, it
needs a much broader capital base in future.
1 think that would also be one of the consid-
erations and those proposals will soon come
to a firm decision. All the two or three
aspects mentioned by the hon. Member are
the matters that are under consideration.
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As far as the question of ailowing the
private Air Service to start is concemed,
thereis already a open sky policy decided by
my predecessor. We are determined to see
that those people who want to operate are
given a fair chance to do so. §f is not our
responsibility to see whether they suceed or
notorwhetherthey are viable or not. ltis their
investment decision. But according to the
decisiontaken inthe past, we certainly wouild
like to ensure that conditions are created
where they are given a fair chance and no
obstacles are created for them. In any case,
this particular second supplemenatary of the
hon. Member, | do not think, comes under
the purview of this question.

SHRI RAM NAIK: Sir, instead of a good
number of shareholders keeping the control
over the management, | personally feel that
this Parliament is sufficiently capable of
keeping control over it. Now my question is
which are the parties who have represented
tothe Government about these changes and
whether there are any foreign parties and if
80, the names of those parties who have
made the representations.

SHRI MADHAV RAO SCINDIA: No
representations have been received so far.

SHRI RAM NAIK: The reply says that
some representations have been received.

SHRI MADHAV RAO SCINDIA: A
couplie of Trade Unions have written to Shri
Indrajit Gupta and he had given a represen-
tation. Also the ACEU has given a strike
notice on the 29th and it becomes a sortofa
representation. One more unrecongnized
union has also represented but there is no

foreign party.

SHR! NIRMAL KANTI CHATTERJEE:
Sir, already there are private parties serving
as flight kitchens. At the Calcutta Airport,
Oberoi has been aliotted a big plot of land for
future construction. The Hote! Corporation
of india which is not mentioned here is
scouting for private parties. While this is a
profift making sector, the question that does
arise is apart from the capital base what are
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[4
the additional benefits which the privatisa-
tion would generate and what are the rea-
sons being considered in the direction to
privatise any of these sectors?

SHRI MADHAV RAO SCINDIA: As far
as the profit making organisations are con-
cerned, | wouid like to clarify that in the hotels
division ITDC is not a profit making organisa-
tion. It is the duty free which really contrib-
utes to the profit of the ITDC. However, that
apart, | have already said that considera-
tions are the question of widening the capital
base, a more professional management,
better sales network nationally and inter-
nally, more accountability and also contribu-
tion towards resources that are to be raised
for meeting the deficit in the general budget.

SHRI A. CHARLES: The whole House
agrees that the performance of the ITDC,
Indian Airlines and Air India is far from satis-
factory. That is a larger issue and | leave it
there. | would like to draw the attention ofthe
hon. Minister through you to a very small
point. The services in the Indian Airlines and
Air India is not satisfactory. Even the toilets
are very very badly kept and there are in-
stances where foreigners have complained
about it.

MR. SPEAKER: Does it arise out of this
question?

SHRIA. CHARLES: Itis very important,
Sir.

MR. SPEAKER: But does it arise out of
this question?

SHRI A. CHARLES: About the ITDC
there is a point. There are a number of
vacancies due to the retirement of
ofticials.They are notfilled. May | know from
the hon. Ministerwhether action will be taken
to fill up those vacancies?

MR. SPEAKER: Not allowed.

SHRI ANNA JOSHI: Is it a fact that the
Government is not any more interested in
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continuing the Vayudoot services from 1st
January 19927?

MR. SPEAKER: This does not arise out
of this question. This relates to Air India,
Indian Airlines and Tourism Development.

(Interruptions) -

SHRI CHANDRA JEET YADAV: There
is already a confusion by various statements
of Ministers about the public sector under-
takings. | think that today’s answer of the
Minister is going to add to more confusion.
He says that there are many options open.
The Government is considering various
options that may include partial privatisation
also. He also says that the Hotel Industry is
not earning profit and therefore they want to
professionalise it and they want better
accountablility. There are some high efficers
of ITDC in the hotel industry against whom
CBI cases are pending and investigations
are going on. | would like to know whether
the Government willtake action against such
officers who are guilty of corruption or who
are doing harm to the industry, so that at
least a message goes that their functioning
will be better and they will be accoutable.
The most important thing is that these are
mismanaged. ltis notthatthere is wrong with
the phiiosophy as such.

SHRIMADHAV RAO SCINDIA: | would
like to certainly assure the hon. Member that
if anyone is found guilty by CBI or any other
agency, very stern and deterrant action will
betaken against him. As far as the confusion
is concerned, | think that would be cleared in
a very short time.

Destruction of Himalayas

+
*62. SHRI BUWOY KRISHNA HAN-
DIQUE:
SHRIMATI VASUNDHARA
RAJE:

Will the Minister of ENVIRONMENT
AND FORESTS be pleased to state:
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(a) whether there is a large scale de-
struction and denudation of forests in the
Himalaya;

(b) it so, the reasons therefor;

(c) the steps taken by the Government
to save th® Himalayas; and

(d) the details of area covered by leases
granted by the Government for mining and
the areathereform proposedtobe de-leased
for this purpose?

THE MINISTER OF STATE OF THE
MINISTRY OF ENVIRONMENT AND FOR-
ESTS (SHRI KAMAL NATH): (a) to (d). A
statement is laid on the Table of the House.

STATEMENT

(a) and (b). No large scale destruction
and denudation of forests have taken place
in the Himalayan Region. The actual forest
cover in the Himalayan region has shown an
increase from 1,87,000 sq. kms.to 1,94,161
sq. kms. during the assessment made in
1987 and 1989 by the Forest Survey of India
using Lands at imageries relating to 1981-83
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{c) Among various steps taken by tte
Government for Himalayan conservation
are:-

(i) The Forest (Conversation) Act, 1980
was enacted to check the diversion of forest
land for non-forestry purposes;

(i) The State Governments have been
asked to consider a ban on green felling of
trees on hilly and mountainous regions above
1000 metres;

(iii) Guidelines have also been issued to
the States to involve village communities in
protection of forests on usufruct basis;

(iv) The GB Pant Himalayan Institute for
Environment & Development is engaged in
research and development studies;

(d) Diversion of forest area for mining
projects is permitted only after prior approval
of the Central Government under the provi-
sions ofthe Forest (Conversation) Act, 1980.
The State wise details of forest areas permit-
ted for mining by the Central Government

and 1985-87 respectively. are as follows:
Name of the State Forest area released (In hectares)
Since 1980)
Andhra Pradesh 4371.42
Assam 0.00
Bihar 717.85
Goa 0.00
Gujarat 107.38
Haryana 0.00
Himachal Pradesh 0.00
Jammu & Kashmir 0.00
Kamataka 13.42
Kerala 0.00
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Name of the State Forest area released (in hectares)
Since 1980)
Madhya Pradesh 4560.04
Mahar;shtra 22.65 2
Manipur 0.00
Meghalaya 0.00
Orissa 1698.18
Punjab 0.00.
Rajasthan 1.37
Sikkim 0.00
Tamil Nadu 111.82
Tripura 0.00
Uttar Pradesh 1684.14
West Bengal 0.00
A & N Islands 8.00
Dadra & Nagar Haveli 0.00
Daman & Diu0.00
Arunchal Pradesh 0.00
Total 13286.36

SHRI BUOY KRISHNA HANDIQUE:
The hon. Minister in his statement stated that
there are no large scale destruction and
denudation of forest. But as reported from
various sources, the blasting operations in
limestone quaries in the lowar Himalayas in
Himachal Pradesh has caused massive
denudation of forest resulting in extensive
land slides, impoverishment of flora and
fauna, decline in agricultural production and
recurrent and widespread ticods. Yet, lime-
stone production has alomost doubled from
4.36 lakhtonnesin 1987-88107.95tonnes in
the last week of last February.

MR. SPEAKER: You don,t have to give
the information. You have to ask the ques-
tion. Ask apointed question and get apointed
reply.

SHRI BUOY KRISHNA HANDIQUE: |
want to know, since the order given by the
High Court is o suspend blasting and &k was
not done, whether the Government thinks
that these existing Environment Acts are not
effective to protect the environment or is it
due to the wilful connivance of the con-
cemed departments.
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MR. SPEAKER: As a matter of fact,
different methods have to be followed for
getting the laws modified and you cannot do
itthis way. Anyway, the Ministeris on his legs
and he will reply.

SHRIKAMAL NATH: The hon. Member

has expressed concern about the limestone
mining in Himachal Pradesh. Lindoubtedly,
limestone mining does lead to some envi-
ronmental degradation. In my answer, | have
given figures of the areas which have been
diverted for mining purpose in Himachal
Pradesh. | have given figures relating to
forest land, the land which comes under the
Forest Conservation Act. | am afraid, | do not
have the figures and | cannot have them of
private lands or any other type of non-forest
land which has been diverted for mining.

Sir, in Himachal Pradesh the total forest
area, as per satellite imagery, has under-
gone an increase during the years 1981-
1983 and 1985-1987. These were the peri-
ods, a span of four years in which satellite
imagery comparisons were made. In Hima-
chal Pradesh, there is an increase of 3.8 per
cent, which if translated into square kilo-
metres, comes to 495 square kilometres.

SHRI BUOY KRISHNA HANDIQUE:
Considering the devastation of trees and
plantations, it appears that in large number
of cases, the mining leases were either
granted or mining was illegally right done
with in the forest area, apart from the area
permitted for the diversion of mining proj-
ects, as stated by the hon. Minister. As
suggested by an expert committee consti-
tuted by the Minister of Emvironment and
Forest, as per the High Court order of 8th
Jan.'91, will the hon. Minister consider ban-
ning of mining in certain sectors of the Hima-
layas so that Himalayan ecology is pre-
served and the effects of the distributed
ecology may not adversely affect the eco-
logical pattern of the plains in the country?

SHRI KAMAL NATH: Sir, mining in the
Himalayan region has been a matter of
concern and | share the concern of the hon.
Member. Eventhe Supreme Courthad made
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certain observations on this. | have recently
constituted a committee to look into all
aspects of the environment with regard to
mining inthe Himalayas. especially in Hima-
chal Pradesh, because there was a view that
a lot of mining industries should come up
there. There was also a question of environ-
mental degradation. So, to look into this, |
have constituted a committee of experts. |
shall be getting the report very soon. After
getting the report. We shall consider it for
appropriate action.

SHRIMATI VASUNDHARA RAJE: Sir,
itis very touching and interesting to note that
the Ministry of Environment has actually
stated thatthere is no large scale destruction
and denudation of forest, as per imageries
relating to 1981-83 and 1985-1987, etc.
However, recently a Conference on Energy
and Environment was held and they said
very clearly that there was tremendous
degradation, destruction and devastation in
the Himalayan areas; and they further said
that the Himalayan Action Plan should ur-
gently be considered. So, | would like to
know from the hon. Minister, if he has done
anything about the Himalayan Action Plan
and when he proposes to get this going?

SHRI KAMAL NATH: Sir, | have got
figures which shows that there has been an
increase inthe forest cover in the Himalayan
region. But, | am not aware of this Commit-
tee orgroup of people, callingthemselves by
whatever name, who sat and made certain
observations.

The ecological aspects of forests in the
Himalayan region are very important. We
are giving it allimportance.We are giving t alt
importance. Recently, the G.B. Pamt Hima-
layan Institute for Environment and Devel-
opment in Aimora has been set up. its objec-
tive is to consider the entire gamut of the
aspacts of environment and ecology in the
Himalayan region. So, this Institute itself
shallbe looking into these aspects. Risbeing
set up by us.

SHRIMATI VASUNDHARA RAJE: Sir,
the Minister is saying that he knows nathing
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about the high-powered conference which

took place on the 27th September in Simla

where experts from ditferent parts of the

country attended a two-day national work-

shop on this.

People had comefrom alloverthe place.
A plan was éven submitted to the Prime
Minister. And the Minister has categorically
said on the floor of the House that he does
not know anything about such a high-pow-
ered committee or that a plan was actually
proposed to the Prime Minister. | would like
to have a reply on that.

Apart from this, he said that among the
various steps taken by the Government for
conservation, one is the Forest Conserva-
tion Act of 1980 which was enacted to check
the diversion of forest land. On the floor of
this House, during a debate in whioh partici-
pated, the Minister said very clearly some-
thing like, 1,37,000 hectares of forest land
were diverted for purposes of illegal mining
and encroachment. He said this on the floor
of the House. What does he intend to do
about situations like this? It means that |
have notbeen given the complete truth in the
answer.

SHRI KAMAL NATH: Sir, the Hon.
Member is totally confused. (Interruptions) |
will clarify. (Interruptions)

MR. SPEAKER: While asking some
other question, you can pay him back in the
same coin.

(Interruptions)

SHRIKAMAL NATH: | am very serious.
(Interruptions)

| never thought that the Member had
understood this question in the seriousness
which it deserved.

SHRIMATI VASUNDHARA RAJE: | am
not expecting this kind of answer. (Interrup-
tions)

MR. SPEAKER: Please take your seat.
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SHRI KAMAL NATH: | appreciate the
concern of the Member.

MR. SPEAKER: This is like a good
Minister.

(Interruptions)

SHRI KAMAL NATH: Between the
brother and the sicter- the brother is behind
me and the sister is in front of me- | am
sandwiched.

[Translation}

SHRIMATI VASUNDHARA RAJE:
Please reply to the question. Mr. Speaker,
Sir, this is not the proper way. He is in the
habit of avoiding things in a lighter
vein..(Interruptions)

[English}

MR. SPEAKER: | think, you will direct
your ingenulity in the right direction.

SHRI KAMAL NATH: It is all right.
[Translation)

SHRIMATI VASUNDHARA RAJE: Mr.
Speakaer, Sir, the hon. Minister should reply
the question with all seriouness instead of
taking it lightly. Probably, the hon. Minister
is not aware of what all transpired in the
conference.

[English}

SHRI KAMAL NATH: Sir, there are 7-
800 Non-Governental Organisations (NGOs)
which, from time to time, are holding semi-
nars and conferences-very useful and very
good. They come up with suggestions. Some
of them have already been received by my
Ministry before. Some of them are some-
times due. We do have a look at all of them.
Now what | mean | will correct myself , if
required was that | would havo perhaps
looked at all these suggestions which come
from time to time. | get them on daily basis.
They are happening all over the country.
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They are very useful suggestions. The
Member was concerned that | made a state-
ment on the floor of this House.’

MR. SPEAKER: Generally, the Mem-
ber is concerned with remedial measure you
would Iike to take.

SHRI KAMAL NATH: About illegal di-
version of forest land, | had given figures
relating to diversion of forest iand-not illegal
diversion of forest land. (Interruptions) | do
not recall.(Interruptions)

MR. SPEAKER: You should not do like
that. :

SHRIMATI VASUNDHARA RAJE: |
would like to know if encroachments are
illegal orlegal. The word ‘encroachment’ has
been used.

MR. SPEAKER: He was not referring to
the ‘Mlegal’. He explained to me in my Cham-
ber.

MR. SPEAKER: Heis distinguishing the
ones which are done with permission and
which are done withour permission.

SHRI KAMAL NATH: | will clarify the
position. What | had said both on the Floor of
this House and on the Floor of the Rajya
Sabhawas that certain areawas regularised
for encroachments prior to 1980, that is,
encroachments which had taken place prior
t01980. This regularisation was done subse-
Quent to 1980. In 1980, we had the Forest
Conversation Act. This regularisation was
done after 1980. But the encroachments
pertain prior to 1980. This question is noton
that subject. | had given those figures. But |
do not have the figures readily available with
me now. But we are giving due concern and
wearegiving ail the priority to it.(Interruptions)

SHRIMATI VASUNDHARA RAJE: Sir,
he had used the word 1990. He cannot get
away with it...(Interruptions) ...Sir, he is a
Minister. He should be responsible. | do not
expect this kind of an answer from him. He is
now saying 1980. (Interruptions)
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MR. SPEAKER: Mr. Minister, I think this
is a big question and you would like to
discuss this matter with the Members who
are concerned with this matter. You can call
them and discuss it with them.

SHRI ANANDGAJAPATI RAJU POO-
SAPATL: Mr. Speaker, my question is a
logical extension of this question. lwould like
to ask about the Conference which is going
to take place next year in Brazil. Now, envi-
ronmental concern have come to the fore-
front and even this question is about forecast
denudation and all that. The concept of
sustainable development has also come to
the foretront. So, | would like to know from
the hon. Minister as to what work or exercise
he has done in that direction to see that
developmental concerns of all the develop-
ing countries and particularly that of Indiaare
maintained alongwith forest coverage and
sustainable developments.

SHRI KAMAL NATH: One of the most
important post-war Conferences, the UNCED
Summit is going to be held in Brazil in June
1992. |t is Head of States Conference. For
the last several months. we have been pre-
paringforit. Preparatory meetings have been
held. | have personally held mestings with
prominent NGOs and taken their views. We
are getting inputs from all sectors to prepare
a comprehensive strategy for India and
sustainable development for the UNCED.

SHRI BHUWAN CHANDRA KHAN-
DURI: itis apparent from the discussion that
there is a considerable difference in the
perception of denudation and deforestation.
The Minister has quoted the Landsat figures
relating to 1981-83 and 1985-1987. | would
like to know whether there have been any
efforts to get the latest information in this
regard or not. If not, will the Minister kindly
plan to get the latest information for different
parts of the Himalayan region?

SHRI KAMAL NATH: Sir, the last fig-
ures which we obtained were in 1989. This is
an on-going process and even now, this
process is on-going. From time to time,
Satellite imagery figures are being taken. Itis
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anor;-going process for various parts of the
State.

[ Translation]

SHRI RABI RAY: Mr. Speaker, Sir, In
response to his written reply tothe questions
on forest land, | would like to know whether
state Governments have violated Forest
Conservation Act, 1980 and have denu-
dated and destroyed forests without any
prior approval of Central Government. Has
any such instance come to notice to the
Govemment?

[English)

SHRI KAMAL NATH: There have been
no serious violations of the Forests Act by
the State Governments. There have been
some cases about which there was some
ambiguity and it was done inadvertently on
the partofthe State Governments. The State
Governments have been informed and they
themselves have come back and as sug-
gested they have even taken remedial
measures in some cases.

[Translation}

SHRI KRISHAN DUTT SULTANPURI:
Mr. Speaker, Sir, | would like to know from
the hon. Minister the detail regarding leasing
of land in mining areas by the Central Gov-
emment. | also want to know how many
cases of issues of pattas have been sent by
the State Governments for approval of the
Centre. Out of the cases so recommended
by the State Governments, the number of
cases cleared by the Central Government
and the names of the persons who have
managed to get land on lease at various
places and are now damaging the environ-
ment? In Mussorie hills, ban has been im-
posed on mining of limestone. In my con-
stituency, mining of limestone is going on
from Paunta Sahibto Pawan. Contractors of
Dehradun who were responsible for causing
damage to the hills there are now being
given contracts. Willthe hon. Ministergetthe
matter investigated and take action in this
regard as the contracts have been given by
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the B.J.P. men....(Interruptions)
[English) .

SHRI KAMAL NATH: Sir, | have no
information with regard to the allotment of
forest land and giving pattas by the State
Govemnment to anyone without the permis-
sion of the Central Government. When this
was brought to mv notice, | had checked up
with the Government of Himachal Pradesh
and | was informed that It was not correct.

With regard to the other question on
mining, | request the hon. Member to give
methe specific cases that he mentioned and
1 will certainly look into them.

[ Translation)

PROF. PREM CHAND: Mr. Speaker,
Sir, the hon. Minister has stated in his reply
that in Himachal Pradesh no land has been
transferred for these purposes. The hon.
Minister has also mentioned that he is par-
ticularly interested in the Committee consti-
tuted for Himachal Pradesh. Has any pro-
posal been received by the Central Govern-
ment from the Government of Himachal
Pradesh to the affect that Central Govemn-
ment should take the responsibility of pro-
tecting the ecology of whole of the Hima-
layan range keeping in view the importance
of envionment from national perspective.
Though it will result in much expenditure but
whole of the Himalayan environment will be
protected. Will the Government make avail-
able funds to the Government of Himachal
Pradesh for protecting Himalyan ecology in
which interest has also been shown by other
nations which are even prepared to provide
assistance for the programme? For this
scheme will funds be made
available..(Interruptions)

SHRI KAMAL NATH: Mr. Speaker, Sir,
full priority is being given to safeguarding
environment in Himachal Pradesh. Hima-
chal Pradesh is also being given priority in all
the international schemes of protecting
environment and ecology. The hon. Member
if aware of alithis and he has also stated that
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a committee has been constituted for Hima-
layan region. Himalayan region is spread in
Himachal Pradesh, Uttar Pradesh and Ben-
gal but the problems in West Bengal and
Uttar Pradesh are different. Committee was
constituted for specific issues being con-
fronted by Himachal Pradesh. 1 think only
after receiving the report of the Committee,
the Government will be able to pursue the
matter.

[English]

SHRI K. P. SINGH DEO: Sir, in relation
to part (c) of the Minister’s reply | would like
to know that what is the exact mechanism for
monitoring ; whether the existing set up in
the States is going to take up this increased
activity and if so, whether that existing staff
has been oriented for the protective aspect
of forestry vis-a-vis the productive aspect.

MR. SPEAKER: Are you leading to the
Ex-Servicemen organisation?

SHRI K.P.SINGH DEO: Yes, Sir, if you
want me to.

SHRI KAMAL NATH: | wish he was
because the ecological task force has done
avery good job and | wish his question was
about that.

Sir, some of the steps taken for the
improvement of Himalayan forests are Inte-
grated Water-shed Development Scheme,
Minor Forest Produce Scheme, Area Ori-
ented Fuel wood and fodder scheme and
Beneficiary Oriented scheme for Tribal
Development. | will be very happy to give
more details of these schemes to the hon.
Member if he wishes so.

SHRI K.P. SINGH DEO: Sir, my ques-
tion has not baen answered. | wanted to
know the exact mechanism for monitoring.
As narrated in part (c) of the question, very
laudable steps have been taken by the
Govemment. | would like to know what is the
exact mechanism of monitoring; whather itis
doing it through the existing agencies or by
supplementary agencies and whether the
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existing staff has been oriented suﬂicie;it!y
because so far it is only the productive as-
pect which is covered in FRI.

SHRI KAMAL NATH: Regional offices
have been set up by us at six places includ-
ing one at Chandigarh with the Officer of the
rank of CCF, Chiet Conservativa of Forests
to do this monitoring and also to coordinate.
Iwould liketo informthe House, through you,
Sir, that | have received many complaints
from Members, both in the Consultative
Committee meetings and otherwise, regard-
ing the figures of afforestation which were
planted but did not get saplings out of them.
| have asked every State Government to
give me specific figures, block-wise, Pan-
chayat-wise and district-wise of plantation
taken in the current plantation season. Once
| get that figure | will endeavour to inform ali
Members of Parliament the plantation taken
place in each one’s constituency sothat they
can themselves give me the feed back.

MR. SPEAKER: We have given half-an-
hour to this question and we had good ques-
tions and good answers too.

[Translation)

SHRI SURYA NARAYAN YADAV: Mr.
Speaker, Sir, | would like to know from the
hon. Minister whether the Government pro-
pose to take some special steps for improv-
ing environment from Chatra to Madhubani
via Birpur Barrage as it has been completed
destroyed as a result of felling of trees in the
terairegion of Himalaya from Chatrato Birpur
Barrage.

MR. SPEAKER: This question if spe-
cific and if the hon.Minister has any reply
then he can go a head.

SHRI KAMAL NATH: Mr. Speaker, Sir,
the question of the hon. Member is quite
specific. it the hon. Member sends me any
specific in writing which he prefers to be
implemented. | will definitety examine it.

SHRI SUKH RAM: Mr. Speaker, Sir, is
the hon. Minister aware of the report of the
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expert committee according to which fast
erosion of land in Himalayan region, espe-
cialiy in Western Himalayan area, will con-
vert whole of North India desert in 70 years.
Willthe Government translate into actionthe
recommendation of the Planning Commis-
sion regarding setting up Eco-Development
Authority, headed by the hon. Prime Minister
and assisted by the Chief Ministers of hill
States as Members, for proper monitoring of
ecology andto check soil erosion inthe hills?

SHRI KAMAL NATH: Sir, | could not
ollowthe question of the hon. Member which
levelopment authority he is referring to
...{Interruptions)

iEnglish]

SHRI KAMAL NATH: | did not under-
stand the word ‘eco’.(/nterruptions)

SHRIMATIVASUNDHARA RAJE: How
can you expect an answer from

him?(interruptions)

SHRI KAMAL NATH: My earphone is
notworking. There have been many sugges-
tions with regard to Himachal Pradesh. There
is a problem of erosion. It is a very major
problem.

SHRI SUKH RAM: | am talking about
the entire Himalayas, particularly, the West-
orn Himalayas.

SHRIKAMAL NATH: | have started with
Himachal and he is not letting me go beyond
that.

MR. SPEAKER: The former Planning
Minister has made certain suggestions. You
bettertalk to him and decide aboutit lateron.
It has come from his Ministry. Maybe, it has
notbeenbroughtto your noticel There are so
many suggestions.

(Interruptions)
SHRI MANABENDRA SHAH: Mr.

Speaker, Sir, | would like to draw the atten-
tion of the hon. Minister to his statement-C.
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1 and C.2. Is the hon. Minister aware that
environmental phobia has stopped certain
basic developments in the hill areas? Take
the examplos of road construction, High
tension wire and so on.

The fact is that if there is ofte tree in a
field, the road cannot proceed.

MR. SPEAKER: That is why, it is called
sustainable development. Let us not go into
that.

SHRI MANABENDRA SHAH: Has the
hon. Minister made some norms so that the
development part does not stop and the
environment is also not affected?

MR. SPEAKER: That is the philosophy
of sustainable development. This would be
the last question.

SHRI KAMAL NATH: | hope so, Sir.
MR. SPEAKER: You feel relieved?

SHRI KAMAL NATH: Sir, some cases
of delay had been brought to our notice. We
are endeavouring to ensure thatthere are no
delays. If there are any specific delays, we
will lookinto it. There was a cumulative delay
because, a lot of information required from
the State Government to be sent along with
the proposal was not being sent and we are
now devising a mechanism by which delays
shall not be there.

[Translation)
Cases of Deforestation

*64. SHRIRAM TAHAL CHOUDHARY:
Will the Minister of ENVIRONMENT AND
FORESTS be pleased to state:

(a) the number of cases of deforesta-
tion, State-wise, reported during the last
three years;

(b) whether the Govemment have
stopped the auction of forests for cutting of
trees;
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(©) if not, the reuom'thordor:

. " (d) whether some States have banned
- deforestation ; and

(e) if so, the detalls thereof?

[English]

THE MINISTER OF STATE OF THE
MINISTRY OF ENVIRONMENT AND FOR-
ESTS (SHRI KAMAL NATH ): (a) to (e). A
Statment is laid on the Table of the House.
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[Translation]

SHRI RAM TAHAL CHOUDHARY: Mr.
Speaker, Sir, the reply is ambigous. | desired
to knowthe numberof cases of deforestation
cameto lightin Bihar? Government auctions
forests for felling trees. Trees are being cut
illegally. So, what action the Government
proposes to take to check felling of trees? |
hail from Chhota Nagpur... *

MR. SPEAKER: You put the question.
Many questions can be asked about it.

SHRI RAM TAHAL CHOUDHARY:
Forests are being destroyed. Only those
forests are safe which have been looked
after by villagers and panchayats, while rest
of the forests have been denudated. Laser
machine is also causing damage to hills and
forests. Does the Government propose to
entrust responsibility to look after forests to
villagers and panchayats with a view to save
from being destroyed?

MR. SPEAKER: Quaestion is regarding
entrusting the responsibility to villagers and
panchayats.

SHRI KAMAL NATH: The hon. Member
has asked a question about Bihar, but the
question is abc ut whole of the country. As far
as the issue of involving panchayats or any
other community organisation is looking af-
terforests is concerned, | would liketo inform
that a scheme has been formulated under
which responsibility will not rest alone onthe
Forest Departments but the Panchayats or
other community organisations will also be
involved.

SHRI RAM TAHAL CHOUDHARY: Mr.
Speaker, Sir, what steps proposed to be
taken to stop auctioning of forests because
in the name of felling of trees forests are
being destroys indiscriminately How the
Government propose to check all this?

[English)

SHRI KAMAL NATH: The auction of
forests has been banned and continues to
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L]
be banned. There was no occasion in the
sense the way auction used to carry on
where a plot of land used to be auctioned of

felling of trees. Such a system was banned

some time ago and continues to be banned.

SHRI DIGVWAYA SINGH¢ The hon.
Minister has replied that the Government of
India has directed the State Government to
ban auction of forests, which consequently
is awelcome step, But will result In a net loss
tothe State revenue. Has the Government of
India received any proposal from the State
Government for paying compensation to the
State Government for the loss resultant
because of the non-exploitation of the forest
resources?

SHRI KAMAL NATH: We have only
recommended to the State Government to
ban the felling of trees. The State Govern-
ment of Gujarat is the only State in the
Country which has enforced complete mora-
torium on felling of trees for five years with
effect from 1987. Where the question of the
compensation of the revenue loss is con-
cerned. this matter has been raised; it is
under discussion with the State Govern-
ment and the Planning Commission.

[ Translation]

SHRI RAJNATH SONKAR SHASTRL:
Mr. Speaker, Sir, | want to put a straight
forward question. Earlier by the road side
fruit trees like those of mango, jack fruit and
jambo used to be planted for the twin pur-
posaes of getting fruits and shade of trees but
now adays, thorny plants like acasia are
being planted in Haryana and Delhi by the
roadsides. What is the reason therefore?
Will the people allowed to plant a few trees
on vacant pieces of land by the road sides,
say along G.T. Road etc. by the Forest
Departmentwherevertrees have been felled?

MR. SPEAKER: Is there any proposal
for granting Individual permission?

SHRI KAMAL NATH: if the proposal is
in accordance with the present social for-
estry policy of the Government then it can be
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allowed. Regarding the question of the hon.
Member about various types of trees, | will
inform him separately.

SHRI DILEEP SINGH BHURIA: Mr.
Speaker, Sir, many districts in Madhya
Pradesh like Baster, Jhabua, Shahdol, Betul
and Dhar come under reserve forests. Has
the hon. Minister received any complaint
from the people of the area to the effect that
the State Minister of Forests is involved in
illegal felling of trees. | would like to know
from the hon. Minister if the State Govern-
ment is involved , then what steps has the
Centre taken to protect the forests?

SHRI KAMAL NATH: Mr. Speakaer, Sir,
some complaints have been received. Only
aftercompletion of the on going enuiry action
will be taken.

[English]

SHRIMATI RITA VERMA: First the
Minister says that the felling of the trees has
been banned; then he says that the State
Government has recommended to ban fell-
ing of the trees and only Gujarat has done it.
Icannot understand what he actually means
by saying so? Can he try to explain it further?

MR. SPEAKER: You are to ask a ques-
tion. You just put a question. What is the
question?

SHRIMATIRITA VERMA: First he says
that the felling of trees has been banned;
then again he says the State Government
has recommended to banfelling of the trees.
What is the actual position?

MR. SPEAKER: He did not say that; he
said about the total banning and all that.

SHRI KAMAL NATH: | will clarify it for
the hon. Member.(Interruptions) What | said
was auction of plots is banned. It was done
in a conventional manner was some plots of
land were auctioned. That was banned some
years ago. | have said that we have recom-
mended and desiredthat it should be banned,
specially around the plots of one thousand
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square metres.

Expansion of Cochin Alrport

*65. SHRIP.C.THOMAS:
SHRI PALA K.M. MATHEW:

Wili the Minister of CIVIL AVIATION
AND TOURISM be pleased to state:

(a) whether the land for expansion of
the Cochin Airport has been acquired;

(b) if so, the details thereof;

(c) whether the Government have re-
ceived any memorandum in this regard;

(d) if so, the reaction of the Government
thereto; and

(e) whether such a proposal had been
received by the Government earlier also and
if so, when?

THE MINISTER OF STATE OF THE
MINISTRY OF CIVIL AVIATION AND TOUR-
ISM (SHRI M.O.H. FAROOK): (a) No, Sir.

{b) Does not arise.

(c) to (e). Based on earlier requests and
a fresh memorandum received in this mat-
ter, feasibility of extending either primary or
secondary runway, is being re-examined
and revised cost estimates for these options
are being worked out.

SHRI P.C. THOMAS: Sir, when you are
re-examining the possibility of extending
either primary or secondary runway, there is
a place which is about 10 to 15 km. away
from the present airport, which is called
Edackattuvayal. This was once proposed to
be a very good place for the extending the
airport or putting up the airport there. Some
memoranda have also been submitted in
this connection. Will the Government kindly
consider this place, about ten kilometres
away, for extending the airport or for con-
struction of a new airport at Cochin, consid-
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aring the feasibility of the land at present
avallable there?

. SHRI M.O.H. FAROOK: The present

proposal is for expansion of the secondary
runway by slightly changing the orientation.
Therefore, this itself costs as per the esti-
mated figuses of 1986, about Rs. 43 crores.
Atpresent it costs about Rs. 65 crores and so
there is no possibility of extenging a new site
for the airport, rather than for expanding the
present one only.

SHRI P.C.THOMAS: Kashmir, ourtour-
isttreasure is almost becoming inaccessible
for many of the tourists who would like to go
there. But Kerala which is almost like Ka-
shmirallthrough. has so manytouristcentres
which greatly attract the tourists. They have
to be developed by the Tourist Department.
Now, will the Government make this Cochin
Airport which is in the centre of Kerala, an
International Airport for attracting tourists
and thereby earning foreign exchange?

SHRI'M.O.H. FAROOK: For the time
being there is no such proposal.

SHRI PALAI K.M. MATHEW: This
Cochin Airport is controlied by the Navy and
since the island has some physical limita-
tions, would the Government consider con-
structing a new airport as already suggested
, because it is Impossible to extend the area
because of the Physical iimitations of the
Cochin Airport and Cochin, as everybody
knows, is one of the most important cities in
the country and tourism as well as all other
kinds of activities are fast developing in that
area? So, an intemational airport of the
biggest size is quite indispensable there.
Therefore, will the Government reconsider
the proposal?

THE MINISTER OF CIVIL AVIATION
AND TOURISM(SHRIMADHAV RAO SCIN-
DIA): All the various options are being con-
sidered and as far as the new airport is
concerned, it would entail a very high cost.
But, certainly, the proposal cannot be con-
sidered until the land is identified, and it
takes time. Sometime in October the District
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Collector, Cochin, was asked to examine»
thistofind out if any land is available for such
aproposal to be considered. Untilthe land is
Identified, nothing can be done.

[ Translation)

SHRI RAM NIHOR RAI: Mr: Speaker,
Sir, through you, | would like to know from
the hon. Minister that keeping in view the fact
that power plants are located at Singrauli in
Madhya Pradesh and Sonbhadra in Uttar
Pradesh and NTPC and NCL are opertaing
in the area, will the Government develop
Singraull and Myorpur as tourist spots and
construct airports there(Interruptions)

MR. SPEAKER:No, please sit down.
You have not gone through the main ques-
tion before putting supplementary. This is
not proper. Supplementary is not concerned
with the main question.

[English]

PROF. K.V. THOMAS: Sir, last month
the hon . Minister was kind enough to con-
vene a meeting of the Officers of the Civil
Aviation Ministry, representatives of the
Govemment of Kerala and myself for study-
ing the expansion of the Cochin Airport. In
that meeting it was decided that either the
pritalty of the secondary runway should be
expanded and if that is not possible, a new
airport should be constructed. For that, the
District Collector of Emakulam was entrusted
to identify the places and intimate to the .
Govemnment. The District Collector of Er-
nakulam has identified five places and it has
been intimated to the Government of india
through the Kerala Government. Once the
Government of India gets this intimation, |
would like to know whether these places will
be examined and if found suitable, whather
actions will be taken for the construction of a
new airport at Cochin.

SHRI M.O.H. FAROOK: As | have a-
ready said, let the proposal come, then we
will be able o consider it.
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[English]
Inflight catering by Indian Alrlines
*63. SHRI SOMJIBHAI DAMOR: Willbe

Ministerof CIVIL AVIATION AND TOURISM
be pleased to state:

(a) the total amount spent annually by
the Indian Airlines on food and beverages on
inflight catering on various sectors, zone-
wise;

(b) the norms followed in this regard;

(c) whether the norms are the same or
vary from zone to zone; and

(d) if so, the reasons for such variation?

THE MINISTER OF CIVIL AVIATION
AND TOURISM (SHRIMADHAVRAO SCIN-
DIA) : (a) Indian Airlines spent a sum of Rs.
18.75 crores on food services in 1990-91.

Region-wise break-up is as under:-
Western Region : Rs. 7.59 crores
Eastern Region : Rs. 3.23 crores
Northem Region : Rs. 5.14 crores

Southern Region : Rs. 2.79 crores
(b) to (d). Indian Airlines serves meals
like breakfast, lunch and dinner during con-
ventionaltimings i.e.0700- 0840 hours, 1300-
1415hours respectively. Besides, meals like
coffeeftea garni, high tea and light refresh-
ments are served on flights operating out-
side the conventional timings. These meals
norms are observed as guidelines and fol-
lowed without any prejudice to any zone or
sector. Attimes deviations take place due to
short duration of flight time, inability to uplift
supplies, etc. Generally the services are
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upgraded for achieving better passenger
satisfaction.

(Transiation)

Installation of Black Box in Alrcraft of
Vayudoot -

*66. SHRI KAMLA MISHRA
MADHUKAR: Will the Minister of CIVIL
AVIATION AND TOURISM be pleased to
state:

(a) whether the aircratt of the Vayudoot
are equipped with Flight Data recorder (Black
Box);

(b) if not, the reasons for the same;

(c) whether the Government propose
to purchase black boxes for baing Installed
In these aircraft; and

(d) it so, the time by which these are
likely to be installed?

THE MINISTER OF CIVIL AVIATION
AND TOURISM (SHRIMADHAVRAO SCIN-
DIA): (a) Only the Dornier-228 fleet of
Vayudoot is not fitted with FDRs.

(b) Domier were not equipped with FDRs
by the manufacturers as they were not read-
ily available.

(c) and (d). Vayudoot will draw up a
phased programime to install FDRs Domier
aircraft.

Rall Link from Delhl to Kumaon Region

*67. SHRI BALRAJ PASSI: Will the
Minister of RAILWAYS be pleased to state:

(a) whether the Government have
chalked out any scheme to link. Kumaon
region with Delhi by a direct railway service
for the development of tourism;
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(b) if so, the details thereof and the time
by which this rail service is likely to be
started; and

(c) if not, the reasons therefor?

THEMINISTER OF RAILWAYS (SHRI
C.K. JAFFER SHARIEF): (a) Yes, Sir.

(b) Work on Rampur-Lalkua-Kathgo-
dam BG line is in progress and is expected
to be completed in 93-94, after which it would
be possible to have direct BG train service
between Delhi and Kathgodam.

(c) Does not arise.
Compuisory Education in States

68. SHRIMRUTYUNJAYA NAYAK: Wil
the Minister of HUMAN RESOURCE DE-
VELOPMENT be pleased to state:

(a) the number of States where
education has been declared compulsory;

(b) whether the Government propose to
launch any new scheme in this regard;

(c) it so, the details thereof; and ~
(d) if not, the reasons therefor?

THE MINISTER OF HUMAN RE-
SOURCE DEVELOPMENT (SHRI ARJUN
SINGH): (a) 14 States and 4 UTs have
enacted legislation which enables State
Governments and UT Administrations to
introduce compulsory primary education.

(b) The Central Government have no
such proposal under consideration.
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(c) Does not arise.

{d) Since a decision regarding making
primary education compuisory depends on
local circumstances, adecision inthis matter
should be taken by State GovernmentslUT ’
Administrations.

Rall Projects in Uttar Pradesh

*69. SHRI HARI KEWAL PRASAD:
Will the Minister of RAILWAYS be pleased
to state:

(a) the names of the railway projects
that were started in Uttar Pradesh during the
Seventh Five Year Plan;

(b) the year of completion of such proj-
ects and the cost thereof;

(c) the works and the areas to which
these projects are related;

(d) whether the construction work of
some such projects is being delayed;

(e) if so, the details thereof; and

(f) the details of railway projects to be
taken up in the State during the Eighth Plan
and the expenditure involved?

THE MINISTER OF RAILWAYS (SHRI
C. K. JAFFER SHARIEF): (a) to (c). A state-
ment is laid on the table of the Sabha.

(d) and (e). Projects were progressed
according to availability of resources;

(f) Eighth Plan has not yet been final-
ised.
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[English]
Promotion of Wildlife and Ecology

*70. SHRI RAMASHRAY PRASAD
SINGH: Will the Minister of ENVIRON-
MENT AND FORESTS be pleased to
state:

(a) whether India and the United
States have agreed to expand their
cooperation for promotion of wildlife and
ecology;

(b) if so, the details thereof;

(c) whether other countries also
agreed to expand their cooperation in this
regard; and

(d) if so, the names of such countries?

THE MINISTER OF STATE OF THE
MINISTRY OF ENVIRONMENT AND FOR-
ESTS (SHRI KAMAL NATH): (a) and (b). In
the meeting of the Working group on Envi-
ronment and Ecology of the Indo-US Sub-
Commission on Science and Technology,
which was held in New Delhi on 22-23 Octo-
ber, 1991, the areas identified for future
cooperation between the two countries are
conservation, environmental education,
environmental information exchange, pollu-
tion prevention and clean technologies.

(c) and (d). While cooperation exists
with a large number of countries, collabora-
tive projects in the field of environment are
with the Netherlands, Sweden, Norway,
United Kingdom, Japan, Germany, Denmark,
Canada and Australia.

Deforestation, Shifting Cuitivation and
Poaching In Western Ghats

*71. SHRI MANJAY LAL: Will the
MINISTER OF ENVIRONMENT AND
FORESTS be pleased to state:-
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(a) whether the Government are aware
of the deforestation, shifting cultivation and
poaching in the Western Ghats threatening
the existence of flora and fauna besides
causing severe depletion of the forests;

(b) if so, the precise details thereof;
and

(c) the measures taken by the Govern-
ment for the preservation of wildiife and for
maintaining the ecological balance In the
Western Ghats?

THE MINISTER OF STATE OF THE
MINISTRY OF ENVIRONMENT AND FOR-
ESTS (SHRI KAMAL NATH): (a) and (b).
The Western Ghats run through the states of
Maharashtra, Goa, Karnataka, Kerala and
Tamilnadu.

No case of any large scale deforesta-
tion has been reported, however, cases of
smuggling of sandalwood have come to the
notice of the Central Government.

Sporadic cases of poaching of wild
animals particularly elephants have been
reported. Instances of sporadic cases of
shifting cultivation in Maharashtra, Karna-
taka and Kerala have been reported.

(c) Central Government have been
assisting the State Governments through a
number of centrally sponsored scheme for
protection of forests and wildlife. The wild
Life (protection) Act has been made more
stringent.

The Central Government have also ini-
tiated an Integrated Action Oriented Re-
search Development and extension scheme
related to ecology of the area.

Bifurcation of South Eastern Rallway
72. SHRI RAMA KRISHNA KON
ATHALA:Wilithe MINISTER OF RAILWAY?
be pleased to state:
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(a) whether there is any proposal to
bifurcate the South Eastern Railway zone

. with Vishakhapatnam as its Headquarters;

and
(b) if 80, the details thereof?

THE MINISTER OF RAILWAYS (SHRI
C. K. JAFFER SHARIEF): (a) No, Sir.

(b) Does not arise.
Cancellation of Samastipur-Patna Train

*73. SHRI BHOGENDRA JHA: Will the
Minister of RAILWAYS be pleased to state:

(a) whether the only direct train be-
tween Samastipur and Patna has been
cancelled;

(b) if so, the reasons thereof; and

(c) the time by which it is likely to be
restored?

THE MINISTER OF RAILWAYS (SHRI

-. C. K. JAFFER SHARIEF): (a) Yes, Sir.

(b) Due to fall in rail traffic consequent

-upon opening of Mahatma Gandhi Setu

between Hajipur and Patna form 2.3.1982.

(c) There is no proposal to restore this

. train.

L MRERRIY T e

Promotion of Ayurvedic and Homoeo-
pathic Systems of Medicine

‘%:74. SHRI PAWAN KUMAR BANSAL:
Will the Minister of HEALTH AND FAMILY
WELFARE be pleased to state:

(a) whetherthe Government propose to

encourage Ayurvedic and Homoeopathic
. gystems of medicine to attain the goal of *

Health for all by 2000 A.D." ; and
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(b) if so, the steps proposed to be taken
in this regard?

THE MINISTER OF HEALTH AND
FAMILY WELFARE (SHRIM. L. FOTEDAR):
(a) Yes, Sir.

(b) National Health Policy assigns an
important role to the Indigenous Systems of
Medicine and Homoeopathy to supplement
the role of modern medicine inthe delivery of
primary health care in the context of our
national target of health for all by the year
2000 A. D.

Government is giving criticai inputs for
improvement of medical education, quality
control of drugs and research.

[Translation]

University in the Name of Baba Saheb
Ambedkar

*75. SHRI RAM VILAS PASWAN: Will
the Minister of HUMAN RESOURCE DE-
VELOPMENT be pleased 1o state:

(a) whether it is a fact that the Govern-
ment had decided two years back to set up
a University in the name of Baba Saheb
Ambedkar in Lucknow; and

(b) if so, the progress made in this
regard?

THE MINISTER OF HUMAN RE-
SOURCE DEVELOPMENT (SHRI ARJUN
SINGH): (a) and (b). An Act to set up Dr.
Bhimrao Ambedkar University at Lucknow
was passed by the U.P. State Legislature in
October, 1989. According to the information
furnished by the State Government, 244
acres of land has been acquired by the State
for establishing the University, and the work
on construction has also started. The State
Govemment has so far released an amount
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of Rs. 21.92 crores for setting up the Univer-
sity. o

[English)
Accident of Karnataka Express
*76. SHRIC. P. MUDALA GIRI-
YAPPA:
SHRI V. SREENIVASA
PRASAD:

Will the Minister of RAILWAYS be
pleased to state:

(a) the number of persons killed and
injured inthe accident of Karnataka Express
récently near Bangalore;

(b) the causes of the accident;

(c) the amount of compensation paid to
the families of the deceased and the injured;
and

(d) the steps proposed to be taken to
avoid recurrence of such accidents in fu-
ture?

THE MINISTER OF RAILWAYS (SHRI
C. K. JAFFER SHARIEF): (a) In this acci-
dent, 29 persons lost their lives and 22
sustained injuries.

(b) to (d). The report of the Commis-
sioner of Railway Safety, Southern Circle,
Bangalore who is conducting a statutory
inquiry into this accident, is awaited.

Ex-gratia rellef amounting to Rs.
1.45,000/-has been paid to the next of kin of
the dead and Rs. 39.250/- to the injured.

[ Translation)

Infant Mortality Rate
*77.SHRIGIRDHARI LALBHARGAVA:
Wil the Minister of HEALTH AND FAMILY
WELFARE be pleased to state:
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(a) the Infant mortality rate in different
States;

(b) whether the infant mortality rate in
Rajasthan is higher than the national aver-
age; and :

(c) if so, the steps proposed to be taken
to bring it down?

THE MINISTER OF HEALTH AND
FAMILY WELFARE (SHRIM. L FOTEDAR):
(a) to (c). The Infant Mortality Rate for the
year 1990, as reported by the Registrar
General of India (RGI) based onthe Sample
Registration System (SRS) for 17 States for
which data is collected by the RGI is indi-
cated in the enclosed Statement. According
to this estimate, the Infant Mortality Rate in
Rajasthan is 83 per thousand live births in
comparison to the all India figure of 80 and is
thus marginally higher.

A number of programmes have already
been launched in the country, including
Rajasthan, to reduce infant mortality. These
include the Universal Immunization Pro-
gramme, Oral Rehydration Therapy pro-
gramme, Programme for Control of Acute
Respiratory Infections in children and Pro-
phylaxis Programmes against nutritional
anaemia and night blindness due to the
deficiency of iron and Vitamin ‘A’ respec-
tively.

During the 8th Plan period, it is pro-
posed to further strengthen land augment
the major child survival interventions in Ra-
jasthan. The Acute Respiratory Infections
Control Programme, which is implemented
in only two districts of the State will be

- implemented in a phased manner through-

out the State. The Prophylaxis Scheme of
Vitamin ‘A’ and Iron deficiency which pres-
ently covers only 30% of the beneficlaries
will be universalised to cover all eligible
beneficia ‘es.
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With the implementation of the afore-  expected that the Infant Mortality Rate,
mentioned interventions and with the im-  which has been reduced from 96 per thou-
provement in coverage levels under the  sand live births in 1989 to 83 in 1990 (SRS
Universal Inmunization Programmeandthe  estimates-provisional), would come down
Oral Rehydration Therapy programme, itis  further. ‘

STATEMENT
Sample Registration System
Estimated Infant Mortality Rates for Major States, 1990
(PROVISIONAL)
1. Andhra Pradesh ‘ 70
2. Assam ‘ 77
3. Bihar 75
4. Gujarat 72
5. Haryana 69
6. Himachal Pradesh 68
7.  Jammu & Kashmir : 70
8. Kamataka 71
9. Kerala 17
10. Madhya Pradesh 11
11. Maharashtra 58
12. Orissa 123
13.  Punjab 55
14. Rajasthan
15.  Tamil Nadu 67
16.  Uttar Pradesh 08
17. West Bengal 63

INDIA %
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<

[English)

Restoration of Bhubaneswar-Bombay
fiight

*78. SHRI SUBHASH CHANDRA
NAYAK:
DR. KARTIKESWAR PATRA:

Will the MINISTER OF CIVIL AVIA-
TION AND TOURISM be pleased to state:

(a) whetherthe Government propose to
restore air service between Bhubaneswar
and Bombay and to connect Bhubaneswar
with Calcutta Port Blair, Madras and Banga-
lore by air;

(b) if not, the reasons therefor;

(c) whetherthereis any proposalto start
international flights to and form Bhubanes-
war; and

(d) if so, when and if not, the reasons
therefor?

THE MINISTER OF CIVIL AVIATION
AND TOURISM (SHRIMADHAVRAO SCIN-
DIA): (a) and (b). With effect form 1.11.1991
Bhubaneswar has been connected with
Bombay and Madras. Bhubaneswar is al-
ready connected with Calcutta. Due to ca-
pacity constraint and inadequate traffic po-
tential on Bhubaneswar-Port Blair and Bhu-
baneswar Bangalore routes, there is no plan
at present to start service on these routes.

(c) No, Sir.

(d) Bhubaneswar is adequately con-
nected with the main international gateway
points in India.

Reduction of manpower in Railways

*79. SHRI RAJENDRA KUMAR
SHARMA:
SHRI SURYA NARAYAN
SINGH:

Will the Minister of RAILWAYS be
pleased to state:

NOVEMBER 26, 1991

..WribnAnsm 60

(a) whether the railways are planning to
reduce its manpower substantially in the
near future;

(b) if so, the details thereof and the
reasons for taking such a step; and

. (c)the alternative employment/compen-
sation propcsed to be provided to the staffto
be retrenched under this plan?

THE MINISTER OF RAILWAYS (SHRI
C. K. JAFFER SHARIEF): (a) No, Sir.

(b) and (c). Do not arise.
Impact of Earthquake on Human Body

80. DR. LAXMINARAYAN PAN-
DEYA:
SHRI LAL K. ADVANI:

Will the Minister of HEALTH AND
FAMILY WELFARE be pleased to state:

(a) whether the attention of the Govern-
ment has been drawn to the news-item
captioned “Quake victims prone to Kidney
failing * appearing in the Hindustan times
dated October 24, 1991; and

(b) if so, the facts thereof and the pre-
cautionary steps proposed to be taken for
the recent earthquake affected residents of
Uttar Pradesh?

THE MINISTER OF HEALTH AND
FAMILY WELFARE (SHRIM. L. FOTEDAR):
(a) Yes, Sir.

(b) As per the report received from the
State Government, the recent earthquake in
U.P. has not posed the problem of Kidney
failure amongst the affected persons.

lodisation of Salt
662. SHRI SANAT KUMAR MANDAL:

Will the Minister of HEALTH AND FAMILY
WELFARE be pleased to state:
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(a) whether the Salt lodisation

*Programma is in bad shape;

2

(b) if so, the reasons therefor; and
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MINISTRY OF HEALTH AND FAMILY
WELFARE (SHRIMATI D. K. THARADEVI
SIDDHARTHA): (a) to (c) In order to control
tha problem of Goitre, Government of India
took a decision for universal iodisation of

(c) tha stbps proposed to be taken to  edible salt in the country by 1991. The tar-
achieve the target of univarsal bdsatbn of  gets and achievements made under the salt
salt by 1992? lodisation Scheme duringthe lastthree years

THE MINISTER OF STATE IN THE  are given below:

Year Target Achievements
1 2 3
1988-89 22.00 21.90
1989-90 30.00 22.56
1990-91 40.00 25.06

It is a fact that production of iodised salt
has not reached the optimum level. The
main reasons for this is that many States/
Union Territories are yet to ban completely
the sale of non iodised salt. Inthe absence of
such ban orders there is not much demand
for iodised salt in these areas. This discour-
ages the manufacture of iodised salt to boost

_up their production.

The Central Government has written to

‘ all State/UT Administrations, who have not
: sofarissued notifications banning the use of

non-iodised it for edible purpose in their

" States/UTs to issue such notifications with-
. out any further delay.

The Government s also prevailing upon

: tha lodised salt manufacturers to increase
~ their production.

Wmuauwmnnym
in Dethl

¢ 663, SHRI VWAY NAVAL PATIL: Wil
NMdRAlLWAYSbopleasodb
\M

(a) whether attention of the Govern-
ment has been drawn to traffic Jams at
several railway crossings in the Union Terri-
tory of Delhi;

(b) i so, the number of railway crossings
that are causing traffic jams;

(c) whether the govemment propose to
construct overbridges at those crossings for
tha convenience of the public; and

(d) if 50, the details thereof?

THE MINISTER OF STATE N THE
MINISTRY OF RAILWAYS (SHRI MAL-
LIKARJUN): (a) Yes, Sir.

(b) Six.

(c) and (d). Proposal for construction of
a subway near level crossing no. 2A on
Goods Avoiding Line near Madhuban
(Shahdra) sponsored on deposit terms by
tha Municipal Corporation of Delhi is, at
present, in the planning stage; Construction
of over/under bridges at other level cross-
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ings can be considered by the Railways only
if sponsored by the Municipal Corporation of
Delhi, duly consenting tobearthe cost as per
rules.

Electrification of Lines in S.E.R.

665. SHRI GOPi NATH GAJAPATHI:
Wilithe Minister of RAILWAYS be pleasedto
state:

(a) the progress made In electrification
of railway lines on South-Eastern Railway so
far;

(b) the time by which entire routes of
Khurdha Road Division and newly created
Sambalpur Division in Orissa would be
electrified; and

(c) the steps taken to expedite the elec-
trification of these Divisions?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI MAL-
LIKARJUN): (a) 2294 RKMs representing
40.56% of BG rail net work on South Eastern
Railway have been electrified.

(b) there is, at present, no proposal to
electrify any of the sections falling on the
Khurdha Road and Sambalpur Divisions of
the South Eastern Railway.

(c) Does not arise.

Damage to IA Boeing 734 Alrcraft

666. SHRI VIJOY KUMAR YADAV: Will
the Ministerof CIVIL AVIATION AND TOUR-
ISM be pleased 1o state:

(a) whether fire caused a major
damage 1o an Indian Airlines Boeing 734
aircraft inside Palam hangar on October
29, 1991;

(b) if so, the details thereof;
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(c) whether any enquiry has been
made and report received; and

(d) if so, the details thereof?

THE MINISTER OF CIVIL AVIATION
AND TOURISM (SHRIMADHAVRAO SCIN-
DIA): (a) and (b) Yes, Sir. Boeing 737 aircraft
VT-EGM was undergoing final inspection of
Check Il in Hangar No. 2 on 29th October,
1991 when a bright flash was seen by the
people working in the forward cargo-hold as
well as In the cabin. Aftertheflashfire/smoke
was observed along No. 2 cabin window on
the right side of the aircraft, personnel of
Check Il rushed with fire extinguishers and
brought the fire under control. The main
oxygen pipeline at floor board level below
window No.2 was found brokentburnt and
further piece of about one foot length was
missing.

(c) and (d) DGCA is Investigating the
matter.

Transportation of Goods

667. SHRIGEORGE FERNANDES: Will
the Minister of Railways be pleased to state:

(a) the steps taken by the Government
during the last two years to make transporta-
tion of goods by railways simple and easy;

(b) the rate of per quintal railway freight
per every 10 km. during the last two years ,
year -wise; and

(c) the number of wagons proposed to
be increased during the next financial year?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI MAL-
LIKARJUN): (a) Measures ke induction of
modem high capacity wagons, running of
longer and heavier trains, intensive monior-
ing of block rake movements and emphasis
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on providing containerised service to cus-
~ tomers have heiped the Railways to lift more
. traffic and have increased the level of cus-
tomer satisfaction.

(b) Railway freight rates are calculated
onthe basis of the classification assigned to
the commodity in the Freight Structure and
the distance of haul.

_ The average rate per quintal per kilo-
_ metre is as under:-

(In paise)
3.25

1989-90

1990-91 3.50 (Prov.)

(c) About 27,500 (interms of four wheaelar
_ units ) are proposed to be acquired, but this
- would depend on plan allocation. Increase
would be much less, because of condemna-
tion concurrently.

Tribals access to Firewood and Forest
Produce

668. SHRISHIVSHARAN VERMA: Will
the Minister of ENVIRONMENT AND FOR-
ESTS be pleased to refer to the reply given
" toUnstarred Question No. 439 on august 26,
1991 regarding tribals access to firewood
and forest produce and state:

(a) whether the requisite information
has been collected;

(b) if so, the details thereof; and
(c) if not, the reasons for delay?

THE MINISTER OF STATE IN THE
MINISTRY OF ENVIRONMENT AND FOR-
ESTS (SHRIKAMAL NATH): (a) to (c) Alithe
stategovernments/UTs have beenrequested
to furnish the requisite information. informa-
tion received from Andhra Pradesh, Arun-
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achal Pradesh, Haryana, Maharashtra,
Mizoram, Tamil Nady, Tripura, Andaman &
Nicobar Islands & Dadra & Nagar Haveli
indicates that no traditional rights have been
abolished to the detriment of tribals. Reply
form other States/UTs is being collected and
will be laid on the Table of the House.

indian Hockey team off loaded at
Singapore Alrport

669. SHRIMATIGEETA MUKHER-
JEE:
SHRI SANTOSH KUMAR
GANGWAR:

Will the Minister of CIVIL AVIATION
AND TOURISM be pleased to state:

(a) whether the members of the Indian
Hockey Team on their way back from Auck-
land via Singapore were off loaded at the
Singapore airport;

(b) if so, the reasons therefor;

(c) whetherthe Air india authorities have
failed to provide night stay facilities to the
Indian team; and

(d) if so, the reasons thereof?

THE MINISTER OF CIVIL AVIATION
AND TOURISM (SHRIMADHAVRAO SCIN-
DIA): (a) and (b) The team decided on their
own not to board the flight since they wanted
time to sort out the excess baggage prob-
lem.

(c) No, Sir.
(d) Does not arise.

Extinction of Gazelie and antelope in
Ladakh
670. SHRI GURUDAS KAMAT: Willthe
Ministerof ENVIRONMENT AND FORESTS
be pleased to state:
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(a) whether rare Tibetan gazelle and
antelope in Ladakh are on the verge of
extinction;

(b) if so, the reasons therefor;

(c) whetherthe black necked cranes are
also migrating; and

(d) it so, the steps taken or proposed to
be taken to preserve these rare species?

THE MINISTER OF STATE OF THE
MINISTRY OF ENVIRONMENT AND FOR-
ESTS (SHRI KAMAL NATH): (a) Tibetan
Gazelle and Tibetan antelope are amongst
the most threatened species of wild animals
in this country.

(b) The main reasons for decline in the
population of these species are:

(i) Denudation and destruction of
the habitat.

(i) Poaching of the species for flesh
and hide;

(c) The main breeding areas of Black-
necked Crane are in China. Ladakhfalls only
in the peripheral zone of the habitat range of
this species. During recent surveys of the
species only very few blacknecked cranes
have been sighted in Chusul and Hanie
areas of Ladakh. The Indian Population of

thespeciesisconsideredhighly endangered.

(d) The steps taken and proposed to be
taken to preserve the species include:

i) Providing total legal protection to
the species under the Jammu &
Kashmir wild Life (protection) Act.

ii) Taking cooperation of army to
safeguard against the poaching of
- these species.

i Canying out periodic status
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surveys and collecting imformation
about sighting of species;

iv) Setting up of national parks and
sanctuaries in the region.

v) Providing central assistance to
the State Government for develop-
mentand managementof the parks
and the sanctuaries.

indian National Trust for Art and
Cultural Herltage

671. SHRI RAM NAIK: Will the
Minister of HUMAN RESOURCE DEVEL-
OPMENT be pleased to state:

(a) the amount of grant sanctioned and
paid to the Indian National Trust for Art and
Cultural Heritage during the lastthree years,
year-wise;

(b) the actual expenditure incurred by
the Trust during these years;

(c) whether report of the working com-
mittee of the trust has been submitted to the
Govemnment; and

(d) i so, the action taken/proposed by
the Govermnment onthe shortcomings pointed
out in the report?

THE MINISTER OF HUMAN RE-
SOURCE DEVELOPMENT (SHRI ARJUN
SINGH): (a) As part of the corpus fund of Rs.
5 crores an amount of Rs. 1 crore each was
released inthe following two years viz. 1988-
89 and 1989-90.

(b) The actual expenditure incurred year-
wise
1988-89 Rs. 48,57,76%/-
1989-90 Rs. 66,52,86%/-
1990-91

Rs. 99,54.2405
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{c) No working committee has been set
- up.

(d) Question does not arise.

MPs Letters Received by Superinten-
dent of AlIMS

672. SHRIARJUN SINGH YADAV: Wil
the Minister of HEALTH AND FAMILY
WELFARE be pleased to state:

(a) the number of letters received by the
Medical Superintendent of the all India Insti-
tute of Medical Sciences, New Delhifromthe
Members of Parliament during the last six
months;

(b)thedetails 6fthe actiontakanthereon;

(c) whether the letters of MPs are ac-
knowledged invariably; and

(dj if not, the reasons therefor?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (SHRIMATI D.K. THARADEVI
SIDDHARTHA): (a) to (d) The AlIMS have
reported that about 97 letters have been
received in the office of the Medical Superin-
tendent of the Institute from the Members of
Parliament during the last 6 month which
mostly pertain to the treatment of the pa-
tients at the AlIMS hospital and that prompt
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action has been taken on all the letters
regation consultation land fixing up of ap-
pointment/follow up action of the cases of
patients referred to the AIIMS hospital.

Poliution by Cement factorles

673. SHRI T:IARMABHIKSHAM: Wil!
the Minister of ENVIRONMENT AND FOR-
ESTS be pleased to state:

(a) whetherthe Union Government have
given instructions to the State Governments
to stop pollution in the cement industrial
areas; and

(b) the numbser of units which are taking
measures to avoid cement pollution, state-

- wise?

THE MINISTER OF STATE OF THE
MINISTRY OF ENVIRONMENT AND FOR-
ESTS: (SHRI KAMAL NATH): (a) Yes, Sir.
The Central Government in Consultation
with the State Governments has directed all
heavily polluting industries, including the
cement units, to comply with the prescribed
effluent and emission standards by
31.12.1991. -

(b) according to the information avail-
able with government, the number of units,
state-wise, which have taken measures to
control cement poliution are give below:

S. No. State No. of Units
1 2 3
1. Andhra Pradesh 15
2 Bhar 1
3.  Gujarat 15
4, Haryana 2
5. Kamataka 7
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S. No. State No. of Units
1 2 3
6. Kerala 2
7. Madhya Pradesh 10
8. Maharashtra 5
9. Rajasthan 8
10. Tamil Nadu -6
11. Uttar Pradesh 4

12. West Bengal

13. Himachal Pradesh

Reservation Quota in Chetak express
for Agra Fort Station.

674. SHRI BHAGWAN SHANKAR
RAWAT: Will the Minisier of RAILWAYS
be pleased to state:

(a) whether there is any proposal to
provide the reservation quota for Agra Fort
Station In Chetak Express running from New
Delhi to Udaipur;

(b) if so, when and the details thereof;
and

(c) if not, the reasons thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI MAL-
LIKARJUNY): (a) No, Sir.

(b) does not arise.

(c) Agra does not fall on the route of this
train. Due to limited availability of reserved

accommodation and full utilisation of quotas
at the existing quota holding stations falling
on the route of the train, it is not feasible at
present to allot any out-station quota at Agra
Fort by 2915 Delhi-Udaipur Chetak F:xpress.
The intending passengers can, 'iowever,
seek reservations by having messages sent
to the train originating stations through the
Autotext facility provided at Agra Cantt. sta-
tion.

[Translation)
Closing of Out Agency in Hazarlbagh

675. SHRI BHUBANESHWAR
PRASAD MEHTA: Wil the Minister of
Railways be pleased to state:

(a) whether a Railway out agency in
Hazaribagh in Bihar has been closed down
and Passengers have toface difficulties as a
result thereof;

(b) if s0, the reasons thereof;
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(c) whetherthe Government propose to
reopen the same there in order to get the
reservation and goods transportation work
done at the agency; and

(d) if‘so. when?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI MAL-
LIKARJUN): (a) and (b) Out agency at Haz-
aribagh was operated by Bihar State Road
Transport Corporation. Unsatisfactory work-
ing and unwillingness of BSRTC to the clo-
sure of the Out Agency from 1.8.1988.

(c) and (d) Reopening of Out agency at
Hazaribagh can be considered if a State
government agency or Private contractor is
willing to take up the work on standard terms
and conditions.

[English)
Enroiment to classes |-V
676. SHRI SYED SHAHABUDDIN: Will
the Minister of HUMAN RESOURCE DE-
VELOPMENT be pleased to state:

(a) the state-wise achievement in re-
spect of enroimentto classes |-V (6-11 years
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(b) the corresponding data for the dis-
tricts of Purnea, Kishanganj and Araria in
Bihar;

(c) the Central Assistance actually pro-
vided, state-wise for 1989-90 and for 1990-
91 and for 1991-92 for the purpose; and

(d) the actual amount spent by the
Govemnment of Bihar during the first two
years?

THE MINISTER OF HUMAN RE-
SOURCE DEVELOPMENT (SHRI ARJUN
SINGH): (a) statement indicating gross en-
rolment ratios for Classes |-V relating to
1989-90 is attached

(b) The corresponding data relating to
Greater Pumea district which included dis-
tricts Kishanganj and Araria given in the Vth
All India Educational survey 1986. is as
below:-

Boys. Girls Total

92.82 49.12 71.04

(c) and (d) No central assistance was
provided to state governments specifically

age group); for this purpose during these years.
STATEMENT
Gross enrolment ratios (1989-90)
Sl State/Union Class I-V
No. Territory (6-11 years)
1 2 3
1.  Andhra Pradesh 105.33
2.  Arunachal Pradesh 102.29
3.  Assam 110.40
4. Bihar+ 81.61
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State/Union Class I-V

Nstl;. Territory 4 : (6-11 years)
1 2 3
5. Gba 105.30
6. Gujarat " 11885
7. Haryana 84.46
8.  Himachal Pradesh 117.39
9. Jammu & Kashmir + 86.17
10.  Kamataka 104.83
11.  Kerala 104.58
12.  Madhya Pradesh + 103.23
13.  Maharashtra 120.55
14. - Manipur 111.65
15.  Meghalaya . 106.46
16.  Mizoram 145.81
17.  Nagaland + 120.82
18.  Orissa 102.42
19.  Punjab+ 96.69
20. Rajasthan 80.06
21.  Sikkim 125.26
22.  Tamil-Nadu 132.67
23.  Tripura 133.07
24.  Uttar Pradesh 80.26
25. West Bengal 127.95

26. A& N.slands 95.71
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»

SL State/Union Class I-V
No. Territory (6-11 years)
1 2 3
27. eChandigarh + 60.78
28. Dadra & Nagar Naveli 96.90
29. Daman & Diu _
30. Delhi 93.39
31. Lakshadweep + 153.05
32,  Pondicherry 137.83 |
All India | 99.96
+ Figures related to 1988-89.
[ Translation} under unauthorised occupation. Action for
getting this land vacated is taken in accor-
Encroachment of Rallway Land dance withthe provisions of the Public Prem-

677. SHRI ARVIND TRIVEDI: Will the
Minister of RAILWAYS be pleased to state:

(a) whether it is a fact that the Railways
have large area of vacant land lying unused;

(b) if so, whether people have occupied
this land unauthorisedly; and

(c) if so, the area of railway land under
unauthorised occupation and the action being
taken by the Government to get this land
vacated?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI MAL-
LIKARJUN): (a) Yes, Sir.

(b) A part of vacant land is under en-
)

(c) About 2000 hactare of railway land is

ises (Eviction of Unauthorised Occupants)
Act, 1971.

[English)
Development of Sports in West Bengal

678. SHRIHANNAN MOLLAH: Wil the
Minister of HUMAN RESOURCE DEVEL-
OPMENT be pleased to state:

(a) the number of proposals received
from the Govemment of West Bengal for
development of sports during last one year;

(b) the number of such schemes for
West Bengal sent by autonomous sports
organisations and voluntary organisations;

(c) the number of schemes, out of them,
sanctioned or are under consideration; and

(d) the amount sanctioned for the imple-
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mentation of those schemes?

THE MINISTER OF STATE IN THE
MINISTRY OF HUMAN RESOURCE DE-
VELOPMENT (DEPARTMENT OF YOUTH
AFFAIRS AND SPORTS) AND THE ADDI-
TIONAL CHARGE OF DEPARTMENT OF
WOMEN & CHILD DEVELOPMENT
(KUMARIMAMATA BANERJEE): (a) Only 3
proposals for development of sports ware
received during last one year (1.11.90. to
31.10.91). Only one of them was received in
the prescribed manner from the Shantipur
Municipality.

(b) None form autonomous sports or-
ganisations and only one from a voluntary
organisations.

(c) Only one Scheme received from the
Shantipur Municipality lis under considera-
tion. The other two cannot be considered as
they are not received in the prescribed
manner.

(d) NIL.
Development of Natural Tourist
Sports

679. SHRI GOVINDRAO NIKAM: Will

the Minister of CIVIL AVIATION AND TOUR-

ISM be pleased to state:

(a) whether the Government are paying
adequate attention towards nature tourisms;

(b) if so, the places identified by the
Government for nature tourism;

(c) whether it is afact that accommoda-
tion problem also persists at these nature
tourism sports; and

(d) if so, the steps contemplated by the
Government for providing accommodation
facilities there?

NOVEMBER 26, 1991
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THE MINISTER OF CIVIL AVIATION
AND TOURISM (SHRIMADHAVRAO SCIN-
DIA): (a) Yes, Sir. ’

(b) to (d) Government lays stress on
wild life and adventure tourism which bring
people close to the nature. To meet the
seasonal and specific demand of accommo-
dation, the Cent:e assists the State Govemn-
ments for setting up tourist lodges as well as
tented accommodation and camps at the
places associated with nature tourism.

Adult Literacy Programme in Delhil

680.SHRI ASHOK ANANDRAO
DESHMUKH: Will the Minister of HUMAN
RESOURCE DEVELOPMENT be pleased
to state:

(a) wietheritis a fact that Delhi Admini-
stration had launched an adult literacy pro-
gramme to attain complete literacy by 1990;

(b) if so, the extent to which success has
been achieved under the programme;

(c) the reasons for not achieving the
target; and

(d) the details of expenses incurred so
far undz - this scheme?

THE MINISTER OF HUMAN RE-
SOURCE DEVELOPMENT (SHRI ARJUN
SINGH): (a) to (d). The adult Education
Programme was launched in 1978-79 to
eradicate adult illiteracy in the U.T. of Delhi
as in other States/UTs. The literacy rate of
Delhi as per the subsequent Census figures
. asgone up from 71.93%in 1981 10 76.09%
in 1991. During this period the population of
the U.T. of Delhi has gone up from 62.2lakhs
to 93.7 lakhs which has a large segment of
mig: ant population. This has been one of the
major constraints in achieving total literacy.
Of late, some initiative has been taken to
involve about 50,000 school students of Delhi
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in Literacy promotion efforts. On 2nd Octo-
ber, 1991, atotalliteracy campaign has been
launched in Ambedkar Nagar of Deihi, under
which 61,683 illiterate persons in the age
group 9-45 willbe made literate over a period
of 12 months by mobilising 5,000 volunteer
Instructors. The Central Government is
meeting the entire expenditure of about Rs.
40.00 iakhs for the literaCy drive in Am-
bedkar Nagar. according to the information
furnished by the U.T. ef Delhi, the total
expenditure during the Seventh Five Year
Plan period on the scheme under Plan and
Non-Plan heads were Rs. 51.37 lakhs and
Rs. 212.78 lakhs respectively.

Amount for Aduit Education Pro-
gramme

681. SHRI VISHWANATH SHASTRI:
Will the Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to state:

(a) the amount spent by the Govern-
ment on the Adult Education Programme
during last three years, year-wise and state-
wise;

(b) the names of the agencies through
whom the said amount was spent;

(c) the number of agencies and volun-
tary organisations engaged in the spread of
Adult Education and the amount provided to
them separately, year-wise;

(d) whetherthetarget fixed forthe last 3
years for the spread of Adult Education have
been achieved; and

(e) i so, the number of persons made
literate annually during the said period?

THE MINISTER OF HUMAN RE-
SOURCE DEVELOPMENT (SHRI ARJUN

SINGH): (a) Statement showing Central
assistance provided to State Governments/
Union Territories and other agencies in
different States/UTs engaged in Adult Edu-
cation during 1988-89, 1989-90 and 1990-
91 is attached.

(b) and (c) The Central assistance is
provided to the state Governments/UT
administrations and other agencies engaged
in literacy/Adult Education under the follow-
ing schemes:-

(i) Underthe Scheme of rural func-
tional Literacy Projects, financial
assistance is provided to state
Govis/UT Administrations for

running projects of literacy/Adult
Education.

(i) Underthe Scheme of Jana Shik-
shan Nilayams, financial assis-
tance is provided to State Govts.
NT administration for running
Jana Shikshan Nilayams for
providing post literacy and fol-
low-up activities.

(i) Under the central Scheme of
Assistance to voluntary Agen-
cies in the field of Adult Educa-
tion, voluntary agencies are pro-
vided assistance for running lit-
eracy/adult education pro-
gramme, Jana Shikshan
Nilayams, developmentofteach-
ing-leaming material, organisa-
tion or seminars, etc. During
previous three years 646 volun-
tary agencies were assisted.

Number of voluntary agencies and
amount released to them during
the period of three years is as fol-
lows:
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Yoar No. of voluntary agencies  Amount
1 2 3
1988-89 250 6,99,63,500
1989-90 © 390 13,86,81,623
1990-91 430 11,34,08,656

(iv) Under the Scheme of Mass
programme of functional literacy
financial assistance is provided to
State Resource Centres for pro-
duction of literacy kits to supply to
all concerned agencies who want
to implement the programme
through student and non-student
volunteers.

(v) Under the Scheme of strength-
ening Administrative structuer in
States/UTs, Ceniral assistance is
provided for maintenance of struc-
ture at State and District level for
the management of Adult Educa-
tion Programme in the States/UTs.

(d) and @) Objective of National Liter-
acy Mission was to impart functional literacy
to 30.00 million was to impart functional
literacy persons 15-35 age-group by 1990
and additional 50 million by 1995., Number
of persons enrolied during the last 3years is
as follows:-

Year Persons enrolled
(in lakhs)
1988-89 ‘ 83.77
1989-90 A 81.67
1990-91 180.00
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Alr Service between Bangalore and
Calicut

682. SHRI K.H. MUNIYAPPA: Will the
Ministerof CIVIL AVIATION AND TOURISM
be pleased to state:

(a) whether the Government propose to
introduce air service between Bangalore and
* Calicut; and

(b) if so, when?

THE MINISTER OF CIVIL AVIATION
AND TOURISM (SHRIMADHAVRAO SCIN-
DIA): (a) No, Sir.

(b) Does not arise.

inter-City train Between Ahmedabad
' and Surat

683. KUMARI DIPIKA CHIKHLIA: Will

the Minister of RAILWAYS be pleased to
state:

(a) whetherthere is any proposal to start
shortdistance inter-city rain between Ahme-
dabad-Surat -Ahmedabad particularly in the
morning and evening period;

(b) if so, the details thereof; and

(c) i not, the reasons theretor?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI MAL-
LIKARJUN): (a) No, Sir.

(b) Does not arise.

(c) Due to operational and resource
constraints.

Small Family Norms

684. KUMAR! VIMLA VERMA:
SHRI B. DEVARAJAN:
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Will the Minister of HEALTH AND
FAMILY WELFARE be pleased to state:

{a) whether a number of new incentives
have been announced the Government
recently as part of revised strategy for in-
creased acceptance of small family norms;

(b) if so, the details thereof; and

(c) whether such inveruwves are pro-
posed to be given to retired Government
servants having two children especially
daughter?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (SHRIMATI D. K. THARADEVI
SIDDHARTHA): (a) to (c), To impart a new
thrust and dynamism to the family welfare
programme, a Draft Action Plan has been
evolved in consultation with the State Gov-
emments/Union Territories Administrations.
One of the important elements of this action
Plan is the Proposal for developing an inno-
vative package of incentives/disincentives
for promotion of small family norm. No de-
tails have as yet been finalised in this regard,
as the Package of incentives/disincentives
is Proposed to be adopted through further
consultations with States/UTs, and other
concerned ministries/Departments in the
Central Government. Many suggestions,
such as evolving social secutity mechanisms
for acceptors of small tamily norm with only
female children are still in the consideration

stage.

National River Action Plan

685.SHRIARJUN CHARAN SETH: Wi
the Minister of ENVIRONMENT AND FOR-
ESTS be pleased 1o state:

(a) whether the Government have de-
cided 10 undertake a National River Action
Plan with the object of clearing river water
poliuticn in the country; and
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(b) if so, the details regarding the esti-
mated cost, the names of the States invoived
aswell as the namesof riversidentifiedinthe
country which have been classified as highly
poliuted ones?

THE MINISTER OF STATE OF THE
MINISTRY OF ENVIRONMENT AND FOR-
ESTS (SHRI KAMAL NATH): (a) and (b) A
National River Action Plan for abatement of
pollution In the identified grossly polluted
stretches of major rivers of the country is
under formulation. Details in this regard are
being worked out.

Himalayan action Plan

686. SHRI PARASRAM BHARDWAJ:
Will the Minister of ENVIRONMENT AND
FORESTS be pleased to state:

(a) whether experts on the energy and
environment issues have recommended to
the Govemment to formulate the ‘Himalayan
action plan’ which will prove fruitful lin saving
the Himalayas from destruction land devas-
tation, recently in a two-day national work-
shop on energy and Environment issues in
mountain development;

(b) if so, the details of the other recom-
mendations and suggestions made to the
. Government in this regard:

(c) the reaction of the Government
“ thereon?

¢  THE MINISTER OF STATE OF THE
“ MINISTRY OF ENVIRONMENT AND FOR-
ISTS (SHRI KAMAL NATH):

(a) and (b). Attention has been drawn to
workshop entitled “Energy land Environment
issues in mountain development® organised
recently by the Tata Energy Research Insti-
tute and HP Energy Development Agency

- (Himutja) at Shimla. The recommendations
: of this workshop inter-alia included a ‘Na-

tional Action pian’; on the Himalayan reha-
bilitation. The other recommendations in-
cluded development of a data-base of natu-
ral resources, promotion of renewable en-
ergy technologies, regional environment
facility for hill areas, model bio-villages as
demonstration centres, annual environment
audit of industrial units, strengthening/crea-
tion of environment cells in all Hill states,
environment management plans, nodal
agency and budget-head for environment
and energy systems, integrated land and
water management policy, conservation of
mountain ecosystems, strengthening legal
and administrative machinery, environment
friendly urbanization and networking of
energy and environment experts land insti-
tutions.

(c) In regard to the recommendations of
the workshop, the govermnment had already
initiated a number of programmes for envi-
ronmental conservation and sustainable
development inthe Himalayan region. These
include the following:

— Govind Ballabh Pant Himalaya

Paryavaran Evam Vikas Sanst-
han (Govind Ballabh Pant Insti-
tute of Himalayan Environment
and Development) has been
established as an autonomous
organisations of the Ministry of
environment & Forests, Govern-
ment of India to enhance the
knowledge for evolving effective
strategies for management of
natural resources and sustain-
able development in the Indian
Himalaya.

— An Integrated action-Oriented
Research Development and
Extension Programme in the
Himalayan Region has been
launched. This programme is for
socio-economic development of
hill people ia harmony with eco-
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logical balance.

— Two Biosphere Reserves, one in
‘Nanda Devi’ and the other in
‘Nokrek’ have been established.

— Two Eco-Task forces, one each
in Jammu & Kashmir and Uttar
Pradesh, have been raised to
undertake eco restoration work.

Poliuted Rivers In Tamll Nadu

687.SHRI B. DEVARAJAN: Will the
Ministerof ENVIRONMENT AND FORESTS
be pleased to state:

(a) the names of the polluted rivers in
Tamil Nadu;

(b) the-level of ppllulion each river; and

(c) the steps taken to remove poliution
from these rivers?

THE MINISTER OF STATE OF THE
MINISTRY OF ENVIRONMENT AND FOR-
EST (SHRIKAMAL NATH): (a) and (b) Based
upon the results of the river water quality
monitoring programme, the Central Pollu-
tion Control Board has identifled 13 grossly
polluted river stretches in the country. None
of these grossly polluted stretches in the
country. None of these grossly poliuted
stretches of the rivers is in Tamil Nadu.

(c) The Government has taken the fol-
lowing steps for the prevention, abatement
and control of water pollution:

i) Effluent and emission standards
have been prescribed under the
Environment (Protection) Act,
1986;

if) Networks of ambient air quality
and ambient water quality moni-
toring stations have been set up;
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iii) Environmental guidelines have
been evolved for siting and op-
eration of industries;

) Industries have been asked to
comply with consent require-
ments of the State Poliution
Control Boards to keep the dis-
charge of effluents and emis-
sions within the stipulated limits;

v) a time bound action plan for
control of highly polluting 17
categories of Industries has been
prepared in consultation with the
state Governments and a Notifi-
cation has been issued under
which polluting units are required
to meet the standards by De-
cember 31,1991; .

vi) Fiscal incentives are provided
for installation of pollution con-
trol equipment;

vii) -A scheme has been initiated to
give assistancetoclusterofsmall
scale industrial units for setting
up common effluent treatment
plants.

Soclal Forestry scheme in Orissa

688.SHRI K. PRADHANI: Will the Min-
ister of ENVIRONMENT AND FORESTS be
pleased to state:

(a) whether the targets set under the
social Forestry Scheme in Orissa during the
Seventh Fiver Year Plan period had beet’
achieved;

(b) it not, the reasons therefor;

{c) the names of the district covered
under the scheme during the Seventh Plan
period;
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(d) the targets set for the Eighth Five
Year plan for the state; and

(@) the details of assistance granted by
the Union Government to Orissa for the

purpose?

THE MINISTER OF STATE OF THE
MINISTRY OF ENVIRONMENT AND
FORESTS(SHRIKAMAL NATH): (a) and (b)
The target and achievement of afforestation
and tree planting activities in Orissa under
the 20-point programme including Sqcial
forestry, during the seventh plan period are
as given below:-

Target Achievement
(Area in hectares)

637100 552234
The target could not be achieved fully

dueto the drought conditions in 1988-89 and
also on account of funding constraints.

(c) The afforestationttree planting ac-
tivities under the 20- point Programme were
carried out during the Seventh Plan period in
all the districts of Orissa.

(d) and (e) the Eighth Five Yearplan has
not yet been finalised.

[Transation |

Children Falling ILL Due to Mid-Day
Meal

690. SHRI MUMTAZ ANSARI: Will the
Minister of HUMAN RESOURCE DEVEL-
OPMENT be pleased to state.

_ (a) whether the Government are aware
that 361 children studying in Government
school, Chandigarh fell il on November 9-
10, 1991 after taking mid-day meal;

(b) if so, the causes thereof; and

(c) the action taken by the Government
in this regard?

THE MINISTER OF HUMAN RE-
SOURCE DEVELOPMENT (SHR! ARJUN
SINGH):(a) to (c) Yes, Sir. As per informa-
tion furnished by Chandigarh Administra-
tion, 500 students who took certain biscuits
waere rushed to the hospital, out of which 473
were discharged after 3-7 hours. 5 were
discharged after 2-3 days and the remaining
22 were discharged subsequently. The bis-
cuits supplied to the children were found
infected with coliform bacteria. After investi-
gationthe supply ofbiscuits has been stopped
inthe schools. Distt. Education Officers have
started frequent sample checking of the mid
day meals being supplied to the children.

[English)
Unlicensed Drug Manufacturing Units

691. SHRI PHOOL CHAND VERMA:
Will the Minister of HEALTH AND FAMILY
WELFARE be pleased to state:

(a) whether a number of medicines
are being manufactured by the unlicensed
companies and sold in the open market;
and

(b) if so, the remedial steps proposed
to be taken against such companies?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (SHRIMATI D. K. THARADEVI
SIDDHARTHA): (a) and (b) The manufac-
ture of Drugs without a valid licence is an
offence under Section 18 (c)ofthe drugs and
Cosmetics Act, 1940. Iif any person/com-
pany is found manufacturing drugs withouta
licence action is taken by the State Licensing
Authority under the provisions of Drugs &
Cosmetics Act 1940 and Rules thereunder.
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Appropriate action is taken wherever an
instance of an unlicensed company manu-
facturing drugs comes to light .

Prakrit Academy

693.SHRI RAM KAPSE: Will the Minis-
ter of HUMAN RESOURCE DEVELOP-
MENT be pleased to state:

(a) whether the Government have re-
ceived a proposal for the establishment of a
“Prakrit Academy” ; and

(b) if so, the action taken by the Govern-
ment thereon?

THE MINISTER OF HUMAN RE-
SOURCE DEVELOPMENT (SHRI ARJUN
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regard is being collected and will be placed
on the table of the House.

[Translation)

693. SHRI BARE LAL JATAV: Will the
Minister of HEALTH AND FAMILY WEL-
FARE be pleased to state the details of the
total number of hospitals with their locations
and proposed names to be set up in Dethi
under the current plan?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND. FAMILY
WELFARE (SHRIMATI D. K. THARADEVI
SIDDHARTHA): Thera is a proposal to set
up 7 hospitals under Delhi Administration. A
statement indicating the locations/names of

SINGH): (a) and (b) The information in this  the proposed hospitals is enclosed.
STATEMENT
S. No. Name of the Hospital Location
1 2 3
1. Lal Bahadur Shastri Hospital Khichripur
(100 bedded Hospital)
2. Babu Jagjivan Ram Memorial Jahangirpuri
Hospital (100 bedded hospital)
3. Names not yet decided by authorities Sirsapur
(100 bedded Hospital)
4. -do- Pooth khurd
5. -do- Maidan Garhi
6. Guru Govind Singh Hospital Raghubir Nagar
(100 bedded Hospital)
7. Baba Sahib Dr. B. R. Ambedkar Rohini

Hospital, (500 bedded Hospital)
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[English)
~, Task Force to Explore New tourist Sites

694. SHRI CHETAN P. S.
CHAUHAN:
SHRI R. SURENDER REDDY:
KUMARI DIPIKA CHIKHLIA:

Will the Minister of CIVIL AVIATION
AND TOURISM be pleased to state:

(a) whether the Government have set
up a task force to suggest the development
of new tourist sites;

(b) if so, the details thereof; and

(c) the efforts made inthe recent pastto
tap the tourism potentiai of these spots in
general and the deserts of Rajasthan in

THE 'MINISTER OF CIVIL AVIATION

AND TOURISM (SHRIMADHAVRAO SCIN-
DIA): (a) and (b) The India Tourism develop-
ment corporation have set up a Task foree
for identifying new areas of tourism poten-
tial.

(c) Development of tourism and infra-
structure for tourism is primarily the respon-
sibility of state Governments. The Central
Government extends financial assistance
within the available resources on specific
proposals received from State Governments.
Such assistance has been made availableto
the States including Rajasthan.

Protection of Anclent Monuments

695. SHRI MUKUL BALKRISHNA
WASNIK: Will the Minister of HUMAN RE-
SOURCE DEVELOPMENT be pleased to
state:

(a) whether several monuments includ-
ing Taj Mahal are rapidly decaying;

(b) i so, whether the Government have
conducted any study into the reasons for the
decay;

(c) if so, the details thereof;

(d) whether there is any proposal to
formulate any action plan to protect the
ancient monuments; and

(o) if so, the details thereof?

THE MINISTER OF HUMAN RE-
SOURCE DEVELOPMENT (SHRI ARJUN
SINGH): (a) Monuments protected by the
archaeological Survey of india including the
Taj Mahal are not rapidly decaying.

(b) does not arise.
(c) Does not arise.

(d) and (e). The Archaeological Survey
of India has already formulated an action
plan for 1991-92 for the Conservation and
preservation of monuments protected by it.

[Translation)

Canceliation of Vayudoot flight from
Delhl to Lucknow

696. SHRIPANKAJCHOWDHARY: Will
the Miriister of CIVIL AVIATION AND TOUR-
ISM be pleaseéd to state:

(a) how many flights of Vayudoot from
Delhi to Lucknow via Kanpur have been
cancelled for the last two months and the
number of bookinge cancelled;

(b) the reasons therefor; and

(c) the action being taken to ensure
regularity of the flights?

THE MINISTER OF CIVIL AVIATION
AND TOURISM (SHRIMADHAVRAO SCIN-
DIA): (a) and (b) From 20th September,
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1991 o0 20th November, 1991, Vayudoot
fiights were cancelled on 22 occasions. While
onone occasion the flight was cancelied due
fo technical snag, the other canceliations
were due to non-availability of aircraft. Due
fo these canceliations 68 confirmed passen-
gers cotid not travel from Dethi to Lucknow.

(c) Subject to availability of operating
aircraft regularity in operations would be
possible.

Maternal and Child Health Services In
Blhar

697.SHRI CHHEDI PASWAN: Will the
Minister of HEALTH AND FAMILY WEL-
FARE be pleased to state:

(a) the total expenditure incurred under
the Maternal and Child Health Services
programme in Sasaram and Bhabhua dis-
tricts of Bihar; and

(b)thetargetfixed underthe programme
and the extent to which it has been achieved
during the last five years?

NOVEMBER 26, 1991
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THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMLY
WELFARE (SHRIMATI D. K. THARADEVI
SIDDHARTHA): (a) As reported by the
Gowt. of Bihar, the total expenditure incurred
under the Matemnal and Child Health Serv-
ices programme in the districts of Sasaram
and Bhabhua taken together is as under :-

Year Expenditure
1986-87 Rs. 2681460
1987-88 _ >Rs. 2681160
1988-89 Rs. 2681160
1989-90 Rs. 4391690
1990-91 Rs. 6843420

(b) As reported by the Gowt. of Bihar, a
statement showing the targets and achieve-
ments for Sasaram and Bhabhua districts
taken together is enclosed.
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[English]
Conversion of Karur-Tutikorin Line

698. SHRI M.R. KADAMBUR JAN-
ARTHANAN: Willthe Minister of RAILWAYS
be pleased to state:

(a) whether there is any scheme to
convert Karur-Dindigul-Madurai-Tutiocrin
section into broad-gauge; and

(b) if so, the details thereof and the
steps taken so far in this regard?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS(SHRI MAL-
LIKARJUN): (a) Yes, Sir.

(b) Karur-Dindigul- Madurai-
Maniyuchchi- Tuticorin/ Talaiythu project is
being taken up in stages. Parallel BG line
from Maniyachchi to Talaiyuthu/Milavittan
was commissioned in May, 1985 and as-
sisted siding to Tuticorin Harbour was com-
missioned in April, 1986. New BG rail line
from Karur-Dindigul was commissioned in
August, 1988. Parallel BG line from Dindigul
to Maduraiis targeted for completion in 1992-
93. work on Madurai-Maniyachi section has
been taken up and its completion would
depend upon availability or resources in the
coming years.

Opening of More Navodaya
Vidyalayas

699. SHRIBHUWAN CHANDRA KHAN-
DURI: Will the Minister of HUMAN RE-
SOURCE DEVELOPMENT be pleased to
state:

(a) the number of Navodaya Vidyalayas
at present in the country, State-wise;

(b) the total number of Navodaya
Vidyalayas the Government propose to set
upinthe country, State-wise during 1991-92

NOVEMBER 26, 1991
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particularly in Pauri Garhwai and Chamoli
Districts of U.P.;

(c) the criteria fixed by the Government
for opening Navodaya Vidyalaya and the
rules goveming admission of students
therein;

(d) whetyer the Government have un-
dertaken anysurvey to analyse the perform-
ance of these institutions; and

(e) if so, the details thereof?

THE MINISTER OF HUMAN RE-
SOURCE DEVELOPMENT (SHRI ARJUN
SINGH): (a) State-wise break-up of 275
Navodaya Vidyalayas opened sofaris given
in the attached Statement-|

(b) Sofar 14 Navodaya Vidyalayas have
been opened during 1991-92 and 5 more
havebeen sanctioned. State-wiselistis given
in the attached Statement-ll. A Navodaya
Vidyalaya is already functioning at District
Chamoli.

(c) The Navodaya Vidyalaya Scheme
envisages opening of Navodaya Vidyalayas,
on an average one in each District of the
country. The location is selected based on
the offer of the State Government/UT Ad-
ministration in the first instance. Thirty acres
of land, free of cost and adequate buildings
are provided initially by the concerned State/
UT Administration for running the Vidyalaya
initially for 2-3 years. The location of these
Vidyalayas, as far as possible, would be In
rural areas. Admission in Navodaya
Vidyalayas is made at class VI on the basis
of a test designed & conducted by the
NCERT. At least 75% of the seats are filled

_ by candidate selected from rural areas and

not more than 25% are from urban areas.
Reservation of seats for SC/STis providedin
proportion to their population in the con-
cemed District provided that in no district
such reservation is less than the national
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average. One third 'of the total seats are  of the scheme is being watched by the
reserved for giris in each Vidyalaya. Govemment, no evaluation study has been
ordered as it is still a new scheme.
(d) and (e). Although the performance

STATEMENT 4
Sl No. Name of the State No. of Navodaya Vidyalayas
1 2 3
1.  Andhra Pradesh 20
2.  Arwnachal Pradesh 5
3. bihar 25
4. Goa 2
5. Gujarat 9
6. Haryana 9
7. Himachal Pradesh 8
8.  Jammu & Kashmir 14
9. Kerala 10
10.  Kamataka 18
11.  Madhya Pradesh 29
12.  Maharashtra 20
13.  Manipur 7
14. Meghalaya 4
15.  Mizoram 2
16.  Orissa 12
17.  Punjab 7
18.  Rajasthan ‘ 21

19.  Sikkim 1
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Sl. No. Name of the State No. of Navodaya Vidyalayas
1 2 3
20. Nagaland 2
21. Tripura 2
22.  Uttar Pradesh 35
23.  Andaman & Nicobar 2
24.  Chandigarh 1
25. Dadra & Nagar Haveli 1
26. Daman & Diu 2
27.  Delhi 2
28.  Lakshadweep 1
29.  Pondicherry | 4
TOTAL 275

STATEMENT-l

A List of Navodaya Vidyalayas Sanctioned During 1991-92.

S.No  District State/U.T.
1.  Surindernagar Gujarat
2.  Rajkot Gujarat
3. Ratlam Madhya Pradesh
4. Sangli Maharashtra
5.  Jaintia Hills Meghalaya
6. Wokha Nagaland
7.  Gazipur Uttar Pradesh

8. Deoria ' Uttar Pradesh
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SNo District State/U.T.
| 9. Hardoi Uttar Pradesh
10.  Bhadohi Uttar Pradesh .
11.  Etah Uttar Pradesh
12.  West District Delhi
13.  S. Tripura District Tripura
14.  Siwan Bihar

B. List of Districts Where Navodaya Vidyalayas are Being Sanctioned During 1991-92,

S. No.  District State/U.T.
1. Alleppey Kerala
2. Mau Uttar Pradesh
3. Raisen Madhya Pradesh
4. Palamou Bihar
5. Warangal Andhra Pradesh
Liquor Tragedy in Delhl (c) whether the manufacturers had ob-

700. SHRI INDRAJIT GUPTA:
SHRI TARA CHAND KHAN-
DELWAL: '

Will the Minister of HEALTH AND
FAMILY WELFARE be pleased to state:

(a) whether a large number of persons
died in Delhi recently after consuming adul-
terated Sura;

(b) if so, the number of persons admit-
ted in various hospitals, died and became
handicapped;

tained licences to market this product;

(d) if so, the authority responsible for
issuing such licences;

(e) whether any raids have been con-
ducted to find out such spurious products;

(f) s, the details thereof;

(g) whetherthere is any proposal to ban
the sale of Sura;

(h) if so, the details thereof; and

(i) if not, the reasons therefor?
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THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (SHRIMATI D. K.THARA DEVI
SIDDHARTHAY): (a) Yes, Sir.

(b) Several persons were admitted in
different hospitals in Delhi of whom 199 have
died, and 63 are presently admitted in hospi-
tals. 77 persons were discharged aftertreat-
ment and 6 left hospitals. against medical
advise.

(c) Enquiries, showed that M/S Karnal
Pharmacy, Ghaziabad who prepared spuri-
ous liquor in the name of Karpurasav had a
valid licence nestedtill31st December, 1988.

(d) Director, Ayurveda & Unani systems
of Medicine, Lucknow is the Drug licensing
authority for issuing such licences in Uttar
Pradesh.

(e) and (f) Yes Sir. Delhi Police, Delhi
Excise Department & Drug Controlled Delhi
have conducted raids to find out such spuri-
ous drugs.

(9) to (i) instructions have been issued
to all State Governments that rectified spirit
should not be allowed to be used as a
substitute for Parasanna which is one of the
ingredient of Karpurasav. This Ministry also
proposes to amend the Drugs & Cosmetics
Rules in order to prescribe limits of alcohol
and restrict the packing sizes of such drugs
having alcohol content are prone to misuse.

[ Translation)
Education for Handicaps
701.SHRIMATI SUMITRA

MAHAJAN:Will the Minister of HUMAN
RESOURCE DEVELOPMENT be pleases
to state:

(a) the steps taken by the Government
forthe spread of education among the handi-
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capped children during the last three yeas,
State-wise;

(b) whether any schemeto set up schools
in each district for handicapped children is
under-consideration of the Government;

(c) it so, the details therecf; and
(d) if not, the reasons therefor?

THE MINISTER OF HUMAN RE-
SOURCE DEVELOPMENT (SHRI ARJUN
SINGH):(a) The Government of India is
implementing the foilowing programmes for
the education of the disabled children:

(i) Integrated Education for the
Disabled Children with the objec-
tive of providing educational op-
portunities for the disabled children
in common schools.

(ii) Scheme of assistance to volun-
tary organizations for running
schools for the handicapped.

(iii) Provision of scholarships
through State Governments to dis-
abled students from Class IX on-
wards for pursuing education upto
Post-graduation level and Voca-
tional/Technical Study.

(iv) National Institutes for Mentally,
Orthopaedically, Visually and
Hearing Handicapped are running
schools to provide education for
the handicapped children in their
respective areas.

(b) to (d). Ministry of Human Resource
Development does not have any Scheme to
set up special schools for the education of
the handicapped in each district. According
1o the information obtained form the Ministry
of welfare, who are concerned with the set-
ting up of special schools for the handi-
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eappe&.asatprmm.lhanisnosdmmofor
setting up of special schools in each district.

Flora and Fauna in Raj Mahal Hills,
Blhar

702.SHRI SIMON MARANDI: Will the
Ministerof ENVIRONMENT AND FORESTS
be pleased to state:

(a) whether the Flora and fauna have
‘been fast disappearing in the Raj Mahal hills
in Bihar:

(b) whether the Government propose to
set up a Zoological and botanical garden for
their protection;

(c) if so, the details thereof and if not, the
reasons thereof; and

(d) whetherthe Government propose to
convert Karam Tola Lake into a bird sanctu-
ary, if so, when?

THE MINISTER OF STATE OF THE
MINISTRY OF ENVIRONMENT AND FOR-
ESTS (SHRI KAMAL NATH):(a) No such
assumption can be drawn from the surveys
conducted by the Botanical Survey of India

“and the Zoological Survey of India.

(b) and (c) No, Sir. However, in view of
the paleo-botanical findings of scientific in-
torest, it has been recommended that the
area may be declared as a Fossil Park.

(d) At present, there is no such pro-
posal.

[English]

Indlan Alrlines flight from Nagpur and
: Ahmedabad

703. SHRI PIUS TIRKEY: Wil the Min-
ister of CIVIL AVIATION AND TOURISMbe

pleased to state:

(a) Whether there is any proposal to
connect Nagpur and Ahmedabad by a new
Indian Airlines route by rerouting the present
service via Calcutta/Bhubaneswar/Ahme-
dabad;

(b) whether any petition have been
received in this regard; and

(c) if so, when and the action taken/
being taken thereon?

THE ‘MINISTER OF CIVIL AVIATION
AND TOURISM (SHRIMADHAVRAO SCIN-
DIA): (a) and (b) No, Sir.

(c) Does not arise.

[ Translation]

Shifting of Navodaya Vidyalaya in
Gaya, Bihar

704. SHRI UPENDRA NATH VERMA:
Will the Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to state:

(a) whetherthe Government proposeto
shiftthe JethianNovodaya Vidyalayaof Gaya
District, Bihar in view of inadequate facilities
and insecure condition;

(b) if so, the details thereof; and
(c) if not, the reasons therefore?

THE MINISTER OF HUMAN RE-
SOURCE DEVELOPMENT (SHRI ARJUN
SINGH): (a) to (c). No Sir. The construction
of a permanent bullding under zero phase at
Navodaya Vidyalaya at Jethian, district Gaya,
Bihar, has already been undertaken and is at
an advanced stage.
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Deforestation in North Eastern States

[English)
705. SHRIRAJNATH SONKAR
. SHASTRI
DR. S.P. YADAV

Will the Minister of ENVIRONMENT
AND FORESTS be pleased to state:

(a) whether forest area in a number of
North-Eastern States has been decreasing
drastically;

(b) i so, the percentage of the forest
area in these States decreased during the
last decade;

(c) the reasons for decreasing of forests
in the region; and

(d) the plan, if any, that has been formu-
lated by the Government to check the de-
crease in forest?

THE MINISTER OF STATE OF THE
MINISTRY OF ENVIRONMENT AND FOR-
ESTS (SHRI KAMAL NATH): (a) to (c).
According to the assessment made by the
Forest Survey of India based on the visual
interpretation of satellite imageries pertain-
ing to the periods 1981-83 and 1985-87, a
decrease in actual forest cover has been
indicated in the following states mainly due
to shifting cultivation and unregulated
felling:

Assam 1.2%
Meghalaya 4.97%
Mizoram 4.78%

Tripura 72%

(d) The Govemment have taken follow-

ing steps to check it:

NOVEMBER 26, 1991
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(1) Afforestation programmes
have been launched underthe
20 Point Programme;

(2) Guidelines have been issued

to prepare Working Plans for
all the forest areas;

(3) As per available information,
under the centrally sponsored
scheme relating to shifting
cultivation, 26,582 families
have been selected for reha-
bilitation in nine states, for
which, atotal outlay of Rs. 174
croresisenvisaged. During the
four years, 1987-88 to 1990-
91 a sum of Rs. 50.91 crores
has been released as a Cen-
tral Assistance to the nine
states for implementation of
this scheme.

National Committee on Tourism

706. SHRIR. SURENDER REDDY:Will
the Minister of CIVIL AVIATION AND TOUR-
ISM be pieased to state:

(a) whether any study report regarding
promotion of intemational tourism in the
country has been submitted to the Govern-

ment;

(b) if so, the detalls thereof; and

(c) the action taken by the Government
onthe recommendations made thereon with
detalls of package of incentives recom-

- mended by the National Committee on tour-

ism?

THE MINISTER OF CIVIL AVIATION
AND TOURISM (SHRIMADHAVRAO SCIN-
DIA): (a) Yes, Si.

(b) and (c). The recommendation relate
1o a package of incentives for attracting
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private investment in the tourism sector,
reorganisation of the Ministry of Tourism and
India Tourism Development Corporation and

a strategy for manpower development In the
tourism sector. These recommendations

have been considered by the Government
and implemented to the extent feasible. The
package of incentives recommended by the
Committee included enhancement of inter-
est subsidy to hotel projects, institutional
loans, income tax concessions, reduction in
custom duty, etc.

Inclusion of Insurance in Rall Fare

707. SHRI KARIYA MUNDA: Will the
Minister of RAILWAYS be pleased to state:

(a) whetherthe Govemnment propose to
include Insurance in fare of all passengers
travelling in the Railways as is being done in
air tickets keeping in view of the rising rail
accidents;

(b) if so, whether the amount of com-
pensation to the victims of railway accidents
will be enhanced accordingly; and

(c) i so, the details thereof?

THE MINISTER OF STATE IN ' THE
MINISTRY OF RAILWAYS (SHRI MAL-
LIKARJUN): (a) No, Sir.

(b) and (c). Do not arise.

Sale of Westland Helicopters

708. SHRI CHITTA BASU: Will the
Ministerof CIVIL AVIATION AND TOURISM
be pleased to state:

(a) whether India and Britain have be-
gun taks for the sale of the Westland heli-
copters lying idle at present; and

(b) i so, the details of the progress
made in this regard?

THE MINISTER OF CIVIL AVIATION
AND TOURISM (SHRIMADHAVRAO SCIN-
DIA): (a) No, Sir.

(b) Does not arise.

Notice of Agitation by Teacher's of
Kendriya Vidyalayas

709. SHRI MUHIRAM SAIKIA: Will the
Minister of HUMAN RESOURCE DEVEL-
OPMENT be pleased to state:

(a) whether it is a fact that All India
Kendriya Vidyalaya Teachers have given
notice of a phased agitation to be launched
from November 18, 1991;

(b) if so, the details of their demands;

(c) whether any attempt has been made
by the Government to negotiate with them;

(d) if so, the outcome thereof; and
(e) if not, the reasons therefor?

THE MINISTER OF HUMAN RE-
SOURCE DEVELOPMENT (SHRI ARJUN
SINGH): (a) The All india Kendriya Vidyalaya
Teachers Association had announced such
an agitation earlier but have called it off
following their meeting with the Minister of
Human Resource Development.

(b) The AIKVTA has at different times
made various demands which includes/
implementation of recommendations of
Chattopadhaya Commission, representation
of teachers on Sangathan and its Board of
Govemors, increase in promotion quota and
promotional avenues ‘or misceliareouscats-
gory of teachers, selection grade after sight
years, rationalisation of JCM, recruitment
and promotion rules and transfer palicy, in-
troduction of new subject, house ‘or every
teacher, reduction of work load on teachers,
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opening of Kendriya Vidyalaya district-wise
otc.

(c) to (e). Dialogue has been kept open
with the various Associations and the issue
are scrutinised in the Sangathan.

indira Gandhi National Centre For Arts,
New Delhi

710. SHRI RAMESH CHAND TOMAR:
Will the Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to state:

(a) the financial assistance provided by
the Govemment to the Indira Gandhi Na-
tional Centre for Arts, New Delhi during
1988-89 to 1991-92, year-wise and the pur-
pose for which the money is being utilised;

(b) whether a piece of land was allotted
in New Delhiforthe construction of a building
complex for this centre; and

(c) if so, the present stage of the con-
struction of the said complex?

THE MINISTER OF HUMAN RE-
SOURCE DEVELOPMENT (SHRI ARJUN
SINGH): (a) Financial assistance provided
by the Govemment for the Indira Gandhl
National Centre for Arts during the years
1988-89 to 1991-92 is given below, year-
wise:

1988-89 : Rs. 10.61 crores
1989-90 : Nil
1990-91 Nil

1991-92 : No funds released so far.

The above assistance was provided for
construction of IGNCA’S building complex.

() Yes, Sir,
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(c) After completion of most of the pre-
construction activities, the construction work
on the Project has commenced beginning -
with the ancillary structures and service
tacilities required before the main buildings
are taken up.

Allocation for Vocational Tralning

711. SHRI DIGVWJAYA SINGH: Willthe
Minister of HUMAN RESOURCE DEVEL-
OPMENT be pleased to state:

(a) the details of the budgetary alloca-
tion made in 1988-89, 1989-90, 1990-91,
1991-92 for vocational training;

(b) whether the Government have as-
sessed the financial implications of bringing
all the schools under vocational training;

(c) if so, the details thereof;

(d) whether the Govemment have
monitored the expenditure made by State
Government on vocational training; and

(e) if so, the details thereof alongwith
the steps taken to check the misutilization of
funds?

THE MINISTER OF HUMAN RE-
SOURCE DEVELOPMENT (SHRI ARJUN
SINGH): (a) The budget allocated for the

Centrally Sponsored Vocational Education
Programme at +2 level was:-

Year Amount allocated

(Rupees in Crores)

1988-89 50.00

1969-90 47.00

1990-91 8420

1991-92 89.00
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(b) No, Sir.
(c) Does not arise.

(d) and (e). The implementation of the
Centrally Sponsored Vocational Education
Programme in the States/UT's is regularly
monitored through field visits by officers of
the Central Government, meetings with State
Government officials and submission of
guarterly reports indicating detailed prog-
ress in expenditure. In order to check the
misutilisationofiunds, States/UT's have been
advised to observe utmost care in the pro-
curement of materials and effecting strict
vigil in incurring expenditure.

Forest Cover

712. SHRI LAETA UMBREY: Will the
Minister of ENVIRONMENT AND FORESTS
be pleased to state:

(a) the land under forest cover States
and Union Territories-wise;
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(b) the dereservation done during the *
last three years, States and Union Territo-
ries-wise;

(c) the criteria followed for dereserva-
tion; and

(d) the State-wise list of land brought
under afforestation during the last three
years?

THE MINISTER OF STATE OF THE
MINISTRY OF ENVIRONMENT AND FOR-
ESTS (SHRIKAMAL NATH): (a) The details
are fumished in the attached statement-1

(b) No dereservation case has been
approved during the last three years.

(c) The policy of the Government is not
to dereserve any Government forest.

(d) Information is fumished in the at-
tached statement-li

STATEMENT-

State Wise Details of Forest Cover (Area: sq km)

Sl. No State/Uts Forest Cover Assessment

1989 Assessment based on
imagery 1985-87

1.  Andhra Pradesh 47911

2.  Arunachal Pradesh 68763

3.  Assam 26058

4. Bihar 26934

5.  Goa (including Daman & Diu) 1300

6. Gujarat 11670

7. Haryana 563

8.  Himachal Pradesh

13377
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Sl No State/Uts Forest Cover Assessment
1989 Assessment based on
imagery 1985-87
9. . Jammu & Kashmir 20424
10.  Kamataka 32100
1. Kerala 10149
12 Madhya Pradesh 133191
13.  Maharashtra 44058
14. Manipur 17885
15. Meghalaya 15690
16. Mizoram 18178
17. Nagaland 14356
18. Orissa 47137
19. Punjab 1151
20. Rajasthan 12966
21.  Sikkim 3124
22. Tamilnadu 17715
23.  Tripura 5325
24.  Uttar Pradesh 3384
25.  West Bengal 8394
26. Andaman & Nicobar Island 7624
27.  Chandigarh 8
28. Dadra & Nagar Haveli 205
29. Deman & Diu 2
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Sl. No State/Uts Forest Cover Assess.r:=nt
1989 Assessment bzsed on
imagery 1985-87
30. Dethi 22
31. Lakshadweep -
32.  Pondicherty -
Total 640134
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Flight Kitchen in National and Interna-
tional Airlines

713. SHRI K.P. UNNIKRISHNAN: Will
the Minister of HEALTH AND FAMILY
- WELFARE be pleased to state:

(a) whether the Govemment have
evolved any policy for granting permissionto
fiight kitchens catering to national and inter-
national airlines;

(b) i so, the details thereof; and

Written Answers 146

(c) the details of land allotted and fac'li-
ties provided to different flightkitchen opera-
tors at major airports of the country?

THE MINISTER OF CIVIL AVIATION
AND TOURISM (SHRIMADHAVRAO SCIN-
DIA): (a) No, Sir.

(b) Does not arise.
(c) The details of land allotted to cif*ar-

ent flight kitchen operators at major airports
by IAAI are as under:

Name of the agericy

Area allotted (sq. mtrs)

Delhi

East India Hotels Lid.
Hotel Corporation of India Ltd.
Mohan Hotels Ltd.

india Hotels Co. Ltd.
Bombay

Narang Hotels

Hotel Corpn. of India Ltd.
East india Hotels L1d.
Ambassador Sky-Chef
Leela Penta

Name of the agency
Calcutta
East India Hotels Ltd.

15,000
15,000
14,720
14,440

15,000
14,000
21,553
5,658

29,000

(Composite for Hotel
and fiight kitchen)

Area aliotted (Sq. mtrs)

About 7,000

Land was aliotted but
the flight kitchen has
not been constructed
as yet.
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Only the land is provided by IAAI. Nec-
essary facilities are developed by the con-
cemed operators.

Modemisation of Stations in Cuttack,
Orissa

[Translation)

714. SHRI SRIKANTA JENA: Will the
Minister of RAILWAYS be pleased to state:

(a) the expenditure incurred on stations
in Cuttack district in Orissa during the last
three years and the provision made in the
current year plan; and

(b) the steps being taken by the Govern-
ment for the modernisation and develop-
ment of these stations?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI MAL-
LIKARJUN): (a) and (b). Railways do not
maintain Civil District-wise figures of expen-
diture. It is Railways' endeavour to provide
facilities at stations, including those in Cut-
tack District as per prescribed norms, based
on the volume of traffic dealt with. Further
development/modernisation of stations, in
any plan period, is undertaken as per traffic
requirements, subject to availability of funds
and comparative needs of various stations?

C.G.H.S.Facliitiesto P& T
Pensloners

[English)

715. SHRIANNA JOSHI: Willthe Minis-
ter of HEALTH AND FAMILY WELFARE be
pleased to state:

(a) whetherthe pensioners of Posts and
Telegraph department are not given treat-
ment under the C.G.H.S.;

(b) if so, the reasons therefor;
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(c) whether the Govemment have re-
ceived any representation in this regard; and

(d) if so, the reaction of Government
thereto?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (SHRIMATI D.K. THARA DEVI
SIDDHARTHA) : (a) Pensioners of Post and
Telegraph Department except those resid-
ing at Pune, Jaipur, Lucknow and Ahme-
dabad where the P & T Department has got
its own dispensaries are given indoor treat-
ment facilities by CGHS.

(b) In view of ‘A’ above, the question
does not arise.

(c) Yes, Sir.

(d) The Pensioners of Post and Tele-
graph Department residing at above station
have been advised to approach P & T De-
partment to extend medical facilities to them
as are available to serving P & T employees.

Legisiation on Use of Human Organs

716. SHRI SHARAD DIGHE: Will the
Minister of HEALTH AND FAMILY WEL-
FARE be pleased to state:

(a) whether the Government propose to
introduce a legislation on use of human
tissues and organs and their donation for
therapeutic purposes; and

(b) if 50, the detalls thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (SHRIMATI D.K. THARA DEVI
SIDDHARTHA) : (a) Yes, Sir.

(b) The salient features of the proposed
legislation Include (i) Redefinition of death to
include ‘brain-stem death’ for purpose of
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removal and transplantation of human or-
gans, (ii) Provision for empowering the
Govermnment to authorise designated hospi-
tals for such transplantations, (jii) Provision
for an enabling authorisation to be made by
a person any time during his life time, for
removal, after his death, of any specified
organs, by an approved institution, (iv) pro-
vision for pron._ling voluntary donation of
organs by living donors to near relatives, by
prescribing hospital records and medicareto
donors, and (v) Provision for prescribing
penalties for persons indulging inillegaltrad-
ing in human organs.

Racommendation of Assoclation of
indlan Universities

717. SHRILOKANATH CHOUDHURY:
Will the Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to state:

(a) whether the 66th Conference of the
Association of Indian Universities (AiU) held
recently in Thiruvanathapuram has made
several recommendation regarding higher
education; and

(b) if so, the details thereof and the
reaction of the Government thereto?

THE MINISTER OF HUMAN RE-
SOURCE DEVELOPMENT (SHRI ARJUN
SINGH): (a) and (b). The Association of In-
dian Universities organised a National
Seminar on *Decentralisation of Higher
Education System" at Thiruvananthapuram
on October 8, 1991. According to the infor-
mation furnished by AlU, the Association
has not finalised the proceedings of the
Conference. The recommendations of the
Conference would be examined by Govern-
ment after they are received from AlU.
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New Division in Ahmedabad

[Translation)

718. SHRI KASHIRAM RANA; Will the
Minister of RAILWAYS be pleased to state:

(a) whether new Divisions have been
established in Malda, Bhopal and Ambala;

(b) whether there is any proposal for
establishing a new Division In Ahmedabad;
and

(c) if so, the progress made In regard
thereto?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI MAL-
LIKARJUN): (a) Yes, Sir.

(b) No, Sir.

(c) Does not arise.

More Medical Colleges in Kerala
[English]

SHRI V.S. VWAYRAGHAVAN:
SHRI PALA K.M. MATHEW:

719.

Will the Minister of HEALTH AND
FAMILY WELFARE be pleased to state:

(a) whether the Government have ap-
proved the setting up of two Medical Col-
lages in the private sector in Kerala;

- (b) if so, the details thereof; and

(c) if not, the reasons therefor?
THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY

WELFARE (SHRIMATI D.K. THARA DEVI
SIDDHARTHA) : (a) No, Sir.
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(b) Does not arise.

(e) The present policy of the Govem-
ment is not to approve the establishment of
any new medical college in the country in
view of large scale availability of qualified
medical practitionersto meetcountry’s health
needs.

Approval to Ayurvedic Drugs

720. PROF. PREM DHUMAL: Will the
Minister of HEALTH AND FAMILY WEL-
FARE be pleased to state:

(a) whether approval has been granted
to a number of Ayurvedic proprietary drugs
which were never tested dlinically;

(b) if so, the names of such drugs ap-
proved under Ayurvedic stores of C.G.H.S.,
V.M.S. and P & T during 1990-91 and 1991-
92, alongwith the report of clinical investiga-
tions made by the Central Drug Research
Institute or any other authority;

(c) the steps proposed to be taken to
check the marketing of the sub-standard
drugs; and

(d) the action proposed to be taken
against the erring officials?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (SHRIMATI D.K. THARA DEVI
SIDDHARTHA) : (a) and (d). The informa-
tion is being collected and will be laid on the
Table of the Sabha.

Tourism Development in
Barellly

(Translation)

T21. SHRI RAJVEER SINGH: Wil the
WMinister of CIVIL AVIATION AND TOURISM
‘ve pwased 1o state:
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(a) whether the Government have final-
ised any scheme for providing assistance for
development of spot for tourism in Barellly
and Badaun during the Eighth Fiver Year
Plan; and

(b) if so, the details thereof and the
name of the places selected in this regard?

THE MINISTER OF CIVIL AVIATION
AND TOURISM (SHRIMADHAVRAO SCIN-
DIA): (a) The Eighth Five Year Plan of the
Central Department of Tourism is yet to be
finalised.

(b) Does not arise.
Kendriya Vidyalaya In Backward Areas
(English)

722. DR. VISWANATHAM KANITHL:
Will the Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to state:

(a) whether the Government propose to
open the Kendriya Vidyalayas in backward
areas particularly where there is no such
school;

(b) if 50, the detalls thereof; and

(c) if not, the reasons therefor alongwith
the steps taken by the Government to pro-
vide equal opportunity to the backward stu-
dents?

THE MINISTER OF HUMAN RE-
SOURCE DEVELOPMENT (SHRI ARJUN
SINGH): (a) to (c). There is no system of
opening Kendriya Vidyalayas on a district
wise basis or with reference to the backward
areas criteria. The opening of new Kendriya
Vidyalayas depends upon the suitability of
the proposals from the prescribed user
agencies, especially presence of a cluster of
employees of the Central Government and/

orCentral Govemmentundertakings, availa-
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bility of physical facllities and financial re-
sources. The objective of Kendriya
Vidyalayas Sangathan is primarily to serve
the special educational needs of children of
transferable Central Government and Cen-
tral Government undertaking employees.

Closure of Indlan Alrlines and Air India
[Translation)

i 723. SHRi MOHAN SINGH: Will the
‘Ministerof CIVIL AVIATION AND TOURISM
be pleased to state:

: (a) whether the Indian Airlines and the
{Air India are likely to be closed down due to
their continued losses; and

(b) the steps being taken by the Govern-
ment to minimise the losses suffered by
ese Airlines?

" THE MINISTER OF CIVIL AVIATION
{AND TOURISM (SHRIMADHAVRAO SCIN-
DIA): (a) No, Sir.

(b) While Air India has not suffered any
foss, Indian Airlines has incurred losses owing
to problems basically regarding induction of
A-320 fleet.

These problems have taken care of and
;additional measures are also being taken to
:improve productivity and efficiency of the
‘Corporation. Indian Airlines is expected to
iturn the corners next year.

[English)

Direct Alr Flight from Rajkot-Delhl and
Back

724. SHRI CHANDRES PATEL: Will
the Ministarof CIVIL AVIATION AND TOUR-
ISM be pleased to state:

{a) whether a number of representa-

tions have been received in his Ministry for
starting a direct flight on Delhl-Rajkot route;

(b) if so, when the said flight is going to
commence; and

(c) if not, the reasons thereof?

THE MINISTER OF CIVIL AVIATION
AND TOURISM (SHRIMADHAVRAO SCIN-
DIA): (a) Yes, 8w

(b) and (c). Due to capacity constraints,
there is no plan at present to operate a direct
flight between Delhi and Rajkot.

Fire In Gir Forests

725. SHRI P.M. SAYEED: Wil the
Ministerof ENVIRONMENT AND FORESTS
be pleased to state:

(a) whether fire broke out in Gir forests
recently; '

(b) if so, the reasons therefore;

(c) the extent of loss suffered interms of
financial as well as the percentage of the
jungle burnt; and

(d) the steps taken to prevent such fires
in future?

THE MINISTER OF STATE OF THE
MINISTRY OF ENVIRONMENT AND FOR-
ESTS (SHRI KAMAL NATH): (a) There was
afire in Gir forests in October, 1991.

(b) The fire was accidental in nature.

(c) Information is being collected from
the State Govemment and wil be faid on the
Table of the House.

(d) The steps taken to prevent fire in-
clude
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(i) Creation of axtensive fire lines
on both sides of the road;

(i) Regular patrolling of the area
by the staff;

(i) Deployment of Fire Watchers
during the fire season; and

(iv) Setting up of wireless net work.

Financial Irregularities in Jawaharlal
Nehru University

726. SHRI TARA CHAND KHANDEL-
WAL: Wil the Minister of HUMAN RE-
SOURCE DEVELOPMENT be pleased to
state:

(a) whether the attention of the Govemn-
ment has been drawn to the news item
captioned “Financial irregularities worth lakhs
in JNU" appearing in the Times of India
dated August 31, 1991;

(b) if so, the facts thereof;

(c) whether the Government propose to
probe the financial irregularities in JNU
through vigilance; and

(d) if not, the reasons therefor and other
remedial steps the Government propose to
take in this regard?

THE MINISTER OF HUMAN RE-
SOURCE DEVELOPMENT (SHRI ARJUN
SINGH): (a) Yes, Sir.

(b) to (d). The news-item appearing in
the Times of India dated August 31, 1991
refers to:

(i) Non-deduction of pension from
salary of the Vice-Chancellor of
Jawabharlal Nehru University;

(i) Defalcationoffunds inthe School
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of international Studies; and

(i) The alleged mis-appropriation of
funds by Prof. A.K. Verma of the
School of Life Sciences of the
University.

These complaints had been brought to
Government’s notice earlier also and Gov-
ernment had called for detailed comments of
the University. According to the information
furnished by JNU, the position in this regard
is as follows:

() Prof. M.S. Agwani, Vice-Chan-
cellor, Jawaharial Nehru Univer-
sity is drawing his pension in
addition to his pay since 1.3.1988.
The University is of the view that
the pay of Prof. Agwani has been
fixed in accordance with Statute
3ofthe Statutes of the University
and that these Statutes do not
provide for deduction of pension
from the salary of Vice-Chancel-
lor.

(i) Defalcation of funds to the tune
of about Rs. 2.32 lakhs on ac-
count of postage stamps and
franking machine in the School
of International Studies was de-
tected by the University in April,
1989. After preliminary investi-
gations, the University appointed
in September, 1989 a Fact-Find-
ing Committee to inquire into the
said received by the University in
August, 1990. JNU has informed
thatonthe basis of the findings of
the Inquiry Committee, the Uni-
versity initiated disciplinary pro-
ceedings against the six default-
ing employees. The inquiry is
near completion.

(iii) Vice-Chancelior, JNU had con-
stituted a Fact-Finding Commit-
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tee in October, 1990 to look into
the alleged irregularities in the
bills submitted by Prof. AK
Verma of the School of Life Sci-
ences in respect of a Workshop
organised by him in December,
1989. The report of the Commit-
tee was received by the Univer-
sily in June, 1991. On the basis
of the findings of the Committee,
the University has initiated disci-
plinary action against Prof. A K.
Verma.

Facliities Provided in Government
Hospitals in 7th Plan in Delhl

727.SHRIHARIKISHORE SINGH: Will
the Minister of HEALTH AND FAMILY
WELFARE be pleased to state:

(a) the total number of beds added t0
the various Government hospitals in Delhi at
the end of the Seventh Five Year Plan against
the target;

(b) the nature of the additional facilities
provided in the hospitals for both in-door and
out-door patients at the end of the Plan; and

(c) the details of the plan, drawn up by
the Government to cops with the rising
demand for beds and other facilities during
the Eighth Five Year Plan period?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (SHRIMATI D.K. THARA DEVI
SIDDHARTHA) : (a) No target was fixed for
the increase of bed strength during the
Seventh Plan period. However, 2405 beds
have been added during the 7th Plan period
in various Govemment hospitals in Dethi.

(b) Details of certain additional facilities
provided in the hospitals for both in-door and
out-door patiens atthe end of the Plan are as
under:-

i) CAT Scan facilties;
i) Ukrasound examination;

W) Post office extension conuters
and free telephone services with
only local facilities at major hos-
pials;

v) Modem kitchen facilities;

v) A Drug De-Addiction unit has
been set up in Dr. RM.L. Hospi-
tal;

vi) 24 hours laboratory service in
Lady Harding Medical College
and Associated hospitals;

vil) Augmentation of Ambulance
. setvices; and

viii)  Anout-door T.B. Clinic has been
started for trans-Yamuna area at

Patparganj.

(c) Eighth Five Year Plan proposals are
yet to be finalised.

Game/Yoga Teachers in Kendriya
Vidyalayas

728. SHRI ANAND RATNA MAURYA:
Will the Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to state:

(a) whether the Govemment have ap-
pointed some Game/YogateachersasPGTs
in Kendriya Vidyalayas;

(b) if so, the details thereof;

(c) i not, whether the Government pro-
posa 1o appoint Game/Yogateacherinthese
Schools on the post of PGTe against de-
mand;

(d) ¥ 50, the detalls thereof; and
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(e) if not, the reasons therefor?

THE MINISTER OF HUMAN RE-
SOURCE DEVELOPMENT (SHRI ARJUN
SINGH): (a) No, Sir.

(b) Does not arise.

(c) No, Sir.

(d) Does not arise.

(e) Physical Education/Yoga are not
taught as an elective subject atthe “plus two”
stage, therefore there are no posts of PGTin
this subject.

Decentralisation of Responsibllities

729. SHRIDHARMANNA MONDAYYA
SADUL: Wilithe Minister of ENVIRONMENT
AND FORESTS be pleased to state:

(a) whether his ministry is contemplat-
ing to decentralise some of its responsibili-
ties in regard to environmental impact as-
sessments to the State level agencies;

(b) if so, the details thereof; and
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(c) the steps taken or proposed to be
taken in this regard during the current year?

THE MINISTER OF STATE OF THE
MINISTRY OF ENVIRONMENT AND FOR-
ESTS (SHRIKAMAL NATH): (a) to (c). Yes,
Sir. Operationai modalities would be made
available when finalised.

Rall Projects in Madhya Pradesh

730. SHRIMAHANDRAKUMAR SINGH
THAKUR: Willthe Ministerof RAILWAYS be
pleased to state:

(a) the names of ongoing railway lines
under construction in Madhya Pradesh;

(b) the prbgress made so far in this
regard; and

(c) when the projects are likely to be
completed?

THE MINISTER OF STATE IN THE
MINISTRY.OF RAILWAYS (SHRI MAL-
LIKARJUN): (a) to (c). The details of Railway
lines under construction in Madhya Pradesh
are as under:-
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Merger of Bombay-Kolhapur and
Bombay-beigaum Vayudoot flights.

731. SHRIUDAYSINGRAO GAIKWAD:
Will the Minister of CIVIL AVIATION AND
TOURISM be pleased to state:

(a) whether the Vayudoot flights be-

(c) the details of flights cancelled on
both the routes during 1991 so far; and

(d) if so, the reasons therefor?

THE MINISTER OF CIVIL AVIATION
AND TOURISM (SHRIMADHAVRAO SCIN-
DIA): (a) and (b). Vayudoot setvices to
Belgaum and Kolhapur were merged to-
gether due to commercial reasons.

(c) and (d). 30 flights were cancelled on
this route from January, 1991 to October,
1991. The canceliation were largely due to

bad weather and engineering snags.

Treatment of T.B. Patients

732. SHRI DATTATRAYA BANDARU:
Wil the Minister of HEALTH AND FAMILY
WELFARE be pleased to state:

(a) whether there is an increase in the
number of TB cases in the country during the
last three years;

(b) i so, the reasons therefor;

(c) whether adequate quantities of
medicines for the TB treatment are not avail-
able in rural areas;

(d) ¥ so, the reasons therelor;

(e) whether a number of TB petients
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who have been treated are having recurrent
TB, within a period of 2 1o 3 years;

(f) ¥ so, the number of such cases; and

(g) the remedial measures proposed to
be taken for total eradication of TB in the
country?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (SHRIMATI D.K. THARA DEVI
SIDDHARTHA) : (a) and (b). Tuberculosis is
neither a notifiable disease nor prevalence
surveyto assess exact size of the problem of
Tuberculosis in the country is being con-
ducted every year. However, there is no
evidence to suggest that the incidence of TB
casesisonthe increase in the country during
the last three years. The epidimology of TB
is such that with the rise of population the
number of TB patients are becoming more.

(c) and (d). Adequate quantity of anti-
TB drugs is supplied to the State run T.B.
Centres for free treatment of diagnosed TB
patients, according to the pattem of assis-
tance laid down by the Planning Commis-
sion.

(e) and (f). No such information is avail-
able from the District T.B. Programme re-
ports.

(g) To combat the problem of Tubercu-
losis in the country, a total of 378 equipped
and staffed district T.B. Centres have been
established 1o undertake T.B. case finding
and treatment activities. In addition, there
are about 330 T.B. clinics functioning in the
country. About 47,000 T.B. beds are also
available.

To reduce the duration of treatment
from 12-18 months 10 6-8 months, Short
course Ceemotherapy drug regimen con-
taining more potent drugs is being intro-
duced. So far, 253 districts have been cov-
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ered under this regimen. As a preventive
measure BCG vaccination is being to the
children of the age group 0-1 years.

To educate the masses, about T.B.
disease its pravention, stress is being given
on health education through T.V. and Radio
spots, advertisements in newspaper and
booklets/pamphlets.

Excavation of Stones In Uttar Pradesh
[Translation)

733. SHRI SANTOSH KUMAR GANG-
WAR: Will the Minister of ENVIRONMENT
AND FORESTS be pleased to state:

(a) whether the Govermnment have
banned excavation of stones from forest
land in Uttar Pradesh to check environment
pollution;

(b) if so, whether this has resulted in
loss of revenue and thousands of people
have been rendered jobless; and

(c) if so, the action taken by the Govern-
ment in this regard?

THE MINISTER OF STATE OF THE
MINISTRY OF ENVIRONMENT AND FOR-
ESTS (SHRI KAMAL NATH): (a) Yes, Sir.

(b) There is some insignificant loss of
revenue and employment opportunities to
local people on account of ban on excava-
tion of stone from forest areas. This loss is,
however, more than compensated for as
banning excavation of stone forest areas
heips in protecting the forest from denuda-
tion and also checking environmental pollu-
tion.

. (¢) The Mines Department of Uttar
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Pradesh sanctions leases for excavation o
stones on Gram Samaj (Community Lands
which generates revenue to the Govern:
ment and employment to the local people.

Promoticn of Tourism Through Festi-
vals

[English]

734. SHRI PRITHVIRAJ D. CHAVAN:
Will the Minister of CIVIL AVIATION AND
TOURISM be pleased to state:

(a) whether the Government have pre-
pared alistof festivals with a view to promote
tourism in the country;

(b) if so, the names of these festivals;

(c) the facilities being provided by the
Union Government to the respective State
Govermnments in this regard; and

(d) the effect of this scheme to promote
tourism so far?

THE MINISTER OF CIVIL AVIATION
AND TOURISM (SHRIMADHAVRAO SCIN-
DIA): (a) and (b). Yes Sir. A list of festivals
prepared by the Department is given in the
statement.

(c) Central financial assistance for pro-
motion of festivals, is extended to State
Governments on the basis of specific pro-
posals received from them, subjectto availa-
bility of funds and inter se priorities.

(d) Promotion of such Indian fairs and
festivals enhances the awareness of the
country’s cultural heritage and increases
tourist amivals to destinations where the
festivals are held.
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Loss due to Engine Breakdown

735. SHR1 SUDHIR SAWANT: Will the

Ministerof CIVIL AVIATION AND TOURISM
be pleased to state:

(a) the number of incidents of engine
breakdown occurred during 1991 and the
number of flying hours lost due to non-
operation of alrcraft;

(b) the total loss of revenue due to the
above engine breakdown; and
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(c) the steps taken by the Govemment
to maintain the aircraft properly and avert
such incidents in future?

THE MINISTER OF CIVIL AVIATION
AND TOURISM (SHRIMADHAVRAO SCIN-
DIA): (a) A statement is attached.

(b) &t is not possible to quantify losses
due to engine breakdown.

(c) All engine failures are investigated
by experts and wherever needed cormrective
action taken as recommended by them.
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Surplus Teachers in Kendriya
Vidyalayas

736. DR. SUDHIR RAY: Will the Minis-
terof HUMAN RESOURCE DEVELOPMENT
be pleased to state:

(a) the norms for adjusting the teachers
who are rendered surplus In different Ken-
driya Vidyalayas;

(b) the details of surplus teachers ren-
dered on account of transfer during the past
four months; and

(c) the reasons for such transfers dislo-
cating studies of children?

THE MINISTER OF HUMAN RE-
SOURCE DEVELOPMENT (SHRI ARJUN
SINGH): (a) to (c). Teachers are not surplus
in the aggregate. A particular teacher may
become surplus ina particular Vidyalaya but
there is no overall surplus of teachers. No
teacher has been retrenched as surplus.
Transfers are generally done as per the
guidelines and should not dislocate the stud-
ies of children. Moreover Principals have
been authorised to fill up the vacancies lo-
cally on adhocorpart time basis as perrules,
with a view to avoid loss of studies of stu-
dents.

Modernisation of Stations In
Blhar

737. SHRI RAM LAKHAN SINGH
YADAV: Will the Minister of RAILWAYS be
pleased 1o state:

(a) the amount spent on stations situ-
ated in the districts of Patna, Rohtas and
Bhojpur of Bihar during the last three years
and the amount proposed to be spent during
the current year plan; and

(b) the proposals under consideration
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with the Govermnment for development and
modemisation of these stations?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI MAL:
LIKARJUN): (a) and (b). Railways do not
maintain Civil Districtwise figures of expen-
diture. It is Railway’s endeavour to provide
tacilities at stations, includingthose in Patna,
Rohtas and Bhojpur Districts of Bihar as per
prescribed norms, based on the volume of
traffic dealt with. Further development/mod-
emisation of stations, In any plan period, is
undertaken as per traffic requirements,
subject to availability of funds and compara-
tive needs of various stations.

Speed of Super Fast Trains
[ Translation)

738. SHRI RAM SHARAN YADAV: Will
the Minister of RAILWAYS be pleased to
state:

(a) whether there is any proposal to
increase the speed of superfasttrainsto 140
k.m. per hour;

(b) whether the Railways have devel-
oped high-tech tracks on which trains can
run at the above-mentioned speed; and

(c) if so, the details thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI MAL-
LIKARJUN): (a) There is no proposal at
present.

(b) and (c). Necessary where withal for
upgrading tracks on superfast train routes
for 140 kmph. speeds is available. Upgrad-
ing of tracks would be taken up on identified
routes, as a part of schemes for raising
speeds of superfast trains.
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C.G.H.S. Dispensarles In Rented
Houses

[English]

. 739. SHRI B.L. SHARMA PREM: Will
‘the Minister of HEALTH AND FAMILY
"WELFARE be ~leased to state:

(a) whether the Government procure
private rented buildings for different depart-
-ments and the reassessment for increase in
rent is done by the CPWD and its recom-
~mendations is acceptable to different de-
partments of the Government;

(b) i so, the number of buildings where
CPWD have given the reassessment for
increase in rent for such buildings where
CGHS dispensaries are being run in Delhi/

: New Delhi; and

(c) the reasons for which the recom-
mendations of CPWD forthe increase in rent
‘have not been accepted by the CGHS in
Delhi/New Delhi for its rented buildings?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (SHRIMATI D.K. THARA DEVI
SIDDHARTHA) : (a) Yes, Sir.

(b) The reassessment for increase in
the rent of the private buildings hired by the
Central Government Health Scheme has
been done by the Central Public Works
Department in 13 (thirteen) cases.

(c) The question does not arise.
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Women Polytechnic institutions in The
Country

[Translation]

740. SHRIRAM BADAN: Wil the Minis-
terof HUMAN RESOURCE DEVELOPMENT

bopleasodbstata:

{a) the number of women Polytechnic
Institutions In the country, State-wise;

(b) whether admission to Scheduled
Castes/Scheduled Tribes women candidates
are given in these polytechnics in accor-
dance with the reserved quota;

(c) # not, the reasons therefor;

(d) the names of districts where hostel
facilities for Scheduled Castes candidates
are available; and

(e) whether the Government are con-
sidering any scheme to construct more
hostels for Scheduled Caste candidates
during 1991-92 and if so, the details thereof?

THE MINISTER OF HUMAN RE-
SOURCE DEVELOPMENT (SHRI ARJUN
SINGH): (a)to (c). The State-wise number of
Women's Polytechnics is given in the State-
ment enclosed. Admissions in these Poly-
technics for Scheduled Castes/Scheduled
Tribes candidates are made in accordance
with the Resaervation Policy;

g (d) The information is being collected;
an

(e) The Government of India in the
Ministry of Welfare has a Scheme of con-
struction of hostel buildings for Scheduled
Caste girls. An allocation of Rs.8.00 crores
has been made during the year 1991-92 for

this purpose.
STATEMENT
~SL No. Name of the State/ No. of Women's
Union Territory Polytechnics
1 2 3
1. Andhra Pradesh 13

2.  Assam
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1 2 3
3. Bihar 2
4. Gujarat 6
5. Haryana 4
6.  Himachal Pradesh 1
7.  Jammu & Kashmir 2
8. Karnataka 4
9. Kerala 6
10.  Madhya Pradesh 5
11.  Maharashtra 5
12.  Manipur -
13.  Meghalaya .
14. Nagaland 1
(Not yet started)
15.  Orissa 3
16.  Punjab 2
17.  Rajasthan 2
18.  Sikkim -
19.  Tamil Nadu 10
20. Tripura -
21.  Uttar Pradesh 9
22, WestBengal 1
Union Territory
1. A&Nislands -
2. Arunachal Pradesh -
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1 2 3
3.  Chandigarh 1
4. Dadra & Nagar Haveli -
5. Delhi 3
6. Goa, Daman & Diu 1
7.  Lakshadweep -
8.  Mizoram -
9.  Pondicherry 1

Total 83

Booking of Tickets for Jhansl in Karna-
taka and Tamll Nadu Express

741. SHRI RAJENDRA AGNIHOTRI:
Willthe Minister of RAILWAYS be pleased to
state:

(a) whether the tickets for New Delhi
and Bhopal are not issued from Jhansi and
Lalitpur stations in express trains;

(b) if so, the reasons therefor;

(c) whether tickets from New Delhi for
Jhansi in Karnataka and Tamil Nadu Ex-
press trains are also issued at New Delhi;

(d) if so, the reasons therefor; and

(e) whether the Government propose to
make available tickets for Jhansi from New
- Delhi in these trains?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI MAL-
LIKARJUN): (a) and (b). Tickets are being
issued at Lalitpur and Jhansi for New Delhi
and Bhopal by many Express trains. In some

cases, tickets are not being issued due to
distance restrictions.

(c) to (e). Karnataka & Tamilnadu Ex-
press are superfast trains intended for long
distance passengers and, therefore, a gen-
eral distance restriction of 600 kms. has
been imposed for issue of tickets by these
trains. In view of this restriction, limited re-
served tickets are issued at New Delhi for
Jhansi for travel by these trains to the extent
of quota allotted to Jhansi station.

Direct Train Between Jalpur and Bhopal

742. SHRI RAM NARAIN BERWA: Will
the Minister of RAILWAYS be pleased to
state:

(a) whether the Govemnment propose to
link Jaipur and Bhopal with a directtrain; and

(b) if so, when?
THE MINISTER OF STATE IN THE

MINISTRY OF RAILWAYS (SHRI MAL-
LIKARJUN): (a) No, Sir.
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(b) Does not arise.

Scheme for Vocational Education
Programme

* (English]

743. SHRI SOBHANADREESWARA
RAO VADDE: Will the Minister of HUMAN
RESOURCE DEVELOPMENT be pleased
to state the concrete action proposed to
implement the Vocational Education Pro-
gramme Enunciated in National Education
Programme 1986 to wipe out ilieteracy?

THE MINISTER OF HUMAN RE-
SOURCE DEVELOPMENT (SHRI ARJUN
SINGH): The objective of Vocationallsation
of Education, as stated in the National Policy
on Education, 1986, is to enhance individual
employability, reduce the mismatch between
demand and supply of skilled manpower and
to provide an alternative for those pursuing
higher education without particular interest

OF purpose.

Keeping in view these objectives a
Centrally Sponsored Scheme of Vocation-
alisation of Secondary Education was started
w.e.f. February 1988. Substantial financial
assistance is provided to the State/UTs for
running Vocational courses at +2 level as
also for the required technical resource
support and management structure. Finan-
cial assistance amounting to more than Rs.
200 crores has been given so far to 27
States/UTs for implementation of the pro-
gramme.

The National Literacy Mission, as part
of functional literacy, also imparts skills to
adult lliiterates to improve their economic
. status and general wellbeing.

Cold Storage Coaches for Vijayawada
and Visakhapatnam

744. M.V.V.S. MURTHY: Will the Minis-
ter of RAILWAYS be pleased fo stato:
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(a) the total number of cold storage
coaches in the Railways to transport perish-
able items; S

(b) the number of coaches allotted to
South Central and South Eastern Railways;

(c) whether any represent: tionhasbeen
received from Marine Business pecple of
Vijayawada and Visakhapatnam regarding
shortage of such coaches; and

(d) if so, the action proposed to be taken
thereon?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI MAL-
LIKARJUN): (a) One, Sir.

(b) Nil.

(c) Yes, Sir. There was a representation
from Vijayawada for supply of Refrigerated
Van for transportation offishtrafficto Howrah.

(d) A few refrigerated parcel vans were
provided by the Railways in the past for
transportation of perishable parcels, but the
same were discontinued for want of ade-
quatepatronage, higher costof maintenance
and lack of refrigerated facilities atthe termi-
nals.

Contraction of AMs by Girl

745. SHRI RABI RAY: Will the Minister
of HEALTH AND FAMILY WELFARE be
pleased to state:

(a) whether the attention of the Govern-

ment has been drawn to the news-item .

captioned “Girl gets AIDS due to sheer

negligence” appearing in the Statesman
dated November 9, 1991; and

(b) if s0, the facts thereof and the action
proposed to be taken thereon?
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. THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (SHRIMATI D.K. THARA DEVI
SIDDHARTHA) : (a) Yes.

. (b) 100 cc, fresh blood from the mother
wasgivento acritically llichildto save herlife
in Swami Dayanand Hospital, Shahdara.
The Hobpital authorities sent the blood of the
mother for confirmatory H.LV. testing at
N.1.C.D., Delhi which is a reference labora-
tory. The blood was found negativefor H.L.V.,
infection.

Tour Package by ITDC In Madhya
Pradesh

[Translation)
746. SHRI ARVIND NETAM: Will the
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Minister of CIVIL AVIATION AND TOURISM
be pleased to state:

(a) whether any tour package is being
introduced for tourists visiting Madhya
Pradesh by the India Tourism Development
Corporation;

(b) if so, the details thereof; and

(c) if not, the time by which it is likely to
be introduced?

THE MINISTER OF CIVIL AVIATION
AND TOURISM (SHRI MADHAV RAO
SCINDIA): (a) and (b). Yes, Sir. The Details
are as under:
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(c) Does not arise.

Alr Services between Jodhpur Ahme-
dabad and Jaipur-Ahmedabad

{English]

oy 747. SHRI GUMAN MAL LODHA: Will
the Minister of CIVIL AVIATION AND TOUR-
_¥8M be pleased to state:

(a) whether the Indian Airlines propose
to restart air services between Jodhpur-
Ahmedabad and Jaipur-Ahmedabad; and

(b) if so, when and if not, the reasons
therefor?

THE MINISTER OF CIVIL AVIATION
AND TOURISM (SHRIMADHAVRAO SCIN-
DIA): (a) No, Sir,.

(b) Inadequate traffic demand on these
sactors does not justify restoration of airlinks
between Jodhpur and Ahmedabad and Jaipur
and Ahmedabad.

Reconstruction of Station In Maharash-
fra

748. SHRI VILASRAO NAGNATHRAO
GUNDEWAR: Wilthe ministerof RAILWAYS
pleased to state:-

(a) whether there is any proposal to
reconstruct railway stations in Maharashtra;

- (b) if so, the names of the stations likely
1o be expanded/reconstructed; and

(c) the expendituretobe incurred thereon
and the time by which this work is likely to ba
completed?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI MAL-
LIKARJUN): (a) to (c). Reconstruction and
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expansion of station building is a continuous
process and the same is done on age-cum-
condition basis as per the traffic needs.
Reconstruction and expansion of station
buildings including those in the State of
Maharashtra is accordingly taken up when-
ever so warranted subject to availability of
funds and comparative needs of various
stations. Completion of works in this regard
depends upon overall availability of funds
and relative priorities.

[ Translation)
Cultural exchange programmes
749. SHRI YASHWANTRAO PATIL:
Will the Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to state:

(a) the names of countries with whom
the Government have cultural exchange
programmes so far;

(b) the names of countries with whom
the Governmentare likely to enterinto agree-
ments in the coming years; and

(c) the items included in these pro-
grammes?

THE MINISTER OF HUMAN RE-
SOURCE DEVELOPMENT (SHRI ARJUN

SINGH): (a) The information is given in the
enclose statement.

{b) Proposals In respect of the following
countries are under consideration :-

(1) Matta

(20 Mali

(3) Comoros
(4) Madagascar
(5) Chile
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(6) Cambodia
(7)  Republic of Kirghizstan
(8) Jamaica

(c) Cuttural Agreements lay down the
board principles of bilateral cultural co-op-
eration and are implemented through Cul-
tural Exchange Programmes (CEPs), which
specify the details of exchanges. Such Cul-
tural Exchange Programmes broadly cover
the fields of art and culture, education and
science, films, mass media, youth & sports,
tourism, public health etc. and provide for
exchange of scholars in various academic
fields, exchange of art exhibitions, books
and publications, exchange of radio and TV
programmes, organisation of film festivals,
award of scholarships, development of insti-
tutional links, sports exchanges and the like.

STATEMENT
Names of the countries with whom the
Government has Cultural Exchange pro-

grammes:- -

1.  Afghanistan

2. Algeria

3. Armentina
4.  Australia

5.  Bahrain

6. Bangladesh
7.  Belgium

8. Bulgaria

9. China

10. Cuba

11.  Cyprus
12.  Czechozlovakia
13.  Egypt
14.  Ethopia
15.  Finland
16.  Greece
17.  FRG.
18. Ghana
19.  France
20.  Hungary
21, kan
22. Iraq
23.  Jordan
24, haly
25. Kenya
26.  Republicof Korea (South of Korea)
27. Democratic Peoples Republic of
Korea (North Korea)
28.  Kuwait
29. Libya
30. Mauritius
31, Mexico
32.  Mongolia
33. Maldives
34. Morocco
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35.
36.
ar.
38.
39,
40.
41,

42.

&

46.

47.

48.

49.

50.

51.

52.

g

56.

§7.

59.

Netherlands
Nigeria
Norway
Pakistan
Peru
Poland
Portugal
Qatar
Romania
Rwanda
Senegal
Seychelles
Syria
Somalia
Sudan
Spain
Tanzania
Tunisia
Turkey _
U.A.E.
US.SR.

Uganda

Republic of Yemen

Yugoslavia
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69. Zambia

61.  Zimbabwe

62. Colombia

63. Srilanka
[English)

National Institute of Unani Medicine In
Bangalore

750. SHRI G. MADE GOWDA: Will the
Minister of HEALTH AND FAMILY WEL-
FARE be pleased to state:

(a) whether there is any proposal to
start aNational Institute of Unani Medicine at
Bangalore;

(b) if so, the estimated cost and the
modes of its fundings;

(c) whether the Karnataka Government
has allotted any land for the above institute;
and

(d) if so, the details thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (SHRIMATI D.K. THARA DEVI
SIDDHARTHA) : (a) Yes, Sir.

(b) These are not finalized.

(c) Yes, Sir.

(d) About 55 acres.

Superfast Train Between Barellly
and Kanpur-Lucknow
[Translation)
751. SHRI CHINMAYANAND SWAMI:

Wilithe Minister of RAILWAYS bepleasedto
state:
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(a) whether the Government are con-
sidering to introduce a new supertast train
from Bareilly junctionto Kanpurand Lucknow
via Badaun Kasganj; and

{b) if so, when?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI MAL-
LIKARJUN): (a) No, Sir.

(b) Does not arise.
[English)

Alr Services from Thiruvanthapuram
and Calicut to Guif Countrles

752. PROF. K.V.THOMAS:
SHRI THAYIL JOHN ANJA-
LOSE:

Will the Minister of CIVIL AVIATION
AND TOURISM be pleased to state:

(a) whether there is any proposal to
start new air services from Thiruvanthapu-
ram and Calicut to Gulf Countries; and

(b) if so, when?

THE MINISTER OF CIVIL AVIATION
AND TOURISM (SHRIMADHAVRAO SCIN-
DIA): (a) and (b) No new air service from
Thiruvanthapuram is proposed tobe started.
The feasibility of operating air services from
Calicut to Gulf countries is, however, being
examined.
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Celebration of Red Cross Flag Week

753. DR. C. SILVERA: Will the Minister
of HEALTH AND FAMILY WELFARE be
pleased to state:

(a) whether the Red Cross Flag Week
was celebrated by the Indian Red Cross
Society at New Delhi during first week of
November, 1991;

{b) if so, the details thereof;

(c) whether the Indian Red Cross Soci-
ety has provided any relief works in the
victims of recent earth quake in Uttarkashi
areas of U.P.; and

(d) if 5o, the details thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (SHRIMATI D.K. THARA DEVI
SIDDHARTHA) : (a) and (b).The Indian Red
Cross Society has informed that the Flag
Week was held by its Delhi Branch from 1to
7 November, 1991 in Union Territory of Delhi.
The Delhi Branch distributed 1,308 donation
boxes to schools, colleges, institutions and
volunteers to make collections. By the end of
December, 1991, all boxes will be received
back atthis Section and collections would be
counted.

(c) and (d). The Indian Red Cross Soci-
ety has provided reliefto the victims of recent
earithquake in Uttarkashi areas of Uttar
Pradesh, the de.~iis of which are as under:-

i)  Blankets

i)  Woolen Garments
iil)  Milk Powder
iv)}  High Protein Biscuits

v)  Polythene sheeting

12,745 Nos.
16,895 Nos.
1,000 Kg.
2,000 Kg.

30 Rolis.
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vi) Tents
vii Tea
vii)  Dal

ix)  Sugar

x) Atta

xi)  Shoes

xi)  Assorted Garments
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675 Nos.
96 Kg.
345 Kg.
350 Kg.
155 Kg.
231 Prs.

7.470 Nos.

These supplies are valued at over Rs.
47 lakhs. Upto 16th November, 1991 the
workers and volunteers of the Red Cross
completed distribution of Relief materials
among 13,335 affected families. Distribution
of the remaining items is in progress.

Celebration of inaugural Functions by
indian Alrlines

754. DR. AK. PATEL:
SHRI ATAL BIHARI
VAJPAYEE:
SHRIMATI GEETA MUKHER-
JEE:

Will the Minister of CIVIL AVIATION
AND TOURISM be pleased to state:

(a) whether in the face of mounting
lossas extravagant functions had been or-
ganised by the Indian Airlines coinciding
withthe introduction of its winter schedule on
November 1, 1991;

(b) if so, the total amount spent by the
Indian Airlines onthese functions and for the
distribution of gifts etc;

(c) whether the Government propose to
set Up an enquiry committee to make a
thorough probe in the working of the Indian
Airlines; and

(d) if not, the reasons therefor?

THE MINISTER OF CIVIL AVIATION
AND TOURISM (SHRIMADHAVRAO SCIN-
DIA): (a) No, Sir. Simple functions were
organised on limited scale at limited loca-
tions. Invitees comprised mainly of local
press, leading citizens and representatives
of the people.

(b) The amount involved was negligible
and no amount has been spent by Indian
Airlines on gifts.

(c) and (d). No, Sir. The working of the
Indian Airlines is monitored by the Govern-
ment from time to time.

[Translation)
Afforestation in Himachal Pradesh

755. SHRI KRISHAN DUTT SUL-
TANPURI: Will the Minister of ENVIRON-
MENT AND FORESTS be pleased to state:

(a) the targets fixed for afforestation in
Himachal Pradesh during the current year
andthe details of the targets achieved during
the first six months; and

{b) the targets for affcrestation fixed by
the Union Government in the State Plan?
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THE MINISTER OF STATE OF THE
MINISTRY OF ENVIRONMENT AND FOR-
ESTS (SHRI KAMAL NATH): (a) and (b).
Theinformation Is being collected and willbe
laid on the table of the House.

Computer Education and Study Pro-
gramme In Uttar Pradesh

756. SHRI RAM SAGAR: Willthe Minis-
terof HUMAN RESOURCE DEVELOPMENT
be pleased to state:

(a) the number of schools selected for
computer education and study programme
of NCERT in Uttar Pradesh;

_ (b) the details of the amount sanctioned
by the Union Government during 1990-91
under this programme; and

(c) the progress made so far in this
regard?

THE MINISTER OF HUMAN RE-
SOURCE DEVELOPMENT (SHRI ARJUN
SINGH): (a) to (c). Under the Computer
Literacy and Studies in Schools (CLASS)
Project being implemented since 1984-85,
276 Secondary/Higher Secondary schools
have been selected for coverage In Uttar
Pradesh upto 1989-90. No new school has
been selected under the project since 1990-
91. An amount of Rs. 7,77,000/- was sanc-
tioned in 1990-91 to the NCERT for dis-
bursement to the State Nodal Officer to-
wards contingent grant for 222 schools @
Rs. 3500/- per school were computers had
actually been installed.

Domestic Flight from Hisar, Sirsa and
Ambala Alrports

757.SHRINARAIN SINGH CHAUDHRI:
Will the Minister of CIVIL AVIATION AND
TOURISM be pleased to state:
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(a) whetherthere is any proposalto start
domestic flights from Hissar, Sirsa and
Ambala airports In Haryana; .

(b) if so, when; and
(c) it not, the reasons therefor?

THE MINISTER OF CIVIL AVIATION
AND TOURISM (SHRIMADHAVRAO SCIN-
DIA): (a) No, Sir.

(b) Does not arise.

(c) it is not possible to airlink Hissar,
Sirsa and Ambala at the present juncture
due to commercial and operational reasons.

Landing Facliities for Alr Buses at
Bhopal Alrport

758. SHRISUSHIL CHANDRA VERMA:
Will the Minister of CIVIL AVIATION AND
TOURISM be pleased to state:

(a) whether landing facilities for the air-
bus exist at the Bhopal Airport;

(b) if not, whether Government propose
to construct runway capable for landing of
Air-bus at this airport; and

(c) it so, the time by which the work is
likely to be started and completed there?

THE MINISTER OF CIVIL AVIATION
AND TOURISM (SHRIMADHAVRAO SCIN-
DIA): (a) The existing runway length of 5400
ft. is not adequate for landing of Airbus A-320
at Bhopal airport.

(b) and (c). The work of extending the
runway upto 6700 t. for AB-320 operation is
already in progress and is expected to be
completed by the end of January 1992.



205 Written Answers AGRAHAYANA 5, 1913 (SAKA)

[English]
Regularisation of Safai Karmcharis

759. SHRI DHARMPAL SINGH
MALIK:
SHRI RAM NIHOR RAI:

Wilithe Ministerof HUMAN RESOURCE
DEVELOPMENT be pleased to refer to the
reply given on January 2, 1991, and August
19, 1991 to Unstarred Question Nos.1052
and No.3403 respectively regarding regu-
larisation of safai karmcharis and state:

(a) the number of safai karmcharis
working as part timers as on November 1,
1991; and

(b) the date by which the posts of safai
karmcharis proposed to be filled up?

THE MINISTER OF HUMAN RE-
SOURCE DEVELOPMENT (SHRI ARJUN
SINGH): (a) to (b). As perthe latest available
seniority list of Safai Karmcharis viz. as on
22.06.88, out of 1011 part-time Safai Karm-
charis, officials upto serial no. 320 have
been offered regularisation outof which about
190 have already joined as regular safai
karmcharies. The regularisation of the re-
maining can be made only after fulfilling
prescribed requirements such as medical
examination and police verification etc. by
the incumbents.

The ﬁn timers are regularised on the
basis of their inter-se-seniority as and when
vacancies arise due to retirement/death of
regular Safai Karmcharies or due to addition
of new schools. As this is a continuous
process, it is difficult to specify a time limit.
[ Translation)

Assistance to Bihar for Forests Conser-

vation

760. SHRISURYA NARAYAN YADAV:
Will the Minister of ENVIRONMENT AND
FORESTS be pleased to state:
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(a) the amount allocated to Bihar during
the last three years for the conservation of
forests and environment;

(b) whether the said amourt has been
fully utilised; and

(c) i not, the reasons therefor?

THE MINISTER OF STATE OF THE
MINISTRY OF ENVIRONMENT AND FOR-
ESTS (SHRIKAMAL NATH): (a) The amount
allocated to Bihar during the last three years
for the conservation of forests and environ-
ment by the Ministry of Environment and
Forests is as under:

Year Amount in
Rs. crores
1988-89 13.96
1989-90 10.26
1990-91 10.45

(b) and (c). In most of the cases the
amount was utilised. However, in some
cases the amount was not fully utilised
due to non-completion of some projects in
time.

Guna-Etawah Rall Line

761. SHRI YOGANAND SARASWATI
: Will the Minister of RAILWAYS be
pleased to state:

(a) whether the construction work of
Guna-Etawah broad gauge line is behind
the schedule;

(b) if so, the reasons therefor; and

(c) the times by which it is likely to be
completed?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI MAL-
LIKARJUN): (a) No, Sir.
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(b) Does no arise.

(c) Will depend on availability of
resources in coming years.

[English}

international Fiights from Thirmuva-
nathpuram

762. SHRI RAMESH CHENNITHALA:
Will the Minister of CIVIL AVIATION AND
TOURISM be pleased to state:

(a) how many applications from the
foreign airlines are pending for clearance for
operating air services from Thiruvananthapu-
ram Intemational airport; and

(b) the reason for the delay in taking a
decision therefor?

THE MINISTER OF CIVIL AVITATION
AND TOURISM (SHRIMADHAVRAO SCIN-
DIA) (a) and (b). No application from any
foreign airlines is pending with Government
of India for clearance for operating air serv-
ice from Thiruvananthapuram international
Alrport. However, the Govenments of UAE
and Saudi Arbia has expressad their desire
to do so but have not sought any dates for
bilateral consultations.

Strike by Doctors, Delhl

763. SHRIJEEWAN SHARMA: Willthe
Minister of HEALTH AND FAMILY WEL-
FARE be pleased to state:

(a) whether the strike by the service
doctors in Delhi crippled the working of the
C.G.H.S. dispensaries and some of the

hospitals;

(b) i so, the details of the demands of
the doctors;

{c) the stand of the governmentthereon;
and
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(d) the alternative arrangements made
to provide medical facilities to the patients
during the period of strike?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (SHRIMATI D.K. THARA DEV!
SIDDHARTHA): (a) and (d). Major Hospitals
In Delhi are functioning normally. The serv-
ices in dispensaries and Rallway hospitals
are adversely affected. Skeleton services
have however been provided in the dispen-
saries under the Central Govt. Health
Scheme.

(b) The Joint Action Councii of Service
Doctor Organisations have demanded im-
plementaiion of certain clauses of 1987
package of benefits and 1989 Memorandum
of Settlement including recommendations of
Tikku Committee Report in toto.

(c) Major clauses of 1887 package of
benefits have been impiementated. All the
important clauses of the 1889 Memorandum
of Settlement which is in full and final settle-
ment of all JACSDO’s pending demands
andtherefore supersedes the 1987 package
have alsobeenimplemented. A copy of O.M.
dated 14.11.1991 containing decisions of
the Government on Tikku Committee Report
is attached at statement.

STATEMENT
No.A.45013/13/90-CHS.V
Govemment of India
Ministry of Health & F.W.

New Delhi, November 14th, 1991

OFFICE MEMMORANDUM

Subject:  Recommendations of the
High Power Committee
(Tkku Committee on serv-
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ice doctors-Decisions
thereon.

A Committee had been set up underthe
Chairmanship of Shri R.K. Tikku, Secretary
(Coordination) in the Cabinet Secretariat of
the Government of India, to look into all
aspects of career improvement and cadre
restructuring of the doctors of the Central
Health Service. The Committee has since
submitted its Report. The various recom-
_mendations contained in the Report have
been carefully considered and the Govern-
ment of India have taken the following deci-
sions:-

(1)  Two additional posts of Additional
Directors General of Health Serv-
ices (Rs. 7300-7600) shall be cre-
ated by upgrading two of the exist-
ing common Senlor Administrative
Grade posts (Rs. 5900-6700).
Appointment to these additional
posts of additional Directors Gen-
eral will be made on the same lines
as the existing posts of Additionai
Directors General.

(2 Four additional posts in the scale of
Rs. 7300-7600 shall be operated
underrule 4(9) ofthe Central Health
Service Rules, 1982, by upgradi-
tion of 4 posts in the Supertime
scale of Rs. 5900-6700.

(3) 34 additional posts of Director-
Professors (Rs. 5900-6700) shall
be created in the Teaching Spe-
cialists Sub-Cadre of the Central
Health Service by upgrading an
equivalent number of posts of Pro-
fessors (Rs. 4500-5700) on float-
ing basis.

(4) 35 additional posts of Consultants
(Rs. 5900-6700) shallbe createdin
the Non-teaching Specialists Sub
cadre of the Central Health Service

®)

(6)

@ -
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by upgrading an equivalent num-
ber of posts of Specialists Grade |
(Rs. 4500-5700) on floating basis.

The distinction between the Non
Functional Selection Grade (Rs.
4500-5700) and Functional Grade
(Rs. 4500-5700) will be elimated in
the Central Health Service. All
Associate Professors in Non-Func-
tional Selection Grade (Rs. 4500-
5700) shall be designated as Pro-
fessors from 1.12.1991. Ail Spe-
cialists Grade ll officers (Non-teach-
ing and Public Health Sub-Cadrer)
in the Non Functional Selection
Grade (Rs. 4500-5700) shall be
designated as Specialists Grade 1
w.ef. 1.12.1991.

Ail Professors (Rs. 4500-5700) and
Specialists Grade 1 officers (Non-
teaching and Public Health Sub-
Cadres) will be eligible for consid-
eration for promotion to the Senior
Administrative Grade Level posts
(Rs. 5900-6700) subject a availa-
bility of vacancies, provided they
have completed at least 3 years of
regular service in the scale of Rs.
4500-5700irrespective whetherthe
said service was performed in the
functional Grade or Non functional
Grade of Rs. 4500-5700. The As-
sociate Professors and Specialists
Grade |I, officers presently in the
Non-Functional Selection Grade to
be designated as Professors and
Specialists Grade | officers respec-
tively from 1.12.1991, shall an
masse be placed below the exist-
ing Professors and Specialists
Grade | officers respectively forthe
purpose of preparing eligibility lists
for consideration for promotion of
Senior Administrative Grade level
posts (5900-6700).

As in the case of Teaching Sub-
Cadre, so also in the Sub cadres of
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®)

(®)

Non-teaching Specialists and
Public Health Specialists, the mini-
mum essential qualification for
recruitment as Specialist Grade Il
officers (Rs. 3000-5000) shall, in-
ter-alia, be a postgraduate degree
with three years’ experience after
obtainingthe postgraduate degree,
or postgraduate diploma with five
years experience obtaining the
postgraduate diploma. All Special-
ists Grade 1l officers, recruited in
accordance with modified Recruit-
ment Rules as mentioned above,
shall be promoted to the scale of
Rs. 3700-5000 on completion of 2
years of service in the scale of
3000-5000, subject to seniority-
cum-fitness.

Recruitment to the posts belonging
to Super-Specialities, for which the
essential minimum qualification is,
inter alia, DM or MCH or equiva-
lent, shall be made in the scale of
Rs. 3700-5000 in the Teaching/
Non-teaching Speacialists Sub
cadres.

Inalithe three Sub-Cadres, (Teach-
ing, Non-teaching, and Public
Health), officers with 6 years serv-
ice in the scale of Rs. 3700-5000,
or total 8 years service in the scale
Rs.3000-5000 and Rs. 3700-5000,
shall be place in the scales of Rs.
4500-5700 according to existing
guidelines (which inter-alia, provide
for overall good performance and
at least two “very good” assess-
ment during the preceding 5 years).
On such placement in the scale of
Rs. 4500-5700, the Associate Pro-
fessors will stand designated as
Professors, and the Specialists
Grade llofficers (Non-teaching and
Public Health) shall stand desig-
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nated as Specialists Grade | offi-
cers.

The Senior Medical Officers (Rs.
3000-4500) will be promoted as
Chief Medical Officers (Rs. 3700-
5000) on completion of six years of
regular service as Senior Medical
Officers or on completion of ten
years if combined regular services
as Madical Officers and Senior
Medical Officers of which at least
two years shall be as Senior Medi-
calOfficers on the basis of seniority
cum fitness subject to their clearing
the bench mark of ‘Good’ with no
2one of selection and without link-
age to vacancies. The Promotions
shall be in situ and personal 1o the
officers promoted. Incidentally, this
will provide a second time-bound
promotion to General Duty Medical
Officers, as the first time bound
promotion from the level of Medical
Officers (Rs.2200-4400)tothe level
of Senior Medical Officers
(Rs.3000-4500) on completion of 4
years of service, on seniority cum
fitness basis has already been
implemented. As at present, the
placement of Chief Medical Offi-
cers inthe Grade Rs. 4500-5700to
the extent of 15 percent of all the
senoir duty posts of General Duty
Medical Officers Sub Cadre, onthe
basis of the existing guidelines
(overall good performance with at
least two “very good” assessment
during the preceding 5 years) will
continue. Chief Medical Officers in
the scale of Rs. 4500-5700 with 3
years service in the scale of Rs
4500-5700, or total 17 years of
Group A servicewill continue to be
eligible for promotion to the Senior
Administrative Grade level posts
(Rs. 5900-6700) , subject to availa-
bility of vacancies.
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(1)

(12)

(13)

(14)

All the posts occupied by the Medi-
calOfficers/Senior Medical Officers/
Chief Medical Officers pertime
Grade Officers of the General Duty
Medical Officer Sub cadre of the
Central Health Service in the vari-
ous hospitals and teaching and
other institutions, where the func-
tions to be performed are predomi-
natly of specialised nature normally
required to be perfomed by Spe-
cialist doctors, shall be converted
into Specialists Posts, which shall
be filled as per the existing provi-
sions in the recruitment rules for
Specialists. Fromthe General Duty
Medical Officers Sub-cadre, posts
equal to the number of Medical
officers/Senior Medical Officers
Chief Medical Officers Super Time
Grade Officers posts that would be
converted into specialists posts
shall be abolished. The conversion
of such posts of the General Duty
Medical Officers Sub cadre in the
hospitals and teaching and other
institutions to those of Specialists
posts will open up opprtunities for
qualified officers belonging to the
General Duty Medical Officers Sub
Cadre to enter the Specialists Sub
Cadre through open completion.

Direct recruitment at the level of
Rs. 4500-5700 as well as 3700-
5000 can be made depending on
the identification of the posts.

The benefit of added years of serv-
ice available under Rule 30 of the
Central Civil Services (Pensions)
Rules 1972., shall be available for
all the members of the Central
Health Service.

The feasbility of transferring any
part of the work relating to Cadre
Management of the Central Health

Service to the Directorate General
of Health Services and providing
more training facilities to the Mem-
ber of the Central Health Service
shall be examined by the Ministry
of Health & Family Welfare.

(15)  The Ministry of Railways, the Min-
istry of Defence and other organi-
sations shall seperately process
proposalsforrestructuringthe cadra
and providing greater avenues of
promotion in the light of decisions
taken for the Central Health Serv-
ice Cadre by the Government.

(16)  The question of increasing the age
of superannuation for doctors from
58 to 60 years is deffered for more
detailed examination by the de-
partment of Personnel & Training
regarding its implications and re-
percussions.

(17)  The Department of Personnel &
Training (All indian Services Divi-
sion) shall examine, in due course,
the question of formation of an All
India Medical and Health Servicein
consumptation with the State Gov-
emments.

2. The Government after careful consid-
eration of all aspects not fund it possible to
accept other recommendations of the high
powered Committee.

3. Theamendments tothe Central Health
Service Rules, 1982, wherever necessary,
consequent upon the above decision, shall
issue in due course.

sd/-

(S.HARIHARAN)
DY. SECY. TO THE GOVT. OF INDIA

TEL. NO. 3014495
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Bridge at Varkala (Kerala)

764. SHRIMATI SUSEELA GOPALAN:
" Willthe Minister of RAILWAYS be pleasedto
state:

: (a) whether the construction of the
Varkala over bridge on the Ernakulam-Ko-
tayam (B.G. line) has been delayed for long;

(b) # so, the reasons thereof and the
steps taken to expedite it; and

(c) when will the construction of the
bridge commence?

THE MINISTER OF STATE OF THE
MINISTRY OF RAILWAYS (SHRI MAL-
LIKARJUN): (a) No, Sir.

{b) Does not arise.

(c) After the State Government finalises
a complete scheme for the work including
plans/estimate, accords priority and spon-
sors it, duly consenting to share the cost as
perrules, the Railways will consider its inclu-
sion in their Works Programme.

'NOVEMBER 26, 1991

Written Answers 216
Glirls Hostel in Orissa

765. SHRI SUBASH CHANDRA
NAYAK: Will the Minister of HUMAN RE-
SOURCE DEVELOPMENT be pleased to
state:

(a) the number of girls hostels con-
structed in Orissa, district-wise during the
last three years;

(b) the number of hostels under con-
struction or proposed to be constructed,
district-wise details thereof; and

(c) the details of funds released by the
Union Govemmaent in this regard?

THE MINISTER OF STATE IN THE
MINISTRY OF HUMAN RESOURCE DE-
VELOPMENT DEPARTMENT OF YOUTH
AFFAIRS & SPORTS AND THE DEPART-
MENT OF WOMEN AND CHILD DEVEL-
OPMENT (KUMARIMAMATA BANERJEE):
(a) 8 Hostels for 522 Working Women have
been sanctioned during the years 1988-89,
1989-90 and 1990-91. Location of these
projects are indicated below:-

S. No. Location of Project Year of Sanctioning
1. Bhubneshwar 1989-90
2 Cuttack 1989-90
3 Dhankanal 1988-90
4 Ganjan 1989-90
5. keonjhar 1989-30
6. Koraput 1989-90
7. Phulabani 1989-90
8. Puri 1988-89
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(b) State/District-wise allocation of proj-
Jocts is not made under the Scheme of Assis-
< tance for Construction/Expansion of Hostel
~Building for Working Woman with Day Care
Contra for Children. Government of india
“Consider Proposals on receipt of application
“from the eligible Organisations through
“concerned State Govarnment/Union Tarri-
tory Administrations.

(c) During the last three years, funds

released to tha various Voluntary Orgenisa-
tions in Orissa are for construction of Work-
ing Women's Hostels as under:-

- 8.No. Year Funds released

1. 1988-89 Rs. 19,98,325

. 2 198990 Rs. 45,61,251

g 3. 1990-91 Rs. 11,68,357

~ Stoppaga of Express Trains at Jaleswar

Statlon

766. DIR. KARTIKESWAR PATRA:
Will the Minister of RAILWAYS be pleased
to state:

(a) Whether tha Government propose

to provide halt of New Delhi bound Super-

. fast/express trains at Jaleswar in Balasore

: district(Orissa) 1o meet the transportation

. requirement of betel leave growers of the
© area:

(b} if, so the details thereof; and
(c) if not, the reasons therefor?

THE MINISTER OF STATE IN THE
"MINISTRY OF RAILWAYS (SHRI MAL-
- LIKARJUN) (a) 8477/8478 Puri-Nizamuddin

Kalinga-Utkel Express already stops at
Jaleswar station. There is no proposal to
 stop 8475/8476 Puri-New Dethi Neelachal
and 2815/2816 Puri-New Delhi Supertast

Expresses at Jaleswar station.

(b) Does not arise.

(c) Lack of traffic justification.
Reservation in Educational institutions

767. SHRI SHRAVAN KUMAR PATEL:
Will the Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to state:

(a) Whether the Government have
decided to implement the reservations in
educational institutions also;

(b) i so, the details thereof; and

(c) if not, the reasons therefor?

THE MINISTER OF HUMAN RE-

SOURCE DEVELOPMENT (SHRI ARJUN
SINGH): (a) to (c). In admission to Central

Univarsities, Kendriya Vidyalayas, Navodaya

Vidyalayas, Technical and other Educational
Institutions managed by the Central Govern-
ment, 15% of the seats are reserved for
scheduled castes and 7.5% for scheduled
tribes. In the institutions under State Gov-
emment, the exact percentages of reserva-
tion are decided by respective Stata Govern-
ment on the basis of the population propor-
tions in the States.

New Tourism Policy
768.  SHRIMORESHWAR SAVE:
SHRI BALRAJ PASSI:

Will the Minister of CIVIL AVIATION

* AND TOURISM be pleased to state:

(a) whether the Govemment propose to
formulate a new tourism policy to give a fillip
to the tourism trade:

(b) ¥ s0, the main features of the new
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policy and the time by which it is likely to be
implemented; and

(c) if not, the reasons therefor?

THE MINISTER OF CIVIL AVIATION
AND TOURISM (SHRIMADHAVRAO SCIN-
DIA): (a) to (c). Yes, Sir. The Government
are in the process of formulating an Action
Plan for Tourism which may necessitate

some policy changes.
Scheme for Girl Drop-Outs

769. SHRI MORESHWAR SAVE: Will
the Minister of HUMAN RESOURCE DE-
VELOPMENT be pleased to state:

(a) whether the Govemment have
launched two new schemes ‘Girls-to-Girl
Approach’ and ‘Balika Mandals’ for school
girl drop-outs; and

(b) if so, the Salient features thereof?

THE MINISTER OF STATE OF THE
MINISTRY OF HUMAN RESOURCE DE-
VELOPMENT DEPARTMENT OF YOUTH
AFFAIRS & SPORTS AND THE DEPART-
MENT OF WOMEN AND CHILD DEVEL-
OPMENT (KUMARIMAMATA BANERJEE):
(a) Yes Sir.

(b) The salient features of the two new
adolescent girls Schemes are as follows:

SCHEME—I (Girl to Girl approach)

The purpose of this Scheme is to meet
the health and nutrition needs of the girls as
well as to train them as agents of change in
the village. it will compose training of School
drop-out adolescent girls of the age-group
11-15 years in the running of Anganwadis.
Three girls would be trained in each An-
ganwadi every Six months. Each ofthe three
girls would be attached to the Anganwadifor
two'days a week during these six months. In

- NOVEMBER 26, 1991
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addition, each girl will be given special train-
ing for further orientation; towards safe
motherhood per-school education etc. Dur-
ing the period of their association with the
Anganwadi Centre, the giris would be pro-
vided supplementary nutrition daily.

SCHEME—II (BALIKA MANDALS)

There will be 10 Balika Mandals in each
block for imparting education on personal
hygienes, environmental sanitation, nutri-
tion, home nursing, first aid, fact of life and
sometraining so as to up-grade their existing
skills. These Balika Mandals will also pro-
vided literacy, non-formal education and
recreational facilities. Thus these Balika
Mandals shall generally act as institutional
outlet for these girls who areilliterate orhave
drooped out of the formal educational sys-
tem.

During the current year, scheme would
be implemented in 507 blocks of the country.
these schemes are being implemented as
additional components of the ICDS scheme.
[Transiation]

Extension of Torl-Delhl Line upto
Ranchl

771. SHRIRAMTAHAL CHOUDHARY:
Will the Minister of RAILWAY be pleased to
state:

(a) whether the Government propose to
extend the Tori-Delhi line upto Ranchi;

(b) if so, the detalls thereof; and

(c) ¥ not, the reasons thereof? ‘

THE MINISTER OF STATE OF THE
MINISTRY OF RAILWAYS (SHRI MAL-
LIKARJUN): (a) No, Sir.

(b) Does not arise.
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N {c) Constraint of resources.
[

| Deaths Due to Cholera, Gastro-Enterl-
i tis, Kala-Azar and Diarrhoea In Blhar

%
s

772. SHRI RAM TAHAL CH-

OUDHARY:

SHRI SIMON MARANDI:

SHRI GURDAS KAMAT:

SHRI HARI KISHORE
SINGH:

SHRI GEORGE FERNAN-
DES:

3 Will the Minister of HEALTH AND
" FAMILY WELFARE be pleased to state:

(@) the number of deaths in Bihar duato
cholera, Gastroenterities, Kala-Azar and
Diarrhoea during the last three yaars, dis-
trict-wise; and

(b) the amount of financial assistance
provided by the Union Govemmaent in this
regard and tha steps taken for prevention of
these diseases?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY

- WELFARE (SHRIMATI D.K. THARADEVI

SIDDHARTHA): (a) Number of deaths due
to Kala-azer in Bihar, district wise during the
last three years in given in the attached
Statement-1

Numberofdeathdueto acutediarrhoeal
diseases Including Gastro enteritis ad chol-.
era in the Siate of Bihar, district wise, as per
information fumished by the State Health
Authorities is given in the Attached State-
ment-il

(b) Financial assistance during lastthree
years provided by the Union Government to
Bihar Governmentto combat Kala-azaris as
follows:-

(Rs. in lakhs)
Year Cash Kind Total
1989-90 100 270.20 370.20
1990-91 380.49 389.49
1991-82 67621 676.21

The steps taken for prevention of Kala-  Steps generally taken to prevent outbreak of
azar by Union of India aregivenin Annexure ~ waterborne diarrhoeal diseases like and

A

gastro-enterities are given in Annexure B.
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ANNEXURE A

Steps taken for Prevention of Kala-

Azar

Regular monitoring and technical
guidance to the State.

Material support in kind of drugs
and DDT is being provided.

Video quicker on Kala-azar have
been produced a:1d supplied to the
State.

Periodic high ic vel consultation held
with Gowt. of Bihar to review the
situation an« to provide adequate
support.

In view o' rising trend, Union Minis-
ter for Health and Family Welfare
visitec Bihar to visit Kala-azar af-
fected areas and to review situ-
aticn with the Chief Minister and
other Senior Officials of Gowt. of
Bihar on 13.9.91 and 1.10.91.

An Expert Committee under the
Chairmanship of DGHS was con-
stituted to suggest the requirement
of control of Kala-azar in Bihar. The
recommendation of the committee
(7.10.91) have been accepted and
necessary action have been taken
1o fulfilthe commitments of Gowt. of
India whichinclude provision oftotal
cost of DDT and Kala-azar drug.
The State Govt. is committed to
deploy exclusive infrastructure for
Kala-azar control activities at vari-
ous level like sub-centre, Primary
Health Centres, Community Health
Centre, District and State man-
power development (training) much
before the particular activity, provi-
sion of adequate laboratory facili-
ties with trained man-power, ade-
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quate anti Kala-azar drug, proper
treatment and follow-up, effective
information, education and com-
munication with follow up, effective
DDT spray operation under strict
concurrent and consecutive super-
vision and evaluation, monitoring
and surveillance both for vector
and parasite and other activities to
ensure adequate funds and logis-
ticsfor effective implementationand
all other activities related to effoc-
tive implementation of the strate-
gies.

Planning Commission has provided an
outlay of Rs. 5 crores for annual plan 1991-
92 for Kala-azar control activity. However,
Gowt. of India has proposed to provide mate-
rial assistance worth Rs. 19.91 crores ap-
prox. during the current financial year and
funds have been provided by way of reap-
propriation in view of seriousness of the

problem.
ANNEXURE-B
Steps Generally taken to prevent Di-
amrhoeal Diseases

Surveillance and monitoring of
these diseases.

Supply of safe drinking water and
chlorination of unsafe drinking water
sources.

Safe disposal of human excreta,
garbage, refuse, etc.

Improvement of food and personal
hygiene.

promotion of Oral Rehydration
Therapy incase of dehydration due
to diarthoeal diseases.

Providing health care faciities by
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strengthening health infrastructure
in rural and urban areas.

7.  Strengthening of Health education
measures giving detailed informa-
tion about various water borne
diseases and their prevention to
the people and also giving guide-
lines to the Health personnel for its
prevention.

8. Improvement of environmental
9  Training of medical staff engaged
in the activities to impart knowl-

edge and skill for house manage-
ment of diarrhoea.

[ Translation)

Train between Delhi and Ranchl

773. SHRIRAMTAHAL CHOUDHARY:
Will the Minister of Railways be pleased to
state:

(a) whether the Government are con-
sidering to introduce fast train service be-
tween Delhi and Ranchi;

(b) if so, the details thereof; and

(c) i not, the reasons therefor?

'THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI
MALLIKARJUN): (a) No, Sir.

{b)Does not arise.

(c) Operational and resource cons-
traints.
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Kendriya Vidyalayas in Bihar

774. SHRI RAM TAHAL CH-
OUDHARY:
SHRI RAMASHRAY PRASAD
SINGH:
Wilithe Ministerof HUMAN RESOURCE
DEVELOPMENT be pleased to state:

(a) the number and locations of Ken-
driya Vidyalayas in Bihar;

(b) whetherthe Government proposeto
set up more such Vidyalayas in that State;

(c) if so, the details thereof, district-
wise; and

(d) if not, the reasons therefor?

THE MINISTER OF HUMAN RE-
SOURCE DEVELOPMENT (SHRI ARJUN
SINGH): (a) Atpresent 52 Kendriya Vidyalay
as are functioning in the State of Bihar the
attached statement -1.

(b) to (d) There is no system of allocat-
ing Kendriya Vidyalayas on district-wise/or
State-wise basis. The opening of new Ken-
driya Vidyalayas depends upon the suitabil-
ity of the proposals from the prescribed user

agencies, especially presence of a cluster of
employees of the Central Government and/

or Central Govemnment undertakings, availa-
bility of physical facilities and financial re-
Sources.

STATEMENT-|

Kendriya Vidyalayas in the State o
Bihar

1.  BCCL. Koyla Nagar, Distt. Dhan-
bad
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10.

1.

12.

13.

14.

15.

16.

17.

18.

19.

Old DV, Building, Dhanbad.

Bokaro No. |, Bokaro Steel City,
Distt. Dhanbad.

Bokaro No. 2, Bokaro Steel City,
Distt. Dhanbad.

Barauni No. |, Fettilizer Corpn. of
India, Barauni, Distt. Bagusarai.

darauni No. 2, Indian Oil Compn.
Lid., Barauni Refinery Township,
Distt. Begusarai.

Bhandaridah, Distt. Giridih.
Central Coalfields Ltd., Karo Spe-
cial Project, PO. Sunday Bazar,
Distt. Giridih.

Bhurkunda, Hazaribagh.

Patratu, Distt. Hazaribagh.

BSF Training Centre & School,
Maru Cantt. Hazaribagh.

Ramgarh Cantt. Distt. Hazaribagh.
Bageshwari Road, Gaya No. |

Gaya No. 2, ASC Centre (North),
Paharpur, Gaya.

Pyarites Phosphates & Chemicals
Ltd., Amjhor, Distt. Rohtas.

Danapur Cantt.
Samastipur.
Chakradharpur, Distt. Singhbhum.

Hindustan Copper Ltd., PO-Ghat-
sila, Singhbhum.

Moghahatuburu, Distt. Singhbhum.
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21.

27.

28.

29.

31.

37.
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Jamalpur, Distt. Monghyr.

Jawahar Nagar, PO. Suthihara,
Distt. Sitamarhi.

Karkar Bagh, Patna.
Dipatoli, P.O. Ranchi-834009.

Heavy Engineering Corpn., No. |,
Jagannath Nagar, Ranchi.

Heavy Engineering Corpn., No. Il
Dhurwa Ranchi.

Post Office Hinoo, Ranchi.
Central Coalfields Ltd., Dakra
Bukbuka, North Karanpura Area,
P.O. Khalari, Distt. Ranchi.

Air Force Station, Singharshi.

Gp. Centre, CRPF Campus,
Mekamehghat.

Govindpur Area, Distt. Dhanbad.
Bhuli Township, Distt. Dhanbad.

Chandrapura Thermal Power Sta-
tion, Chandrapura, Distt. Giridah.

Central Coalfields Ltd., Ranchi.

Kedla Nagar, Kedla Nagar South
Colliery, PO Kedla Undergrounds,

Distt. Hazaribagh.

Argada Area, Gidi ‘A’ Coliiery,
Central Coalfields Ltd., P.O.Gidi A,
Distt. Hazaribagh.

Maithon Dam, Damocar Valley
Corpn., P.O. Maithon, Distt. Dhan-
bad.
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38.  Namkum, Ranchi.
30.  Muzsffarpur, Bihar.
40. Patna, Bihar.

41, P.O. Katihar, Distt. Katihar.

42, Bokaro Thermal Power Station,
Distt. Giridih.

43. Tatanagar, Rly. Colony, Distt.
Singhbhomi

44. Khagoal, Danapur, Distt. Patna-
801105.

45.  Sonpur, Rly. Colony, Distt. Saran-
841101.

46.  Lakhi Sarai, Distt. Munghyr.

47. Dugdha Coal Washery, P.O.
Dughda, Distt. Giridih.

48.  Bokaro Steel City (Rly. Colony)
Distt. Dhanbad.

49.  Gomeh, Distt. Dhanbad-828401.

50. Garhara, Distt. Begusarai.

51.  NTPC, Kahalgaon.

52. Rajendra Agriculture University,
Pusa, Distt. Samastipur.

Stoppage of Madras Mall At Piravom
Road Station

775. SHRI P.C. THOMAS: Will the
Minister of RAILWAYS be pleased to state:

(a) whether there is a demand to stop
Madras Mail at Piravom Road station in
Kerala; and
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(b) i so, the decision takrn in the
matter?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (4Rl MAL-
LIKARJUN): (a) Yes, Sir.

{b) Provision of stoppage of this train at
Piravom Road station is not justified.

Development of Kanjiram: ttom Station
in Kerala

776. SHRI P.C. THOMAS: Will the

" Minister of RAILWAYS be pleased to state:

(a) whether representations have been
received to develop Kanjiramattom stationin
Emakulam district in Kerala; and

(b) if so, the steps taken by the Govern-
ment in this regard?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI MAL-
LIKARJUN): (a) No, Sir.

(b) Does not arise.

Grant of Reserved Forest on ‘Patta’ In
Kerala

777. SHRI P.C. THOMAS: Will the
Minister of ENVIRONMENT AND FORESTS
be pleased to state:

(a) whether the Government of Kerala
has requested for approval of grant of
‘PATTA' (registration of Lands)to cultivators
and other persons for lands now coming
under Reserved Forest; and

{d) i so, the action taken by the Union
Government thereon?

THE MINISTER OF STATE IN THE
MINISTRY OF ENVIRONMENT AND FOR-
ESTS (SHRI KAMAL NATH): (a) and (b). A
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proposal was received from State Govemn-
ment of Kerala during July, 1986 for assign-
mentofforestlandtothe extentof 28588.159

-hectares in Trichur Eranakulam, Idukki,
Pathanamthitta and Quilon districts infavour
of encroachers who ware in possession of
these lands prior to 01.01.77. Prior to receipt
of this proposal in the Ministry, Public inter-
est Protection Association, Munnar had filed
aCMP No. 33827/84 dated 30.05.85 in O.P.
No. 10797 of 1984-A in the High Court of
Kerala, seeking a stay of all proceedings of
assignment of forest land or issue of Pattain
Idukki District during pendency of the O.P.
The Hon'ble Court had granted interim stay
vide their order dated 30.05.85 which was
made absolute vide their order dated
30.10.85. Hon'ble Kerala High Court have
finally disposed of the O.P. on 3.4.91 stating
that Govemment of India has to take appro-
priate action under Forest (Conservation)
Actonthe merit of the case. On receipt of the
Judgement, the proposal was examined and
State Government had been requested to
furnish material information. Material infor-
mation received from the State Government
on 20.11.1991 is under consideration.

Effects of Alr Poliution on Ta] Mahal

778. SHRI KAMLA MISHRA
MADHUKAR: Will the Minister of HUMAN
RESOURCE DEVELOPMENT be pleased
to state:

the steps taken by the Government to
. protect Taj Mahalfrom the poliutants emitted
- by several foundaries situated near Agra
* and Mathura?

: THE MINISTER OF HUMAN RE-
‘SOURCE DEVELOPMENT (SHRI ARJUN
‘SINGH): The steps taken to protect TAJ
‘MAHAL from poliutants are:

() Two thermal power plants have
been closed down in 1981.

()  Agrarailway station yard has been
dieselised.

(i)  Most of the foundries, have been
shifted to a new area at HATHRAS
ROAD.

(iv) The Forest Department of the
Government of Uttar Pradesh has
created a green belt around TAJ

MAHAL by plantation of trees.

(v)  The State Government is monitor-
ing the poliution levels in Agra.

(vij  TheArchaeological Surveyof India
is constantly monitoring the ambi-
ent air around the TAJ MAHAL to
assess the level of sulphur-di-ox-
ide, suspended particulate matter
and other poliutants as well as
meteorological datainordertotake
such remedial measures as may
be required.

[Translation)
Sale of Westland Helicopters

779. SHRI KAMLA
MADHUKAR:
SHRI CHETAN
CHAUHAN:
SHRI AMAR ROYPRADHAN:
SHRIMADAN LAL KHURANA:
SHRIMATI BHAVNA
CHIKHLIA:

MISHRA

P.S.

Will the Minister of CIVIL AVIATION
AND TOURISM be pleased to state:

(a) whetherthe Government proposeto
sell all the Westland helicopters being used
by the Pawan Hans Ltd.;

(b) ¥ s0, the reasons therefor;

(c) thetotal expenditure incurred by the
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Government on these helicopters annually;

(d) the steps taken to augment the fleet
strength of the Pawan Hans Lid.; and

(e) the names of other countries using
these helicopters?

THE MINISTER OF CIVIL AVIATION
AND TOURISM (SHRIMADHAVRAO SCIN-
DIA): (a) Inprinciple Ministry of Civil Aviation
has taken a decision to dispose of all the
Westland helicopters. Necessary clearance
from the Cabinet is being sought.

(b) For reasons of operational safety
and economic viability it has been decided to
dispose of the Westland fleet.

(c) The total expenditure incurred by
Pawan Hans on Westland helicopters annu-
ally is as following:

Year Rs./Crs. Expenditure
1986-87 7.65
1987-88 22.40
1988-89 28.75
1989-90 28.68
1990—91 27.17
Total 114.65

(d) Acommittes has been appointed for
evaluation of different type of helicopters
which are best suited to meet Pawan Hans
Limited’s operational requirements. in the
meanwhile, three MI-8 helicopters have been
leased from M/s. Aerofiot to meet the imme-
diate needs of oil and Natural Gas Commis-
sion.

(o) Gavmnoﬂhnotmdany’

other country having using the Westiand-30
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helicopters with Gem-60 mark 531
engines.

[English]
Functioning of Guru Tegh Bahadur
Hospltal, Delhi
780. SHRI KAMLA MISHRA

MADHUKAR: Will the Minister of HEALTH
ANDFAMILY WELFARE be pleasedtostate:

(a) whether the working of the Guru
Tegh Bahadur Hospital in Delhi is in bad
shape; and

(b) if so, the reasons therefor and the
steps taken or proposed to be taken to
revamp the functioning of the hospital?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (SHRIMATI D.K. THARA DEVI
SIDDHARTHA): (a) and (b). No Sir. Though
GTB Hospital is a relatively new hospital, its
working has been generally satisfactory.
Appropriate measures have been taken to
improve its functioning and as a result the
OPD and IBD attendance has gone up sub-
stantially in the recent past.

C.G.H.S. Dispensaries in Private
Buliding In Delhl

781. SHRI PHOOL CHAND VERMA:
Will the Minister of HEALTH AND FAMILY
WELFARE be pleased to state:

(a) whether a number of C.G.H.S. dis-
pensaries are being run in rented private
buildings in Delhi;

(b) i so, the details thereof;

(c) whether rent is paid regularly by
C.G.H.S. Dispensaries to the landlords;

(d) # not, the reasons therefor; and
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(e) thestépsproposodiobetd(onb
‘make timely payment?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (SMT. D.K. THARA DEVI
_SIDDHARTHA): (a) Yes, Sir.

(b) The list of dispensaries being run in
-rented buildings is enclosed the statement.

(c) The rent is being paid regularly on
-receipt of bills.

(d) and (e). In view of ‘C’ above, the
uestion does not arise.

STATEMENT
# 8. No. Name of Dispensary
1 2
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1 2

1. Ashok Vihar

2. Gita Colony-Krishna Nagar

Gandhi Nagar
3. Inderpuri
4. Janakpuri-l
5. Karol Bagh
6. Malviya Nagar

7. East Patel Nagar
8. West Patel Nagar
9. Pul Bangash
10. Rajouri Garden
M. Palam Colony
12, Shahdara

13. Laxmi Nagar

14. Shakurbasti
15. Subzi Mandi
16. Tri Nagar

17. Gurgaon

18. Vivek Vihar
19. Yamuna Vihar
20. Janakpuri-ll

21. Sunder Vihar

[Translation)
Rampur-Haldwani Rall Line

782. SHRI BALRAJ PASSI: Will the
Minister of RAILWAYS be pleased to state:

(a) the time by which the broad-gauge
railway line from Rampur to Haldwani is
likely to be completed; and

(b) the amount spent on this project so
far and the estimated amount likely to be

spent on its completion?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI MAL-
LIKARJUN): (a) In 93-94.

(®) Amount spent tll 31.3.91 is Rs.
22.49 crores. Estimated cost of the projectis
Rs. 56 crores.

Afforestation Programmes in
Orissa

783. SHRI MRUTYUNJAYA NAYAK:
Wil the Minister of ENVIRONMENT AND
FORESTS be pleased to state:
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(a) the details of various afforestation
programmes being implemented in Phul-
bani and Kalahandi districts of Orissa;

(b) the number of saplings planted
during the last three years and the areas

covered thereby; and

(c) the number of saplings out of them
that have survived?

THE MINISTER OF STATE IN THE
MINISTRY OF ENVIRONMENT AND FOR-
ESTS (SHRIKAMAL NATH): (a) to (c). The
information is being collected and will be laid
on the Table of the House.

Committee for Grading of Medical
Institutes

784. SHRI MRUTYUNJAYA NAYAK:
Wil the Minister of HEALTH AND FAMILY
WELFARE be pleased to state:

(a) whether any committee has been
* constituted to recommend the names of the
Institutes for being graded as the best re-
gional medical Institute;

(b) whether the committee has submit-
ted its report; and

(c) i so, the details thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (SHRIMATI D.K. THARA DEVI
SIDDHARTHA): (a)to (c). Yes. The Govemn-
ment have appointed a committee to identify
one medical institution in each of the five
2zones of the country for upgradation of same
into Regional Institutes of excellence in
medical care and its report is awalted.

Report on Working of U.G.C.

785. SHRI MRUTYUNJAYA NAYAK:
Will the Minister of HUMAN RESOURCE
DEVELOPMENT be pleased o state:
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(a) whether the Government have re-
ceived the report of the Administrative Staff
College of India regarding the working of the
University Grants Commission and the
powers and work to be assigned o its re-
gional offices; and

(b) i 50, the details thereof?

THE MINISTER OF HUMAN RE-
SOURCE DEVELOPMENT (SHRI ARJUN
SINGH): (a) and (b). The report of Adminis-
trative Staff College of India, Hyderabad, on
re-organisation of University Grants Com-
mission was submitted to Commission in
October, 1991. Some-of the major recom-
mendations of the report are:

— The number of Members of the
Commission should be increased
fromthepresent strengthof 1210
16.

— UGC should have 4 or more
Regional Office.

— The Regional Office should be
entrusted with disbursement of
all grants related to Universities
and colleges within certain lim-
its, but the sanction of schemes
and proposals should be made
at the Central Office.

— The Vice-Chairman should be

given specific academic respon-
shilitics.

— Work distribution should be re-
tionalised and procedure stream-
lined. There should be closer
monitoring of the schemes of
UGC.

Forest Villages

786. SHRI MRUTYUNJAYA NAYAK:
Wil the Minister of ENVIRONMENT AND
FORESTS be pleased to refer to the reply
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givento Starred Question No. 568 on August
- 26, 1991 regarding forest villages and state:

(a) whether the information has since
been collected;

(b) it so, the details thereot; and

(c) if not, the reasons for delay?

THE MINISTER OF STATE OF THE
MINISTRY OF ENVIRONMENT AND FOR-

ESTS (SHRI KAMAL NATH): (a) to (c). All
the State Governments/UTs have been
requested to furnish the requisite informa-
tion. Governments of Andhra Pradesh, Goa,
Haryana, Kerala, Maharaghtra Mizoram,
Punjab, Tamil Nadu, Tripura, Andaman &
Nicobar Islands, Dadra & Nagar Mavell &
Delhi have reported that there are no forest
villages. The information as furnished by
Gujarat, Meghalaya, Qrissa & West Bengal
is given in the enclosed statement Reply
from other States/UTs is being collected and
will be laid on the Table of the House.
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National Literacy Mission in Uttar
Pradesh

787. SHRIHARI KEWAL PRASAD:
SHRIMADAN LAL KHURANA:

Wiilthe Ministerof HUMAN RESOURCE
DEVELOPMENT be pleased to state:

(a) the main features of the National
Literacy Mission launched by the Govemn-
ment;

(b) the details of the issues considered
by the Literacy Mission and the action taken
thereon;

(c) whetner any review has been made
regarding the work done in Deoria and Ballia
districts of Uttar Pradesh under this Mission;
and

(d) i so, the results thereof?

THE MINISTER OF HUMAN RE-
SOURCE DEVELOPMENT (SHRI ARJUN
SINGH): (a) The basic feature of the na-
tional Literacy Mission (NLM) launched by
the Government in May, 1988, with the ob-
lgctiveof imparting functional literacy t0 80.00
million adult iliiterates in the age-group 15-
35by 1995, isthat it is a societal mission, the
success of which depends on social mobili-
sation, active participation by the potential
beneficiaries, literacy workers and the whole
community.

(b) The importantissues considered by
the Mission include leamers’ motivation,
efficacy of the centre based programme.
creation of an environment conducive to
- Meracy, involvement of students from
schools/colleges/universities in literacy work
effective involvement of voluntary agencies,
mobilisation of all sections of the society for
taking up total literacy campaigns in speci-
fled areas and within a prescribed timespan,
oulcome oriented leaming, provision of fa-

cilities for post literacy & continuing educa-
tion, arrangements for a credible and timely
monitoring and evaluation and creation of a
management structure which is autonomous
flexible and result-oriented. Following action
has been taken in respect of these issues:

()  With a view to heightening the
learners’ motivation, teaching/
learning material has been de-
signed under the new technique
of improved pace and content of
leaming (IPCL) and is being used
under all the programmes of the
Mission.

(i) Centre based programme under
the State Agencies as well as
voluntary Agencies has been
reviewed and reorganised to
provide for smaller size of proj-
ects for ensuring easy monitor-
ing and effective supervision and
the area approach for total liter-
acy in a definite time frame.

(i) The jathas organised by the
Bharat Gyan Vigyan Samiti and
the teams of the Gandhian and
the Sarvodayaworkers and other
environment building activities
have been taken up throughout
the country, with aview to putting
literacy firmly on the agenda of
the nation and to create a
people’s machinery to respond
to the demand for literacy so
created.

(iv) Involvement of students from
schools and colleges in the ac-
tivities of the Mission has in-
creased steadily and at present
about 1.00 million students are
expectedio betaking partin NLM.

(v)  Total lteracy campaigns which
are area-specific, time-bound,
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(vi)

(viil)

volunteer-based, cost-effective
and result-oriented in sharp
contrastwiththe traditional centre
based programme, have been
taken up in 65 districts in the
country.

Besides setting up of about
32,000 Jana Shikshan Nilayams
for providing facilities of post-
literacy and continuing educa-
tion, post literacy campaigns are
being taken up immediately after
conclusion of the total literacy
campaigns.

The programme is being got
evaluated by external agencies
such as Institutes of Social Sci-
ence Researchand Management
and Comprehensive computer-
ised management information
system is being developed for
monitoring the progress under
the Mission.

The National Institute of Audit
Education has been set up as a
Centre of research, human re-
source development, media and
communication, library and docu-
mentation etc. It will work closely
with NLM and will provide inputs
1o strengthenthe literacy and the
aduk education programmes in
the country.
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(c) and (d). Even though no specific
review/evaluation of aduk education pro-
gramme inthe districts of deoria and Balliaof
Uttar Pradesh has been made, certain
complaints against afew voluntary agencies
in Deoria district are being Investigated by
the State Government.

Rall Projects in Uttar Pradesh

788. SHRI HARI KEWAL PRASAD:
Wilithe Minister of RAILWAYS be pleased to
state:

(a) the details of the proposals for rail
projects submitted by the Government of
Uttar Pradesh to the Union Government
during the last five years;

(b) the action taken on each of them;
and

(c) the year-wise details of the expan-
sion work of railways undertaken in the State
by the Government during the above pe-
riod?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI MAL-
LIKARJUN): (a) For a new line from Far-
rukhabad to Hardoi/Sandila.

(b) The proposal could not be taken up
because of its unremunerativeness and
constraint of resources.

(c) Astatement is attached.
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Modernisation of Deoria and Ballla
Statlons

789. SHRI HARI KEWAL PRASAD:
Willthe Minister of RAILWAYS be pleasedto
state:

(a) the expenditure incurred on stations
in Deoria and Ballia districts of Uttar Pradesh
during the last three years and the provision
made in the Eighth Five Year Plan in this
regard; and

(b) whether the Government are con-
templating to make these stations modern
and fully developed?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI MAL-
LIKARJUN): (a) and (b). Railways do not
maintain Civil District-wise figures of expen-
diture. it is Railways' endeavour to provide
facilities at stations, including those in Ballia
and Deoria districts as per prescribed norms,
based on the volume of traffic dealt with.
Further development modernisation of sta-
tions, in any plan period, is under-taken as
per tratfic requirements, subject to availabil-
ity of funds and comparative needs of vari-
ous stations.

Sura Manufacturing Factorles in Delhi

790. SHRI HARI KEWAL PRASAD:
Will the Minister of HEALTH AND FAMILY
WELFARE be pleased to state:

(a) whether the Delhi Administration
had issued a certificate to Sura manufactur-
ing factories in and around Delhi;

(b) if so, the reasons for these drugs
getting poisonous;

(c) whether manufacture of Sura is on
the increase;

(d) if so, whether higher officials of the
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Central Health Services are involved in it;
and

(e) if so, the action proposed to be taken
against such erring officials?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (SHRIMATI D.K. THARA DEVI
SIDDHARTHA): (a) Delhi Administration
had given permission to 6 no 5 manufactur-
ers to prepare Sura. Permission to manufac-
ture Suraaround Delhi hasto be given by the
respective States around Delhi. Delhi Ad-
ministration informed that the manufactur-
ers in Delhi have not been manufacturing
such items since November, 1989.

{b) One of the reasons of these prepa-
rations getting poisonous is, their adultera-
tion in the process of preparation, with dele-
teriousftoxic substance like Methyl alcohol
and thinner.

(c) In the Union Territory of Delhi, there
has been manufacture of Sura since No-
vember, 1989 as intimated by Delhi Adminl-
stration. -

(d) and {e). Do not arise.
[English]

Merger of Vishakhapatnam Division
with S.CR.

791. SHRI RAMA KRISHNA KON-
ATHALA: Will the Minister of RAILWAYS be
pleased to state:

(a) whether there is any proposal to
merge Vishakhapatnam division with the
South Central Railway;

(b) if so, the time by which the proposal
is likely to be implemented; and

(c) whether this division is also pro-
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posed 1o be extended upto ichchapuram the
first station in Andhra Pradesh?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI MAL-
LIKARJUN): (a) No, Sir.

(b) Does not arise.
() No, Sir.
Rallway Recrultment Board In
Vishakhapatnam

792. SHRI RAMA KRISHNA KON-
ATHALA: Will the Minister of RAILWAYS be

pleased to state:

(a) whether there is any proposal to
have a separate Railway Recruitment Board
for Vishakhapatnam in South Eastern Rall-
way; and

(b) i so, the details thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI MAL-
LIKARJUN): (a) No, Sir.

(b) Does not arise.
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Increase in Waste Lands

793. SHRIGURUDAS KAMAT: Willthe
Ministerof ENVIRONMENT AND FORESTS
be pleased to state:

(a) the total Statewise area of waste-
land in the country;

{b) whether wasteland is increasing at
afaster rate;

(c) if so, the details thereof; and

(d) whether the Government have for-
mulated any scheme for its development?

THE MINISTER OF STATE IN THE
MINISTRY OF ENVIRONMENT AND FOR-
ESTS (SHRI KAMAL NATH): (a) to (c). A
country-wise survey on State by State basis
of the extent of wastelands and the rate at
which these are increasing or decreasing
has not been carried out. However, accord-
ing to one estimate, State-wise area of
wastelands is given in the attached state-
ment.

(d) The Wastelands Development
Programme, initiated in 1985, aims at check-
ing land degradation, putting wastelands to
sustainable use, increasing bio-mass availa-
bility, especially fuelwood and fodder and
restoring the ecological balance.

STATEMENT

Statement referred to in reply to part (a) of Lok Sabha Unstarred Question No. 793 due for
answer on 26.11.91

Estimates of Wastelands in India
(Area in Lakh Hectares)
States/UT Total
Andhra Pradesh 114.16
Assam 17.30
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(Area in Lakh Hectares)
States/UT - Total
Bihar 54.58
Gujarat 78.36
Haryana 24.78
Himachal Pradesh 19.58
Jammu and Kashmir 15.65
Kamataka 91.65
Kerala 12.79
Madhya Pradesh 201.42
Maharashtra 114,01
Manipur 14.38
Meghalaya 19.18
Nagaland 13.86
Orissa 63.84
Punjab 12.30
Rajasthan 199.34
Sikkim, 281
Tamil Nadu 44.01
Tripura 9.73
Uttar Pradesh 80.61
Waest Bengal 25.36
UTs 36.04
Total 1295.74

N.B. The above estimate is not based on a country-wise survey of all wastelands in the

country.
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Passengar Facllitles at Chandigarh
Station

794. SHRI PAWAN KUMAR BANSAL:
Willthe Minister of RAILWAYS be pleasedto
state:

(a) whether the facilities provided at
Chanidgarh Station have been rendered
inadequatedueto the increase in passenger
traffic and improvement in rail services; and

(b) if so, the steps proposed to be taken
to improve these facilities?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI MAL-
LIKARJUN): (a) No, Sir.

(b) Does not arise.
Raw Industrial Effluents in Chandigarh

795. SHRIPAWAN KUMAR BANSAL:
Will the Minister of ENVIRONMENT AND
FORESTS be pleased to state:

(a) whether the Chandigarh Union
Termitory Administration disposes of raw
industrial effluents on adjoining lands;

(b) if so, the reasons therefor; and

(c) the steps taken by the Government
to divent effluents through the sewerage
treatment plant? .

THE MINISTER OF STATE OF THE
MINISTRY OF ENVIRONMENT AND FOR-
ESTS (SHRI KAMAL NATH): (a) and (b).
Yes, Sir. The industrial effluents are being
discharged into the sewage system carrying
domestic sewage. Only a part of the waste-
waler is treated at the primary level, the rest
is disposed of on land and a smal! quantity is
used for irrigation.

(c) A sewerage treatment plant has
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been constructed to treat the entire effiuent
generated and the Government has advised
the industries notto dispose of their effluents
on land.

Super Fast Train Between Chandigarh
and Amritsar

796. SHRI PAWAN KUMAR BANSAL.:
Wilithe Ministerof RAILWAYS be pleasedto
state:

(a) whether the Government are aware
of the heavy rush of passengers between
Chandigarh and Amritsar; and

(b) if so, whether it is proposed to intro-
duce a super fast train between these two
stations?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI MAL-
LIKARJUN): (a) and (b). The present level of
traffic between Chandigarh and Amritsar is
being adequately catered toby 4 siipcoaches
running between Amritsar and Kaka via
Ambala Cantt. -and Chandigarh by 8101/
8102 Tata-Hatia-Amritsar Exprass and 4587/
4588 Chandigarh Express. As such, there is
no proposal at present to introduce any
super fast train between these stations.

Aduit Education in Chandigarh

797. SHRI PAWAN KUMAR BANSAL:
Will the Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to state:

(a) the details of the funds allocated to
Chandigarh for adult education during each
of the last three years; and

(b) the number of persons made fully
literate during the above period?

THE MINISTER OF HUMAN RE-
SOURCE DEVELOPMENT (SHRI ARJUN
SINGH): (a) and (b). A sum of Rs. 29.72
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lakhs were allocated to the UT Administra-
Bon of Chandigarh for Adult Education Pro-

ramme during 1988-89, 1989-90 and 1990-
91. 13338 persons were made fully literate
put of 21,893 persons enrolled during the
;above period.

Goods Trains Running of Without
Driver

798. SHRIRAM VILAS PASWAN:

DR. LAXMINARAYAN
PANDEY:

SHRI V. SREENIVASA
PRASAD:

SHRI ARJUN SINGH YADAV:

SHRI SHANKERSINH
VAGHELA:

SHRI P.M. SAYEED:

SHRI M.V. CHAN-
DRASHEKARA MUR-
THY:

Will the Minister of RAILWAYS be
pleased to state:

(a) whether a goods trains travellea
without a driver at 70 km speed per hours for
150 kms between Rekhni and Paddampet
stations on the South Central Railway re-
cently;

. (b) if so, the outcome of the inquiry, if
;any conducted by the Government into the
incident; and

~ (c) the action taken by the Government
shereon?

. THE MINISTER OF STATE IN THE
‘MINISTRY OF RAILWAYS (SHRI MAL-
LIKARJUN): (a) Agoods traintravellied about
31 kmswithoutthe driving crew inthe engine
‘between Rechni Road and Bellampalii sta-
tions on South Central Railway on
25.10.1991

(b) and (c). Aninquiry by aCommittee of
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Senior Officers has been conducted and
action under Discipline and Appeal Rules
initiated against the staff held responsible.

The Railways have launched an inten-
sive campaignto counsel drivers onthe safe
handling of locomotives.

Accident of Hyderabad-Narasapur
Express

799. SHRI RAM VILAS PASWAN:
SHRI HARI KISHORE
SINGH: -
SHRI RAM PRASAD SINGH:

Will the Minister of RAILWAYS be
pleased 1o state:

(a) the number of persons killed and
injured in the accident of Hyderabad-Nar-
asapur Express near Pondagula station in
Guntur district of Andhra Pradesh;

(b) whether any inquiry has been con-
ducted into the cause of the accident;

(c) if so, the findings thereof and the
action taken by the Government in the mat-
ter; and

(d) the amount of compensation paid to
the families of the victims?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI MAL-
LIKARJUN): (a) In the accident involving
Hyderabad-Narasapur Express at Pondug-
ula station on 19.10.91, 11 persons lost their
lives and 119 sustained injuries.

(b) and (c). The cause is under investi-
gation by the Commissioner of Railway
Safety, South Central Circle.

(d) A sum of Rs.2.76 lakhs has been
paid as ex-gratia relief to the injured and to
the next of kin of the deceased.
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New South Western Raillway Zone

800. SHRI C.P. MUDALA GIRIYAPPA:
Willthe Ministerof RALWAYS bepleasedto
state:

(a) whethertha South Western Railway
Zone has been set up with its head Office at
Bangalore;

() ¥ so, the date from which this zona
started functioning;

{c)thadetails thereof including the areas
the fall under this zone;

(d) whether preference would be given
1o the local people while making recruitment
for this zone; and

(e) if so, the precise policy to be followed
in this regard?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI MAL-
LIKARJUN): (a) No, Sir. The matter has not
been finalised so far.

(®) to (). Do not arise.
Forest Area in Rajasthan
[Translation)

801. SHRIGIRDHARILAL BHARGAVA:
Will the Minister of ENVIRONMENT AND
FORESTS be pleased to state:

(a) the area of Rajasthan earmarked for
forest and the area out of it having no forest
onk;

(b) whether the area having no forest is
desert area thereby causing adverse effect
on the environment;

(c) it 0, the steps proposed to be taken
for afforestation of barren land earmarked as
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forest area;

(d) whether there is eny proposal to
bring more area in Rajasthan under forest
cover to check arid conditions;

(e) if 0, the details thereof; and

(f) i not, the reasons therefore?

THE MINISTER OF STATE IN THE
MINISTRY OF ENVIRONMENT AND FOR-
ESTS (SHRI KAMAL NATH): (a) According
to the State of Forest Report 1989, the total
extent of recorded forest area of Rajasthan
is 3.11 million hectares, and the area under
actual forest cover is 1.29 million hectares.

(b) The areas having no forest are not
entirely desert; also there is not data to
establish conclusively that natural desert
areas have an adverse effect on ecology,
from e macro-environmental point of view.

(c) Massive afforestation and pasture
development works have been lauched in
order to develop forests.

(d) to {f). The following steps are being
taken to bring more and more areas under
tree cover in Rajasthan.

(1) Afforestation works are being car-
ried out on non-forest lands along railway
lines, roads, canal embankments, revenue
wasteland & Panchayat lands.

(2)Distribution of seedlings free of cost
fo all govemment organisations and at
nominal prices to farmers and non-govem-
mental organisations.

(3) Communication and extension net-

work is strengthened to motivate masses for
planting more and more treeson followlands.

(4) Green Rajasthan Programme has
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been initiated from this year.
Soll Erosion in Rajasthan

802. SHRIGIRDHARILAL BHARGAVA:
Will the Minister of ENVIRONMENT AND
FORESTS be pleased to refer to the reply
given to Unstarred Question No. 3346 on
August 19, 1991 regarding soil erosion in
Rajasthan and State:

(a) whether the information has since
been collected;

(b) if so, the details thereof; and

(c) if not, the reasons therefore?

THE MINISTER OF STATE IN THE
MINISTRY OF ENVIRONMENT AND FOR-
ESTS (SHRI KAMAL NATH): (a) to (c). The
information sought from the State Govern-
mentof Rajasthan is still awaited. This willbe
laid onthe Table ofthe House after its receipt
from the State Government.

Area Under Sand Dunes in Rajasthan

830. SHRIGIRDHARILAL BHARGAVA:
Will the Minister of ENVIRONMENT AND
FORESTS be pleased to state:

(a) whetherthe sand fromthe deserts of
Wasa-Ranauii, district Sikar to Pisagan-
Govindgarh district Ajmer and other hilly
regions has formed dunes upto Jaipur city
and in the region of Pushkar valley; and

(b) if so, the area in square kilometres in
which these dunes have been formed?

THE MINISTER OF STATE IN THE
MINISTRY OF ENVIRONMENT AND FOR-
ESTS (SHRI KAMAL NATH): (a) and (b).
There is no conclusive evidence that the
sand dunes near Jaipur and in Pushkar

Valley have been caused by the spread of
desert towards these places in recent
times.

Development of Ajmer District

804. SHRIGIRDHARILALBHARGAVA:
Will the Minister of CIVIL AVIATION AND
TOURISM be pleased to state:

(a) whether a programme to develop
Ajmer District of Rajasthan on priority basis
was included in the Seventh Five Year Plan;

(b) if so, the details of the development
works undertaken in this district; and

(c) whether clearance has been ob-
tained from concerned authorities for main-
taining environmental and ecological bal-
ance while developing Ajmer and construct-
ing Yatri Niwas there?

THE MINISTER OF CIVIL AVIATION
AND TOURISM (SHRIMADHAVRAOSCIN-
DIA): (a) and (b). Development of tourism is
primarily the responsibility of the State
Govemments. However, the Central Depart-
ment of Tourism extends financial assis-
tance on specific proposals received from
State Governments and depending upon
their merits, inter-se priority and avaifability
of funds. during the Seventh Plan period, the
following projects were sanctioned in Ajmer
District:-

(i) Improvementand modificationof
indira Ghat and Karnighat at
Pushkar.

(i)  Tourist complex at Pyshkar.

(c) The State Govemnments, being im-
plementing agencies, are required to obtain
necessary clearances before implementing
tourism projects.
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Contracts undertaken by IRCON

805. SHRF RAJENDRA KUMAR
SHARMA: Will the Minister of RAILWAYS

be pleased to stat~-

(a) the names of the countries from
which the Indian Railway Construction
Company has received contracts during the
last one year;

(b) the details of these projects; and

NOVEMBER 26, 1991
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(c) the cost of the said projects?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI MAL
LIKARJUN): (a) IRCON has secured con
tracts in Malaysia & Indonesia during the las
year i.e. 1990-91. After April, 1991, the
Company has secured contracts in Malaysia
and Saudi Arabia.

(b) and (c). A statement is attached.
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. Unauthorised Entrance In Reserved
Compartments

806. SHRI RAJENDRA KUMAR
SHARMA: Will the Minister of RAILWAYS
be pleased to state:

(a) whether the number of passengers
entering unauthorisedly into the reserved
compartments is on the increase;

(b) if so, whether any complaints have
been received in this regard; and

(c) it so, the actiontaken/proposed fo be
taken thereon?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI MAL-
LIKARJUN): (a) and (b). Some cases of
unauthorised entry inreserved coaches have
come to notice.

(c) The following steps have been/are
taken to prevent entry of unauthorised pas-
sangers in reserved coaches:-

)} Surprise checks and drives are
conducted from time to time with
the help of Govemment Railway
Police and unauthorised passen-
gers found travelling in reserved
coaches are detrained and fined
under the provision of the Rail-
ways Act. Wherever this prob-
lom is acute, coordination is es-
tablished with GRP to enlisttheir
assistance to prevent the same.

Conductors/Coach Attendants/
Travelling Ticket Examiners
found responsible for dereliction
of duty.

) Punishments are imposed on

i) Legal provision in the new Rail-
ways Act, 1989 have been made
more stringent in as much as a

fine upto Rs.500/- has been-
prescribed as against Rs. 20/- in
the previous Act.

Electrification of Delhi-Lucknow Line

807. SHRI RAJENDRA KUMAR
SHARMA: Will the Minister of RAILWAYS
be pleased 1o state:

(a) whether there is any proposal to
electrify the Delhi-Lucknow rail route (via
Muradabad);

(b) it so, by what time the work is likely
to be started; and

(c) the expenditure likely to be incurred
thereon?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI MAL-
LIKARJUN): (a) No, Sir.

(b) and (c). Do not arise.
Ticketiess Travelling in Delhl

808. SHRI RAJENDRA KUMAR
SHARMA: Will the Minister of RAILWAYS
be pleased to state:

(a) whether any assessment has been
made regarding the number of passenger
travelling without tickets in suburban trains
in Delhi;

(b) if 50, the details thereof; and

(c) the steps taken to check ticketless
travelling specially in E.M.U. trains and the
extent of success achieved in this regard.
during the last year?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI MAL-
LIKARJUN): (a) and (b). While the extent of
ticketless travel in the suburban trains of
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Delhi area is not quantifiable, regular checks
fo detect irregular travel are made to contain
this unsocial practice.

(c) Tha measures taken to curb tick-
elless travel include surprise/magisterial
checks from time to time, publicity cam-
paigns through different media and deter-
rent penalties incorporated in the new Rail-
ways Act.

During 1990-91, about 10,000 persons
were apprehended travelling without proper:
ticket in the suburban trains of Delhi area
and railway dues of Rs. 3.24 lakhs were
recovered from them.

Decislon to Open Kendriya Vidyalayaa
[English)

809. DR. LAXMINARAYAN PANDEYA:
Will the Minister of HUMAN RESOURCE
" DEVELOPMENT be pleased to state:

(a) whether. a decision to open twenty
Kendriya Vidyalayas in a year has been
taken by the Government recently; and

(b) if so, the reasons therefor in the face
of a great demand for opening atleast 200
Kendriya Vidyalayas per year?

THE MINISTER OF HUMAN RE-
SOURCE DEVELOPMENT (SHRI ARJUN
SINGH): (a) No, Sir, but k has been decided
100pen 20 Kendriya Vidyalayas during 1991-
%2.

(b) Does not arise. However, the open-
ing of new Kendriya Vidyalayas depends
upon the suitability of the proposals from the
prescribed user agencies, availability of
Physical facilities and of financial resources.
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Guidelines for Transfer in Kendriya
Vidyaiayas

810.DR. LAXMINARAYAN PANDEYA:
Will the Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to state:

(a) the details of guidelines laid down by
the Board of Governors of Kendriya Vidyalaya
Sangathan for transfer of Principals, Vice-
Principals and teachers; and

(b) the action taken to implement the
guidelines?

THE MINISTER OF HUMAN RE-
SOURCE DEVELOPMENT (SHRI ARJUN
SINGH): (a) and (b). Transfers are generally
effected as per the guidelines approved by
the Board of Governors in August, 1990. A
copy of the guidelines is given in the attach
statement.

STATEMENT

Guidelines for transfer of teachers
including Vice-Principals, Principals and
above from the academic session 1990-91
as approved by the Board of Govemnors in
its 54th meeting held on 22.08.90.

The Board of Govemors in its meeting
held on 22.8.1990 has approved the follow-
ing guidelines of transfer of teachers includ-
ing Vice-Principais, Principal and above.
These will be effective from the academic
year 1990-91.

1. The general policy will be not to
transfer teachers including Principals fre-
quently. The normal transfers will be af-

‘fected only for organisational reasons or on

request or on medical grounds.

2. There will be no fixed tenure after
which it may be necessary to transfer a
teacher/Vice-Principal/Principal/Education
Officer/Assistant Commissioner (from next
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(i)  Spouse cases:

year a tenure of 5 years for Vice-Principals
_and above).

3. The following sequence will gener-
ally be followed in respect of promotional
postings, transfers, efc.:-

() Posting on promotion
(i) Inter-regional transfers
(i)  Inter-regional transfers
(iv)  Posting of direct recruits.

4. Annual transfers may be done during
summer vacation as far as possible. How-
ever, no transfers except:

(i)  On administrative grounds; and

(i)  Transfers onthe basis of serious
medical illness including death
of spouse will be effected after
31st October.

5. Transferwill be made keaping in view
clause 3 of the guidelines.

6. Transfers will be effected by observ-
ing the following priorities:

(a) Transfer on administrative
grounds: (as in para 4 above)

®) Transfer on request:

(i)  Transfer for reasons of serious
iliness which, on the satisfaction
of the Commissioner, KVS ac-
cording to procedure prescribed
by him, necessitates, such a
transfer, fortreatment away from
the place of present posting.

@)  Transfer from hard stations and
NER (PGTs and above) on
completion of tenure.

)

v

(vi)
(vil)

10.

Transfer of spouse for joining the
family after completion of a cut-
off period of one year.

Transfer of unmarried ladies/
divorced ladies/widows to a place
of their convenience after com-
pletion of a cut off period of one
year.

Transfer of physically handi-
capped provided the handicap
has developed during the course
of KVS service on completion of
a cut-off period of one year.

General cases

Mutual transfers provided three
is no other claimant of higher
priority for both the stations.

No request for transfer will ordinar-
ily be enter-tained unless a teacher
has completed three academic
sessions except in the cases men-
tioned in (6) (i) (iii) (iv) (v) & (vi)
above.

PRTs, TGTs and other category of
teachers in the identical scales will
not normally be posted outside the
region in which they are selected.

Teachers of all categories on ap-
pointment will be posted as far as
possible to schools in interior ar-
eas.

Subject to availability of vacancy
PGTs/ice-Principals/Principals/
Education Officers/Asstt. Commis-
sioners on promotion or on direct
recruitment will be posted to a dif-
ferent state other than the one
where they are posted or are
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11.

12

13.

14.

domiciled as the case may be and
he/she will, normally, not be moved
out of that stata for atleast 5 years
unless there are compelling rea-
sons.

PGTs/Vice-Principals/Principals/
Education Officers/Asstt. Commis-
sioners who have 3 years or less to
retire would not be posted out on
promotion/direct recruitment if al-
ready working in home state, sub-
ject to availability of vacancies.
Similarly, those who have 3 years
or less for superannuation and are
working outside their home state
may be allowed on promotion prior-
ity for their home state subject to
availability of vacancy.

No transfer TA will be paid for re-
questtransferon whatevergrounds
unless the teacher has completed
five years in his existing place of
posting (read 5 years for request
transters and 3 years for North-
Eastern Region and hard stations).

Asstt. Commissioner will be com-
petent to change the headquarter
of a teacher on administrative
grounds to any place within the
region as deemed fit and direct him
to discharge his duties there. The
Asstt. Commissioners shall report
forthwith the case with full facts to
the Commissioner for confirmation
or directions as may be considered
necessary by the Commissioner.,

Not-with-standing any provision in
the above guidelines, the consider
will be competent o make such
departure from the guidelines as
he may consider necessary in the
interest of the sangathan.
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Standing Commitise for Grievances of
Kendriya Vidyalsya Empioyess

811. DR. LAXMINARAYAN PANDEYA: Will

the Minister of HUMAN RE-
SOURCE DEVELOPMENT be pleased to
state:

(a) whether it is a fact that a Standing
Committee of Deputy Commissioners and
Assistant Commissioners of Kendriys
Vidyalayas Sangathan has been setupto go
into the demands and grievances of its
employees/associations;

{b) if so, the details thereof alongwith
the suggestions, if any, made by the Com-
mittee in this regard; and

(c) the action taken by the Government
thereon?

THE MINISTER OF HUMAN RE-
SOURCE DEVELOPMENT (SHRI ARJUN
SINGH): (a) to (c). The deputy Commission-
ers and Assistant Commissioners available
at Headquarters in Kendriya Vidyalaya
Sangathan sit informally as a Committee
from time to time to go into various adminis-
trative matters and aiso matters raised by
various associations. This is an internal ar-
rangement of the Kendriya Vidyalaya San-
gathan Headquarters, therefore the delib-
erations of this group are not being submit-

ted to Govemment for orocessing.
Privatisation of some Raliway
Sectors
812 SHRI CHETAN P.S.
CHAUHAN:
SHRI VISHWANATH SHAS-
TRI: .

SHRI CHITTA BASU:

KUMARI UMA BHARTI:

SHRI BASUDEB ACHARIA:

SHRI SURYA NARAYAN
SINGH:
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SHRIMATI
CHIKHLIA:
SHRI ARVIND TRIVEDI:

Will the Minister of RAILWAYS be
pleased to state:

(a) whether the attention of the Govem-
ment has been drawn to the news item
captioned “Railway to privatise vital seg-
ments of operations” appearing in the Eco-
nomic Times dated September 25, 1991;

(b) it so, the facts thereof and the names
of the sectors proposed to be privatised and
the reasons therefor; and

(c) the steps being taken to ensure that
privatisation of operations does not adversely
affect the passenger services in the Rail-
ways?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI MAL-
LIKARJUN): (a) Yes, Sir.

(b) and (c). The Railways are exploring
the possibilities of commercial exploitation
of railway land. The details of the scheme for
privatisation of the existing departmental

catering unit have not yet been fanalised.

Study Report of Tehrl Dam

813. SHR! MUKUL BALKRISHNA
WASNIK: Will the Minister of ENVIRON-
MENT AND FORESTS be pleased to state:

(a) the findings of the study report
prepared by the INTACH on “Evaluating the
Tehri Dam-An extended cost benefit ap-
praisal”; and '

{) the reaction of the Government
thereto?

THE MINISTER OF STATE IN THE
MINISTRY OF ENVIRONMENT AND FOR-

BHAVNA

ESTS (SHRI KAMAL NATH): (a) The main
findings of the study are:

—  Large investment in Tehri Dam
does not seem justified in view of
the risk of dam collapse;

—  Usefullife ofthe reservoir is likely
to be 62 years on the basis of
prevailing silt load data;

—  The cost of power generation is
73 paise per unit against the cost
of 35 paise per unit estimated by
the proponents; and the retum
on the powsr component would
beonly 4.52% ratherthan 6.89%
as reported.

—  The benef#*-cost ratio for irriga-
tion component is 1.28 and not
3.68 as reported; and benefit-
cost ratio for the project is 0.56 :
1 which is likely to be even more
adverse with increase in cost.

(b) Thesefindings have been discussed
by INTACH in a pubiic meeting but the proj-
ectauthorities are proceeding onthe basis of
the detailed project reports.

Setting up of a Population Commission

814. SHRI MUKUL BALKRISHNA
WASNIK: Will the Minister of HEALTH AND
FAMILY WELFARE be pieased to stata:

(a) whether there is any proposal to set
up a Population Commission; and

(b) if so, the dexails thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH. AND FAMILY
WELFARE (SHRIMATI D.K. THARA DEVI
SIDDHARTHA): (a) and (b). Toimpartanew
thrust and dynamism to the Family Welfare
Programme, a draft Action Plan has been
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evolved in consultation with the State Gov-
emment/Union Territories Administration.
One of the suggestions being considered in
the said draft Action Plan is the constitution
of a Population Commission, detailsof which
are yet to be finalised.

[Translation)
Rall Accikdents

815. SHRI PANKAJ CHO-

WDHARY:

SHRI SIMON MARANDI:

SHRI HANNAN MOLLAH:

SHRI DILEEP SINGH BHU-
RIA: .

SHRI CHANDRESH PATEL:

PROF. K.V. THOMAS:

SHRI GEORGE FERNAN-
DES:

SHRI RAJNATH SONKAR
SHASTRI:

Will the Minister of RAILWAYS be
pleased fo state:

(a) whether there has been substantial
increase in rail accidents/derailments since
July 1991 till date;

(b) i so, the numbers thereof and the
main causes thereof;

(c) the details of the loss of life and
property caused by these accidents/deralil-
ment during the said period;

(d) the details of compensation paid to
the families of deceased and to those in-

jured; and

(e) the steps proposed to be taken to
prevent such accidents/derailments in fu-
ture?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI MAL-
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LIKARJUN): (a) to (c). There has been no
increase in train accidents on indian Rall-
ways. There were 186 train accidents during
the period July-October 1991 as against 205
during the comesponding period of 1990.
The accidents were mainly due to human
failure, equipment failure and sabotage. 79
persons (including 58 passengers) lost their
lives in these accidents. The costof damage
to railway property has been estimated at
Rs.5.90 crores.

(d) No compensation has been paid so
far. However, a sum of Rs. 7.51 lakhs has
been paid as ex-gratia relief to the next of kin
of the deceased and the injured.

(e) Some of the important steps being
taken to reduce the accidents are induction
of technical devices to aid the human ele-
ment, intensive and frequent inspections of
sensitive installations, monitoring the per-
formance of the staff of critical safety catego-
ries such as drivers, guards, station mas-
ters, etc., intensive training including psy-
chological checks of staff in operational
categories, surprise checks against carriage
of inflammable/explosive material in pas-
senger trains, provision of whistle boards/
speed breakers and road signs at the ap-
proaches of unmanned level crossing and
improving visibility for road users and train
drivers.

Control of Goltre

816. SHRIPANKAJCHOWDHARY: Wil
the Minister of HEALTH AND FAMILY
WELFARE be pleased to state:

(a) the number of persons suffering
from goitre in the country; State-wise;

(b) the details of the schemes formu-
lated to control the disease; and

(c) the amount sanctioned for its imple-
mentation?
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THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (SHRIMATI D.K. THARA DEVI
SIDDHARTHA) : (a) A Statement showing
the estimated number of persons suffering
from goitre in the country on the basis of
sample surveys undertaken state-wise, Is
given in the attached Statement

(b) In order to control the problem of
Goitre in the country, the Gowt. of india took
adecision in 1985 for universal lodisation of
entire edible salt in the country by 1992

1.  To make available the iodised salt
to the consumers at a rate compa-
rable to non-iodised salt, subsidy is
being giventothe manufacturers of

3. In order to ensure use of only io-
dised salt, all the State/UTs have
been advised to issue notification
banning the sale of salt other than
lodised salt for edible purposes.

4. Al the State/UTs are given cash
grants to establish Goitre Control
Cell.

5. Goitre Cell of the Dte. General of
Health Services is undertaking
sample/impact surveys in all the
State/UTs and is imparting training
to the staff.

6.  Annual production of iodised salt

iodised salt w.e.f. August, 1986. has been raised from 5 lakh MT in
1985-86 to about 25 lakhs MT in
2.  Salt Commissioner, in consultation 1990-91.
with Ministry of Railways arranges
for the movement of iodised salt
from the production centres to the (c) During 1991-92, a provision of Rs.
goitre endemic areas on priority 200 lakhs has been mada for the implemen-
basis. tation of the Scheme.
STATEMENT
S. No. State/UTs. Population estimated to be effected
1 2 3
(Figures in millions)
1. Andhra Pradesh 6.88
2. Arunachal Pradesh 0.22
3. Assam 2.80
4. Bihar 6.30
5. Goa 0.31
6. Gujarat 5.09
7. Haryana 0.48
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S. No. State/UTs. Population estimated to be effected
1 2 3
(Figures in millions)
8.  Himachal Pradesh 0.51
9. J&K 1.44
10. Kamataka 3.19
11. Kerala 1.28
12. Madhya Pradesh 9.94
13. Maharashtra 8.30
14. Manipur 047
15. Meghalaya 0.08
16. Mizoram 0.46
17. Nagaland 0.18
18. Orissa 1.28
19.  Punjab 1.61
20. Rajasthan 1.02
21.  Sikkim 0.15
22. Tamil Nadu 0.98
23. Tripura 0.46
24, Uttar Pradesh 16.06
25. West Bengal 2.48
Union Territories
1. Andaman & Nicobar islands Not surveyed
2.  Chandigarh 0.16

wm.bm
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Population estimated to be effected

S. No. State/UTs.

1 2 3
3. Dadar & Nagar Havelli (Fyiree glotgilﬁons)
4. Daman & Diu 0.01
5.  Delhi 269
6. Lakshadweep Not surveyed
7. Pondicherry Not surveyed

Total 74-80 million.

Rural Health Services In Blhar

817. SHRI CHHEDI PASWAN: Will the
Minister of HEALTH AND FAMILY WEL-
FARE be pleased to state:

(a) the names of the on-going pro-
grammes under Rural Health Services in
Sasaram and Bhabhua districts in Bihar;

(b) the details of the work done in these
areas during the last five years, year-wise
and the extent to which target has been
achieved; and

(c)theamount allocated underthe Eighth
Five Year Plan for these programmes in the
said districts?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (SHRIMAT! D.K. THARA DEVI
SIDDHARTHA) : (a) and (b). The required
Information is being collected from the Gov-
emment of Bihar and will be laid on the Table
of the Sabha.

(c) The Eighth Five Year Plan afloca-
tions have not yet been finalised.

Implementation of Health Schemes In
Blhar

818. SHRI CHHEDI PASWAN: Will the
Minister of HEALTH AND FAMILY WEL-
FARE be pleased to state:

(a) the names of health schemes imple-
mented for the welfare of Scheduled Castes
and Scheduled Tribes in Sasaram and
Bhabhua districts of Bihar during each of the
last five years against the target fixed;

(b) the expenditure incurred during
Seventh Pian Five Year Plan and the targets
achieved; and

(c) the provision made during the Eighth
Five Year Plan for implementing these
schemes and the plan-wise target fixed?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (SMT. D.K. THARA DEVI
SIDDHARTHA) : (a) and (b). No separate
allocation for schemes for Scheduled Castes
and Scheduled Tribes has been made for
the districts of Sasaram and Bhabhua.
However, allocation under Tribal Sub-Pian
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and Special Component Plan have been
made to the State of Bihar for Scheduled
Castes and Scheduled Tribes. During the
Seventh Five Year Plan, the following allo-
cation was made for schemes for the benefit
of Scheduled Castes and Scheduled Tribes.

Tribal Sub-Plan S.C.P.

Rs. 287.87 lakhs  Rs. 330.00 lakhs

(c) Eighth Five Year Plan proposals
have not yet been finalised

[English)
C.G.H.S. Dispensary in Garhwal Region

819. SHRIBHUWAN CHANDRA KHAN-
DURI: Will the Minister of HEALTH AND
FAMILY WELFARE be pleased to state:

(a) whether there is no C.G.H.S. Dis-
pensary in the entire Garhwal region;

(b) if so, the reasons therefor;

(c) the criteria fixed for opening such
dispensaries;

(d) whether the Government propose to
set up C.G.H.S. dispensaries in the region;
and

(e) if so, the locatlons thereot?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (SMT. D.K. THARA DEVI
SIDDHARTHA) : (a) Yes, Sir.

(b) to (e). CGHS is extended to cities
having a population of more than 7,500
Central Govt. employees subject to availa-
bility of funds. Cities in the Garhwal reglon
does not fulfil this criterion. There is no
proposal 10 extend CGHS to cities in the
Gartweal region.

NOVEMBER 26, 1991
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Tourism Development of Hili Districts
in Uttar Pradesh

820. SHRIBHUWAN CHANDRAKHAN-
DURI: Will the Minister of CIVIL AVIATION
AND TOURISM be pleased to state:

(a) the details of tourism schemes for hill
districts of Uttar Pradesh which could not be
implemented though included in Seventh
Five Year Plan;

(b) whether any scheme to develop and
encourage tourism In the above districts is
pending for clearance with the Union Gov-
emment; and

(c) if so, by when these schemes are
likely to be finalised and implemented?

‘THE MINISTER OF CIVIL AVIATION
AND TOURISM (SHRIMADHAVRAO SCIN-
DIA): (a) Schemes sanctioned by the Cen-
tral Department of tourism for the hill districts
of Uttar Pradesh during the Seventh Five
Year Pan have been implemented.

(®) No, Sir.
(c) Does not arise.

Development of Hilly Districts of Uttar
Pradesh

[ Translation)

821. SHRIBHUWAN CHANDRA KHAN-
DURI: Will the Minister of ENVIRONMENT
AND FORESTS be pleased to state:

(a) the number of development and
construction works In eight hilly districts of
Uttar Pradesh stopped under the provisions
of Forest Act, 1980 and the number of such
works stopped in Pauri and Chamoli dis-
tricts;



305 Written Answers AGRAHAYANA 5, 1913 (SAKA) Written Answers 308

(b) the total number of proposals re-
ceived by the Govemment for according its
approval to these development works;

(c) the number out of them accorded
approval; and

{d) if not, the present position in respect
of each pending proposals received by the
Ministry?

THE MINISTER OF STATE OF THE
MINISTRY OF ENVIRONMENT AND FOR-
ESTS (SHRI KAMAL NATH): (a) to (d). No
development work is stopped in hilly districts
of Uttar Pradesh under the provisions of the

Forest (Conservation) Act, 1980. However,
prior approval of the Central Govemment is
required under Section 2 of the Forest
(Conservation) Act, 1980, before diverting
any forest land for non-forestry use.

As on 31.10.1991, a total of 1016 pro-
posals relating to the State were received
from the Government of Uttar Pradesh, out
of which, 734 were approved, 75 were re-
jected on merits, 180 were rejected for non-
furnishing of essential information and 11
were withdrawn by the State Government.
Details of 16 pending proposals are given in
the enclosed Statement.
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